| A . CENTRAL RRMINISTRATIVE TRIBUNAL
v - - BANGALORE BENCH,

’ o ' : - Second Floor,
L ' . - Comgercial Complex,

‘ . : o Indiranagar,

! ' : L . Bangalore-38.

S - .  Dated:7JANTOS

298,320 & 377 of 1992 AND 44 TO 80_/ 1993.
QPPLICANTS:-Sri.G.R.Rangadhamaiéh and Others
i RESPONDENTS:~ The Chairman,Railway Board and Others.
To. |
j‘ 1. Sri.K.Subba Rao,Advocate,No.27,Chandrashekar Complex,
i Ist Main Road, Ist Floor,Gandhinagar,Bangalore-9.
2, . Sri.R.Bhaskaran,Advocate,No.40/2083,Elamkulam Road,
Kaloor,Kochi~682017.
| 3. Sri.P.Shivan Pillai,Advocate,Grass House,Monestary Road,
| Marikkamuri, Kochi=-682011.
| 4, Sri.Vijaynarayan,3-C ELDORADO,112,Nungambakkam High Road,
Madras=-600. 034,
| S Chairman,Railway Board,Rail Bhavan,New Delhi.
: | 6. The Secretary,Ministry of Railway,Rail Bhaven,New Delhi.
| 7e The Beneral Manager,Southern Railways,Park Town,Madras-3. -
d 8. The Chief Personnel Officer,Southern Railways,Park Town,
o 4 Madras-23. o ' |
ﬁ' ' 9. The Divisional Railway Manager,Southern Railways,Mysore.
| ~ 1C. The Senior Divisional Personnel Officer,Southern Rsilways,
I - Palghat,Kerala. | : ' _
13 . A 11, The Divisional Personnel Officer,Southern Railways,
. ' L. «Magdurai Division,Madurai. : ' .
12. - TheDivisional Superintendent,Southern Railways,
, - . - Divisional Office,Palghat,Kerala.
| N 13} “The Divisional Railway Manager,Southern Railway,Bangalore.
E. } l4i Sri.K.R.D.KarantE,Advocate,BQ,Mangalanagar,Sankey Road Cross,
i Bangalore-54. . : ‘
f 15. Sri.A.N.Venugopala Gowda,Advocate,No.8/2,Upstairs,
f : R.V.Road,Opp:Bangalore Hospitel,Bangalore-4.
f _Continued_to_page no.2/=«..-
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SUBJECT:- Forwarding of copiés of the Orders passed by
the Central Administrative Tribunal,Bangalore. .
=X=X=X=X~
Please find enclosed herewith a copy of the ORDER
passed by this Tribunal invthe above mentioned applications

on 16th Day of December,1993, for further necessary action.
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. CENTRAL DN INISTRAT IVE TR IBURAL

BﬁNGﬂLDRE BENCH

0. A NOS. 395 t0.403/91,57/90 a1s/90 320/92

298792 77/92 and 44 to 80/93 -

SHRI JUSTICE V.S.MALIMATH
SHRI JUSTICE P.K.SHYAMSUNDAR
SHRT V. RANRKR ISHNEN

Sri C R“Rangadhamalah,

$/0 Sri Rangeish,

aged about 68 yeers,

Retired Guard-A Specisl,
Chikkabidre,
Chxkkanarayakanahalll Taluk. -

Srl K.V.Sreekantiah,

§/8 Sri K.V, Subramanyalah

aged about 69 years,

Retired Guerd-A Speciel, ,
Ch-70,6th Main,Saraswathipuream,

Sri M.N. Na;eyana Setty,
$/0 Sri K.Muniswamaish,
Retired Guard-A Sp801al

- 2003/2, Rajkamal S+reet

Mysore - 1

. Sri B,J.Nagaraisiah,

S$/0 Sri Jeyapales Nayener,
Retired Guard-P Speciel,
158, Shankaraneger,

~ J.B.Kavel, Bangalore-SBO 022 -

Srl K. Seshedri, $/0 Sri Krlshna
Bhatta, aged about 69 years,
Retlred Guard-hk Speciel,

92 Lakshmlpuram, Arsikere.

~vuard-lf Sp801al
WMain Road, 6th Cross,
ar, Bangclore - 21

)¢

K. bzvglnlvasachar,
JI ,ég Venkataremachsr,
agad/a ut 69 yeers,

4mcg{ge§ Guard-? Speciel,

11 Parallel Roed,

“Jayanegar Extension,

Shimoga " own - 577 201

THURSDAY THIS THE 16TH DAY DF DEEENBER 1993

...; CHAIRNAN(JQ,

ee.. VIGE CHRIRMAN(I)

oo MEMBER(A);

eeees RApplicants ’

Contd./-
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11,

12,

14.

[ ¥ 2‘0..

_:Sri—ShivaSUamy,ls/O Sri/T.'

Burgechelam Pillai, eged
ebout 63 years, Retired
Oriver-k Speclel, 44, II

- Main, Medes Block, Neu

Bamhkoo Bezar, Mysore-21

Sri_JaN.PharOah, S/O Sri M-Pg
Pharoah, Retired Driver-R
Special, 2355, I Main, II
Cross, KeGsKoppel, Chamarada-~
-puram, Mysore, '

Sri R.JsMehadevan,

8/0 R.Jayarenm,

aged about 67 years,

Guard 'A! Special (Retired)

residing at No.157, IVth Cross,
Nagappa Block, Srizampuram,

Bangalore - 560 021

/ .
Sri R,Shivelah

" Retired Buerd IA? Speciel,

and residing et No,1153,
'Sri Ranga', II Main Road,
S.NiColony, Yeshuwanthpur,

‘Bangalore - 560 022,

Sri Papanna,

$/o Nethavedu,

aged about 63 years,
Driver Passenger MR448,
Southern Railuay,
Bangalpre City(Retired)
No.5/18, Backside of
Munisuara Temple,

Bhuveneswarinagar, Magadi Road,

Bengalore - 23,

Sri Ghouse Mohidgen
§/o kzeen Mohideen,
aged ebout 63 years,
Driver Passenger MR 238,

Retired) C/o Noor Mohamet,
0.73/D, Railuay Quarters,

gputhern Railway,Bangalore Eity,,

Yeswant apur, Bangalore -~ 22,

Sri D.John Feter,

S/o Doraiswamy,

aged about 58 years,
Briver Goods MR 612,
Southern Railway,
Yeswaenthapur (Retired)
No,62, III Cross, I Sfage,

- K{Lﬂklipuram, Bangelore - 21,

Applicants 1 to 9 1in .
OuFeNos.395 to 403/91

hpplicantﬁhﬂ;in_ﬂoﬁc

No,57/90

Applicent 11 in 0.A,
No,416/90 RS
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® 5. St Mentokemys . o
: $/o0 Laksmenappa, S
- .aged .about 60 years, - - ' o
Driver Passenger MR 414,. ' ’
Southern Railuay, hrsikere
(Retired), "No,286/k; “8th Cross,
Bangalore - 560 l21, ,.

16. Narayana
8/0 NYSfABVadU, _
aged arout 72 years, o
Shunter MR 278, .
Bangelorse City Southexn . Ra:luay,
(Retired) No, 53 G/o Nauwaz btore,
12th Crass’ Nagadi Roed,

- Bangalore - 23,

17. Sri M.S.Susainathan,
S/o Marisvamy,
.aged apout 62 years,
Drivey Passenger MR 475,
Southern Railuez Yelehanka,
(Retired)C/o P.h.Joseph,
45/R 01d Railuay Quertars,
Yesuanthdﬁur, Bangaloure - 22,

1%, sr1 Siddeiah 5/o Siddaieh Gouda,.
. .80 Gd 62 ygars Qiuse... Asolstant .

MR 523, Southern Railuay

Bangalore City, (Retired)

No.58, I CrOSs, 3rd Mein Road,

Ramacnandrapuram, Bangalorp - 21,

19. Sl Kedirvelu C Ry
5/o0 C.S.Remalingam,:
‘aged about 58 years,
Goods Driver MR 624,
Southern Railuway, Harihar,
(Retired), No.32/2, I Nain Road,’
I Cross, Uklipuram,
‘Bangalore - 21,

28, Sri Gulam Dastagir,
‘ . 8/o Md.Ghouse, -
aged "about 69-years
Shunter :fR 597, Southern Railuway,
-Yeswanthapur (Retirei) No.Z

2 & 6y.anheed, : .

Ji3 y Md\Haheef, aged 67 years,

Hunter "MB 535, Southern Railuway,
ﬁ_fcantcnmenE(Recired)

T Cross, L-B, - . ¢

triffagar, Indiranegar, .
Ydre - 38.: . . o '+ » wAPPLICANTS,

:o . .Conti; '/""



o~

22,

23,

24,

265

[} e -,d'u.t

Sci D.Johm, .
~/o,N.uavid62111a1, .
aged about yeei'sy
hseistant Buerd/EMT 1303,
Southern Railuay, Bengalore

{Retired), C/o Cerpentet Sujremeny, .

12th Cross, Magedi Roadj
Bangelore = 23, . .-

§ri -Shelk Fekruddeen Epsme¥,
§/0 Mohemmed Khasim Sekli,
aged about 63 Xéars, ,
Raiiuay Guarw A-ER 5212,
‘Southern Relluey, Arsikere,
(Retired), Mandipet,
Prsikers = 573 103,

" Haséan District,

Srd KiG.Keishpamurthy,

8/o0 K.Gundeppa,

agetd ebout 60 years,

Guard 'A% Spl, EE 994,
Southern Reilway, Arsikere,
(Retired), No,84, Yérzomps Block,
Laxtaipur, trsikere =« 573 103,

$ri DJ.EJBnthony, )
$/0 Ehhasiabpa; aged about 63

A Zears, hsst, Guard EE 1317,

Southern Reliuny, Bangalora»ﬁity,
(Retired), No.268, EWS, Sth Mein,
Kemgerl $atelllte Toun,

Banhgalore = @0,

Sri NoVUvhn anda _ Rao »

- 8/o NyVenkoda Rao,

27

. Bangalore = 33

“aged abouts9 yaers,

~ Firemen A~ MR 549

Southern Railuay, éhimoga.Toun,
(Retired) No,121, T7 Cross,

. Behind 8+®.0ffice, AshoknageT,
Shimoga Towns '

Svd MMent, . |
$/o Mottal, waged ebout
$2: yBars, éhunter‘mRt$72,
Southern Railvay, .
BaiyappanahallI{Retiped),
Ramesuamypalya, MeS.Nagar,
Kemmehehalll Main Roed,

Sri M.fexman, $/o Murugesh,
‘aged akout 6§jieere,‘
Driver Goods MR 410,
Southern Railuay, .
Yeswarthepur (Retired),

" Now22, I Cross, Bhasyamnagar,

Sriraempuram, Bangalore = 21,

ke

« 2 APPLICANTS
w4l u‘n’t’d,,fg.-,

O T O SN, SR S U S P SPE - P VRS R C PR




| jf§”;:-§5~;.;§';r

29, Sr* Rhmeiah U
"8/0 Venkataramanappe,'
eged about 63 years, -
Driver Passenger MR 721, . v
- Southern Railuway, Shimoga Toun,
Retired, No,209/41, Reckemma
. Building, Main Road
' YesuanthapUr, Bangalore~22,

30, Sri Syeq kbbas,

: S/o Syed Dastagir,
aged ebout 69 yeers,
Southerh Raiany, Bargalo;e City,
(Retired), No,41, I .Cross, :
I1 Main, ﬁatharayanapura,
(Near Sybramya Maasjid),
Bangalore,m 266

31, Sri Aldul Rahim
"~ $/o Md,Bekshi,
‘aged ebout 62’ years, '
Shunter MR 349, Southern Railuay,
' Bange¢ore City (Retired),
No.22/%, 11-A Cross,

~3Hoshalli Muin Road,
Patherayahapure -
Bahgalore - 2€,

32, Sri K. M.#aVOonx,
S/0 K.\ .Fatheu,
aged akout 66 vears,
Driver Goodg MR 701,
Southern Railuay, Yesuanthapur,
(Retired), No.5%7, 7th Cross, .
Ke N.Extension, Yesuanthapur,
Bangalore - 22,

33, Sri 3, Gangadharaiah
. S/o B.Siddaiaﬂ,

aged about 67 years,
‘Guerd RA<Spl, €MT 423 _

' Southern Railvay, krsikere .
(Retired) Nc.Uasanthe Nilaya
hear Sedana ~alkies, Bshind
Fump Hou99, Arsikere.

34, Sri G, Ramaabamy, :
| S?EmhfﬁcvinOaraju,
Mﬁ@gﬁ°€ \h-.Ed years,
o Wail GueTd\EHT 743, ~
L Soﬁ%herﬁ\ﬂg LUy, Bangalore Fity,
( Rg;tired)‘,sa £,264/h¢ Rafdouy Qtrs’
(( : J,,aSey;the;rn Railuay, " Bangelore-23.
QF\RhKumaian 3/0 T ﬁhbu ]
ed ghol ty /59’ years, Mail Glerd
<ﬁ§ \yﬁ y ,.Railuay, Bangelore Zity,
exiae No.1C4, 6th.Meain, . -
IT"Dross, Shankarnagar, Yeeuanthanur F.D.A
(V/Bangalore - 22, . ...ﬂPPL105NFS
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36, ,Sri " Wagaraj, A . : A s
-+ 8/o NMufiiswemy Naldu, ~ . _ : T — i
- sged .akqut 60 years, - - ' ) < S
‘Oriver Goods MR 436, C :
Southern Reiluay, Bangalore Cityw o
(Retired), No,6B,’ Kothandaramaptram,
Velyalikaval, 12~ Eross, ‘
Bangalore = 3.- '

SR iy e v B Y

ey

. 37, Sri G Gopal R » ' ' , ' =

c "~ 8/o Gangen, : ' , L _

g ' Rged ekout ﬁl eare, . ' .
SR - Briver Googs’ NR 599, v . , o 4
Southern Reiluay, Yesmantbeou;, T 7
(Retired) ‘C/o Chak'EVQ;tHy, ‘ ‘
NOQAZ/D RaiJ Uay Qtl‘B.
Baiyaopanahalli,
Bangalore - 38,

L - 3¢, Sri Khudus,

. ' S/o Hussaintﬁal

aged ebout €F yesrs,

Briyver Fesszngsr MR 112, _
Southern Reiluay, Bangalurc City,
(Retires), Nu.489, 10th Crces
Mathikere Main Road,

Yesuanthapur _angalﬂve~2?,

39,. Sri hayanna,.
" §/o liayanna Gouda,
aged about 71 years,
! 7 Shunter MR 254,
| ' Southern Rai‘uay, Bangelore City,
| (Retired), No,40, 7th Cross,
, Gayathrinegar, 5 -irampuram,
Bangalore-21,

40, Sri Gurusiddaia“, S,
. S$/o Siddapna, '
aged. about 68 ‘ears,
Driver Passenger MR 393,
Southern Railuay Shimoga Toun,
(Retired), Rttn éuddekaVal
Hosur Jevagel Fost, Arsikere o -
Taluk, Hassan District. - o '

41, Sri Mohamed Hussain,
S/o Mohaned Budensab,
aged about 6€ yesrs,
Shunter MR 6¢1, -
Southern Rail Uav, Haribker,.
(Retired), Fmaravethi Poct,
Harihar Ta]u«, Harihar,

42, Sri T nggan,
‘ §/o R.E.Duggan,
aged about 65 years,
Driver Passenger MR’ 87, =
ﬂ(/"southern Railvay, Banga ore.City

t
R T T e R B PSSR
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"'ffresidlng Bt 'Nunikaleppa Barden, T:

43,

44,

45,

46,

47,

- Ramaswamy Palayam, <7 -

Khemmanahalli Main. ﬁoad
2nd Crosa, Bangalore-33.'

.8ri-John: Ross, S/o Noah,

aged sbout 62 years,

Driver Passenger MR .359, -
‘Southern Refluwey, Bangalors City,
{Retired), No,BE0, HMT levout,

'%behind Choudeswari Témple,.

Mathikere, SenQalore~f1

Sri E Hussey, $/o hllliam Hussey,
eged ebout 64 yeers, -

Driver Passenger, mé 190
Southern Reiluey, Bangalore uit/,
(Retired), No.5, 7th Cross,

-Subedarpaiy
Bangalore-zz

Yesuanthepur,

Sri B.Jayaram Sirngh,

8/0 Narayan Singh,

- aged akout 63 years,

- Driver Passenger MR €11,

" Southeri Railluay, SHimoge Town,

- (Retired), No, 1831 111 Cross,
. Rathan Srngh

'P,‘Nysore - o70

021

'Sri Nuruthr Pao,”'

_8/6 Neelakanta Rao,

aged ebout -64 years, -

' Driver -Passenger MR 422,
Southern Railway, Bangalore City,.:'

(Retires?), No,23, °I Main Road,
Gundu Nuneesuara Temple Street,

'Natadhahelli

y Bangalore-32

Sri Mohamed Basha

~ 8/0 hbdulla Seb,

-aged about 67 years S
Shunter MR 423, Southern Ralluay,

' Harihar,.(Retired), No.351, - -

I Cross, Gendhinagar,

48,

49,

Harlhar.

Sri, Kisteg, S/o Gov1ndan, -

"~ SH;

"r mh adi (R'Clﬁf‘avd

el
r»ri&ﬂ Wit?%ﬁb ] &o Mut happa,
.q$d>about 72 years,

{erGGEcd%

'aoed E SQNyoars,

%Bt érn ai*uey, Bangalore Ci by,
/igé%ired)3§Nom6/i& Sunderem Reddy,
[ ldlnﬁﬁ‘BackS;da of Manohara Mi‘le,

Béngalore - 23,_<

”/Southern Ralluay,

: 4 (Rotlroc)

Lene, "Mandi Mohalls,

.~

é¢ o APPLICANTS
O‘OCD ntdo/'



51 i

52.

53,

54,

55,

56.

A

Southern Railuay kraixere,
v No,223, f1d Rms Roed, Rrsikere,

el ;’ T
. e D be

C/o Cnaterine M,

Ghanajyothd” High School,' o o Ti

No.61/1, IV=-N Block, L ) \
Rajejinager, .
Bangalore - 10.

Sri Rangaiah

S/o Rangasuamy, ~
aged about 68 years, 0
Driver Passenger MR 16C

- Southern Railuay, Banqa‘mr City,

(Ret*red)z No.27, Chic Beeuer
Roed Cross, Shivejineaar;-
Bangalore—51

Sri Ethirajen, 'S/0 R.Chams rndi,
.aged about:-65 years,

Southern Railuay, Mysors’
(Retired), Driver Pussenger,
MR 378, No.1389, III Crcss,.
Kaki Road Nand‘ Mohella,
Nysore—21

Sri AXevier, S/o S.tnthony,
aged ebout G2 yesrs,

Driver Passenger MR ‘683,
Southern Railuay, hr51Kere,
(Retired),Nc,52/2/, Behind’ _
St, Marrys Lhurch hrsikeﬁe~103.

Sri Linga, S/o Karbesappe,
aged about 67 yeers,

Shunter MR 253,

Southern Railuay, Harihar, -
(Retired),C/o Kurvethi Linge,

‘RmrpVathi Post, Herihar.

'Sri Revanappa,

S/o Siddeppa, aged about E3 'years,
Fireman First ML 1129,

- Southern Reilway, ravihaz,

(Retired) C/o Revaneppa,-
Challageri, Mallikarjuna Extension,
ﬁmravathi Post, Harihas=,

Sri k.Ethieraj,

§/0 Rbbalah Sunder Ra?,

aged about 73 years,

Driver Mail MR 5,

Southern Railuax, Banoalore Lity,
(Retired) C/o E.Sridner

No.343, ?alany Ctrs.” iNF
Bangalore - 23.

Smt,.Kamale Bal Pirojt Rac Keule,
B/0 late PirojiiReogsrhoien,

ayed about ,5iyears,
DpivéevPadsenger MR 433,

v+ APPLICANTS'
o n Contd./-
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59,
%/o lete Apuar,

80,

62 .

'”VSmt R- himabi

U,u‘*atu Cs Fazalur Rehaman,
aged ebout 45 years, :
Shuntar MR - 892, ' i
Southern Reiluay, Yeauanthapur,' :
No.11, 4th Cross, Behind Yeramma’

- Kalyan Mantap, Mohankumér Nagar,

Yesuanthapur, Bangalore-22.

Smt, Sharadamma,

‘W/o lete S .Ganeshan,, - ‘ :
-aged abcui 52 years, u‘uwfar MRS5S, o .

" ‘Southern Railway, Yesuanthapur, -
_No,5, I Cross, Mohanxumérneyar,
~Yesuanthapur, Bangalo;e-zz.

Smt.Sufia Khatun,

aged about 53 years,
Dissel Asst. MR

‘Southern Railuay, Be.galora City,
C/o MJkrimel, No.1072/8, KN Exine,

5th Cross,- Yesua"thaerq“

Bangalo”e~22

Smt Kanakamma.

W/o late A,Subramany,

aged ebout 4% years,

DiesaplRsst. MR 521,

Southern Railuay, gangalore City,
No.B42/C, I floor, MG Rly,Cclony,
Bangalore—ZZ.

- -Srt Shanthakumar,

5/o late Knandsraju,
aged about 25 years,
Driver Passenger, MR 358,

- Southern Railuay, #rsikere,
" Bmbedker nagar, Holenarsipur,

Hasan Dist,

'Smt Devamma,

M/o late B.Me. Venkatesh

aged gbout 47 years, .

Diesel Asst, MR, 1266,

Southerfi Railuay, Bangalore rity
No.91/8, Railuay Qtrs.,
NearlRunning Room,

Bangalore-23, -

«ss RPPLICANTS.
Y .CO ntd./-
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64. Smt,Helen U '
b/o late ﬁ.EqTristrem,v ,
eged about 50 years, ‘
Site No,17, Patel Henumaieh's Flat,~
Jalah&lli Post, Bangelore=13,

65, Sri D,Ramamurthy, - «¢ Rpplicents in S1.No.12
- 8/o0 Doraisuamy, . to 66 in O,hk.No,320/92
aged about 60 yesars, ' '
Briver Goods MR- 735, , _
Yeswanthapur, No,375, 7ts Ciose, ' .
IIT Mein Road, Gokul S*age-~I,;-
Mattikere Leyout,& Poe:,
- Bangalore~54,

66, Sri Abdul Rehim Knan,
eged about 60 yeers,
Briver Goeds MR 514,
No.43, Kavika Layont,
. Mysore Rcad, Bzngeicre-Z€.

67' Sri Sethb REO S
' S/o lete S.N.grikantaiah, )
. aged about 63 years, : . ‘ !
Driver Goods R 783,
S,Railvey, Bengaicre
(Retired¥, No.1362, 5th Main.Road,
IInd Stage, E-Bicck,
Rajajinagsr, Bangalore-560 010,

68, Sri R.F.Henderson,
' §/0 late F.4.Henderson,
aged sbout 60 years, : o
Briver Goods MR §03, S,Railuay,
Bengalore (Retired), No,31,
- Pampanagar Yesuantﬁapur,
Bangalore-iz, )
69, Sri Bheemaleh,
- S/o Chennaleh,
aged ebout 68 years,
.Driver Passenger MR 80,
S.Railuay, Mysore Division,
(Retired{, h.h.Colony, near
New Reiluasy €elecry,
Shimoga Toun,

78, Sri Shive, S/o Venkatasuamy,
-aged~about 64 ysars, .
Shunter MR 307, S,teiluay,
Mysore Bivision, (RetifedS -
No.172, R.h.Colony, nesar f e
New Railway Colony, : -
Shimoga Town - 57Y 201,

7. Sri Mohamad Rbbas, -
~ S/o Khalender Khasim,
aged akout 62 ycars, - e, TR .
Briver Mell, MR 426, . wee APPLICRNTS I

AV ~ «.Contd./~ i




. (Retired o
Nilayam, Bassan Roady .. - = .
krsikere -'573 103, .. . ¢ . )

74,

764"

Nfzz. SitE. Nataraaan,aggﬁ;¢°‘
“ 8o Ekambaxam-K, y

- Driver Nail MR 429,

3.

5.

"Sri AEeter,

.(Retired

aged” about 62 years‘

S.Railug hrsikere Oivis*u
g No. 291, Kumerar

. .

Sri ﬁuhramany o )
$/0 Uthandi, aged abou+ 56 years
Driver Passengcr, S.Reilusy,
Frsikere Dlvlslon(R tired),.

'C/o Anthcny, 15/R, RBianY Qﬁer+ars,i'"
Krsikere, N

\ .

Sri R, Purushoth"m S
S/o0 8, Ramechandre Neidug
aged about 63 y=ars,

'Driver Passengar MR 745,

S.Railuay, kraikore Bivi sion,
(Retired C/o R.Shaskar,
No.128/8, HUDCO Colony,
Bﬁadrevuthi - 577 31,

8/o0 V.knthony,
aged ‘ebout 64 years,

‘Driver- Nail MR, 139,

S.Reiluay,; krsikere Dlvision,
(Retired I Cross, Hessan Roed,
Upmér Line, Arsikere,-

Sri Kanakaraj, '
$/o V,Anthony,  Major,

BDriver Passenger MR 106, -

S,Railvay, Arsikere Division,

gC/o R.Anthony,
Crane Driver, No ‘4, Railuway QUarters,
Arsikere,

Sri Bheemsen, = .- . -
§/o H.Mahadev, o

aged about 62 years,

er Pzssenger Nl.u59

Ty, krsikere UlVlsiun,

AW Muthilamme Temple Noad,
STBSR) Road, Near Water Tank,
ﬁaifr, Doddaha]leﬁjr.

R

ek hminarayena,

yigappa, .
66'years MR

*P*/4ﬂ2

Juu JAPPLICANTS,
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No 1.15 R&timaramMa Tumpla Street"
Coﬁtﬁnpet* Bangaldfa-53. -

22

Sri N. Channappa,

$/o Neresimheish,

aged. ebout 66 years, .. -
Briver Goods MR 571, =i’
S,Railuey, Arsikers Uiﬁislon
(?etiredg ARdfhalll VJ?Qaqe,
irfront of Reiluay Stati(n,
Sulekree Post, Avs*kerb 1k,

 ¥p1 K, Suhramaniyam,.
S/o Kettamari, )
aged shout 59 years,
Shunter MR 801,

' S.Railua¥ Frsikere Diyicien,

(Retired), III Cross,
Upperline, Hassan Road,

‘ irsikere 573 103,

81,

82,

B83.

84.

- 85,

-

Sri Jani, S/o AiKhader,

aged about 62 years, _
Driver Mail MR 102, 3.Railuey, -
krsikere Divlaion\ﬂet1rec),

Thellur P.0., Thiruthalll,

Frsiker s

Sri M, Velayudam,

S/o Muthan,

aged ebout 61 yesrs, :
‘Shunter MR 507, S.Reflucym
Rrsikere Division (Retired),
No,2/2, Sriramapuram, III Cross,
Hassan Road, Arsikere.

. 8ri G,Indre Singh

8/o0 B.Gopel Singh,

aged about 66 years,

Oriver Mail MR,101, S.Railuay,
Frsikere Division

No.194/A, Railuay Duarters,
Frsikere.

Sri N,Krishnaiah, S/o K. MUﬁlya,

aged about 66 years '
Briver Passenger MR 408,
Southern Railuay, &r51kerp Bivleiow.
(Retired), C/o N.X.Manchzr,

No.49/K, Railuay Quarters,
Ar81kere. .

Sri Kempa, S/o Muniyappa,

aged . about’ 63 years

Shunter MR 248, .Railua

Birur Divisicn, (Retiredg

Bellary Camp, Negr Plaque—hmma Temple,
-Birur, _

o

...ﬂPPLICﬁNTS
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Szi;,Kanchi-,---S/o varadaia by
- aged about 64 years,'T L
. Briver Passenger MR- 108,
< §.Reilvay, Arsikere Division,
'(Retired ‘No.221, 9th Cross, .
Right Siae Hessan Roed,
Rrsikere.,_

87, ,Sri P.Narayanasuamy,
8/0. Ponnusuamy, aged bbUUt 0% yeers
Driver Passenger MR 439,
§,Railuay, Herihsar DJV‘S¢DR
‘,(Retired Hassan Read, Uawn Line,
Rrsikere. D S

#8, -&ri C Smeminathan, 5/; 'hinr*paa,
: ~aged about 58 years, .
-Shunter MR 804, S:Reiluvay,
Rrsikers Division (Fetired)
~Hassan Road, Dour lLine,
" hrsikere, '

S

. 89, Sri Remas, §/o Beilery Natayaneppa, ,
t aged ebout 66 years, - ‘ :
Driver Pessenger, Mi. 148,
8,Railuey, ChWckjejur Divxs1dn,
(Ret&;ed - Bellery Camp,
Near Dlagua 8mne Temple, ”jrur.

90,. Sri FézeJ Ali Baig,
-8/0 Mirzen Beig;
-aged -about 66 years,
S Oriver Passenger NN 38z,
e ‘$,Railvay, Shimoga Bivision,
: f(?etired¥ Tenk Mohalls,
‘{Sth Cross, Shimcge Toun -~ 577 2014

91. Sri ‘Bheema Neik,
S$/o Hanuma Nailk,
" aged ebout 68 years,
- Driver Passanger [k 363,
-.8,Railuay, Hrsikere Uivision,

f ,3 '_1, (Retired C/o Rtd, P.Basavenna Gbuda,'
: Badavana ﬂveragera P.C.o, 5 ‘
-Davanagere-3. ' . , _ ; _
S v, Babu, S/o Venkatappa,

92, .eged ebout 51 years,

. . Shunter MR 630, S,Rellway,

| - Rrsikere Div151on,(?ct1“en),

| SN« Govindaswanmy, Ex.Municipal
N\\’mﬁmdear‘t ’('N 0 ad Kad‘ tTy
fﬁhiekgma@allur District.

Pl
l'§“5. &" Lo 1" nethan, s/o Thangav.:lu,
5 N é;ge Gt 67 years,
Vo ?mg rrver assenoer MR 252,
T N &&ailu 3 Bangalore City

r"

@\. Reti No,103/3, Ist Lross,
yap anzhalli, Bangalore=3. ,..QPPLICANTS.
VL ) ou. .Contd /" .




94,

g5,

96.

97.

gg.

99,

100.

L N ) 14 e

Sri1 K,Subrameny,
S/o Kumeraswemy,
aged about 62 years,
Shunter MR 779,
S.Railuay, Bangalo*e City,
|\etirod¥ No.23/5, 12th Cross,
Negadi Hoad BPngelO?8~23.

Sri J.Daniel, §/c Joseph,
aged about Gé yg2ars,

“:8Runter MR 577, S.Railucy,

Bangalcre City (Re*iref)
No,5/1, PE' Strect, 10€h frnse,
Magadi Road, Bangalore-23,

Sri Amdul Khaleel,

8/0 Shaik Rahzm,

aged about 68 years,

Driver Pessenger MR 216,
8.Railuay, Bangelnrs City,
(Retlred No,49, 15th Cross lezd,
Magadi ?oad BangulDLe-—)

Sri M,Venugopel, S/o ?ari;

aged ebout 63 vesars,

Driver Passenger !R 815,
S.Railuay, Bangelore City,
(Retlled Ne,i2/R, I Nain TDLd,
3rd Cross, Hanumantha urarm,
Srirempurcam, Bnngalwrp-?1

Sri Shaik Ameer;

S8/0 Md.8alar,

aged ebout 66 years,

Driver. Passenger MR 470,
S,Railuay, Bangalore Elty,
(?etlred No.786, 6th Crcss,
lnnEpalya, Bangalore - 30,

Ganga Henuma, S/o0 Gangathudu,
aged about 66 years,

Briver Mail MR 31,-
S.Railuay, Bangslore City,
(Retired No.4/4, I1I Cross,
Dayananganagar, Srirampuraem,
Bangalore-22,

Sri Basheer Rhmed,

S/o RAzeem Mohideen,

aged ebout 62 years,

Shunter MR 221, S.,Reiluey,
Bangalore City, (Retirec)
No.3, S$BM Lolony,
BrlndaVananegar; 5th Cross,
Mathikere P.0., Bangalore-54,

<. APPLICANTS,
«eContd, /'--




'Sxi L Nanjaiah
.8/o0 Lingaleh, .
aged about 62 years,

Oriver Goods M 698, .
S.Reiluay, -Wesuanthapur Uivision,
(Retired m C/o M.Arumel, :
No.1075/8, KN Extehsion qth Cross,
Yesuenthapur, Bengalore-27%

108, Sri K;Dasappa, &/o Krisnnrnpa‘
’ eoed aholit 66 years,
Driver 'F' MR 377, '
Railva YesUSnthapu' Filuisicn,
Retired& t/o P, fnanda,
.B.EXport 6th Main, Indistoiel
Sub-Urb Peenya, Beﬁgalurc~§u¢

108, S$ri R.D.Anto, S/o BeDeRnto,
"~ aged ebout 64 years,
Driver Passenger MR 247
S, Railuax Bengelorus o4
(Retirsd), No.1098, Fic
111 Croas, Yesuanthapur
Bangaloro-LZ

Yy
line

13
t
&
k4

L1048, Sri Syed Hameed
5/0 Gulem Jilani
aged sbcut 65 yzers,
Shunter MR 759, S, Railuey,
’ esuanth urfDlvision
: gRetired C/o P.T Storou,A
p.to Railuay Stetion, ’
esvanthapur, Bangalure-2:.

7+ 8ri k.Yesudas, S/o AJArokyasuamy,

105, aged esbout 65 years

. Driver Passenger,'ﬂé 510,

-8.Railway, Bangelore City, »
Retired), No.267, 4th SqUare,
urphy Town/Hoysalanagar, :
Ulsoor Pe0., Bangslore~b6TC 008,

10&, Sri M,Veera Raghaven,
5/o0 Muniswemy, aged.about &6 years,.
Driver Passenger MR 50Z,
S,Reiluay, Bangalore City,
(Retired¥ No.1%, Brindevennagar,
Extension, Near 80 feet Road,

~ Mathikere Pole, Bangeclore-<l.
r&wKr&Ubnaman*yam,
/’ S/O§E@Kan i}%ﬁged about €5 yeara,
(Dri r§¢ae@en er- Mt 304,
( s Rediiua a)Banoalore City,
(Rg%ﬁred )G/ Netaraj, No.’ 9/3,
%ﬁ@qu Q,%r rs, Yesuanthapur,
<9\Qanga oFel224 | N APPLII'-\NTS
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1%,

1143,

1},

1%
RER

114,

w

108,

'l.. 16 '

Sr4 N Nageraj,

8/o L.Murugesh,

aged about 62 years,

Driver Passenger MR 428,

S.Reiluey, Bangalore Bity
hetired¥ No.33/2, New No.11%1/2,
9th Mein Road S“lramapurem,
Beangalore=21,

Sri M.,Munisuemy, S/o Murug2eh,
aged akcut 62 vears,

Briver Passengar MR €5s, -
Southern Railuay denoelinre Liloy,
(Retired), No,9/ £ I Naln,

I Cross, Henumanthapur-m
Sriramapuram, BengcJoLa-°1

Sri ﬁ.ﬁrulnathan,
S/c A okyasuamv
-aged about €5 years
Driver Passenager HR 243,
S,Railuay, Bangalore City,
Retnred¥ C/o James,
‘No 139/H, Railway Ouzrters,

: Yesuahthanur, Bahoelore~2Z,

Sri T.h. Krishnamurthy,

S/0 TWCebyvesuany Pillsai,

‘aged about 63 years, ,

“Shunter MR 642, S,Railuey,
Yesuanthapur(netired)

6th flat, 4th Cross,
Mohenkumernager, Yesuanthupur r.u.,
Methikere, Bangalore,

Sri H.Honnaish,

§/0. Merigouda,

aged ebout 61 years,

Briver Goods MR 610,

§.R8iluay, Yesumnthepu;
Retired¥N0 IT Fain Ro&u,
3rd Czross, B Ko Nager,

YesUahthapur, Bangalore-22.

$ri N.hrumai,
S/b,ﬂannarauamy,

aged about 62 years,
Driver Passenger MR 682,
S.Reiluvay, Bengaloxre uju».
{Retired No.1075/8,

KeNs Extensicnn 5th Crods
Yeswanthpur, Banaalor°—2§

Sri N Doraisuamy

8$/o0 V.Narasimhulu Naidu,

aged about 75 years,

Shunter MR 213, § Railuay,
Bangalore Contongent(?eti“e&),
No.52-H/R, Lakshminarayenzpura,
Srirampuram, Bangalore-21,

«es RPPLICANTS,
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. 811K, Hanumalew,

. eged- about' 66 yesars,
Driver, Mail MR 33, . s :
S.Railuay, Bangalore Clby,-r--*, o
: (Retired‘,»No;iZ§9[ﬁL.N. olony,
Rekkliddnecflain Road, Yeswanthapur, .

Bangelore - 22, '
L+ - 8ri Matheu, S/0 Krishnan
11e. aged about 63 vesars,

' Briver Goods MR 668,:
‘S.Railway, Yesuanthspur, .
(Retired¥,fNo.1T, II Mein,
III Cross, B.KeNagar, =~ .
Ye'suanthapur, Bengelorc-%22,

’ .

~. 2% 'Sri A,Perumal,
117. 5/o0 S,Rrumugam,
aged sbout 64 yeers,
Shunter MR 447, -
S.Railuway, Yeswenthapur,
(Retired), No.65/6,
Railwey Quertiers, Yesuanthzpur,
- Bangalore-22, :

-« 3ri Shanmugenm, _
144 S/o J.Suhramanye Mudaiiar,
* aged about 63 years,
Oriver Passenger, MR 772,
Bangaiore City, S,Railuay. .
(Retired), No,586/1, 5th Main,
Basavanagar, Vibuthipuram £xtension,
Bangalore - 37, = .

.. 7. kbdul Gaffoor, "

11e 8/0 Ballary kbdul Khader,

- 7* aged about 62 years,
Oriver Passenger, MR 387,
S,Railuvay, Shimoga Town,

No,105, 6th Cross, . Appli t 'in Sl.No,
Basavanegudi, Shimoga Town ~ 577 201, sgpt;c??gsin'oaA.No.'

“ < 8ri BsR.Thyegarajean, 298/92.
120, - S/o knentharaju Pilley, ‘
* aged ebout 73 years, -
Driver Mail, S,Railuay S
¢ Bangalore City, C/o S.é‘ﬁ.@aSan,Residinq at
No,23, Old No,55, CKC sarcen, T
E?”.T?*\Qiéss Road,’ -

AR 1t m'i?yegri i

- inter MR 343, S,Railuays,
ﬁ,ﬂﬂféréﬁaé'.\, 3Y s C/o Phillip Moses, -
BN §M9.18/Bf4@@L*uay Quartess, ' .
- @@3E§5@§1~//hitradurga-Uisirict._ | s«s RPPLICANTS,
v ‘“\”%' 22 ) ) ’ o0 ’.AJ ntd "/—'
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124,

125,

126,

127,

128,

129,

- Behind &

Rangaisah,

- 8/o Thirumallaiah,

aged sbout 59 yeers, -
Shunter, S.Railuay,
Shimoga Toun, :

Hosehalli, Amruthux,
 Hobli, Holsgunda Post,
,Kunigal Taluk, Tumkur Dist*ict.

K.Raju, S/o Kuppan,
eged abotit 51 yeers,

- First Fireman ML 1141,

S,.Railway, Bangelorz L'ry
C/o Ststion Master, .
Nayandahallil Railuay Stetinn,
Bangelore—39.

L.k.Fleury, §/0 J.L.fleury,
aged sbout 5§ years,

Mail Driver MR 583,
S.Railuay, Hariher.

No,16, Rameiah Leynit,
St,Thomas Toun Post,
Khammanahsili, Bangalore—aé,

Nega, S/o Sidd=ppa,

aged sbout 6B years,
Shunter MR 252, S RcLluay
Chicjajuv, Aorehora Coiony,
Chicjajur-577 523,

Veradaraj, S/o Kuppusuamy,
aged about 62 ysers,
Briver Passenger MR 495,
S.Railway, Bangalore City,
No 24/16, 12th Cross,

-Megadi Road, Bangalore-23,

Smt ngamma,
a g pbout 51 yeers,
W?o “late S.Nage,
Briver Passenger MR 133,
S.Railway, Arsikere,

{ Marrys Church,
hrsikere~573 103,

K«R.Seetharamaiah,

$/0 K.Ramasuamy Shastri,

aged ebout 73 years, v
Shunter MR 587,~S.n811uay ’
Mysore, No.921, Rsoka an{eruss—SS,
Hallethkerei, Mysore. _

K.Srinivasalu, S$/co V.Kzishnasuaomy,

aged about 62 KEars
Briver Goods MR 747, S,Railuay,
Byepenehalli, No.,8, Ist Strest, )
Markham Road, Cross - - :

Ashoknagar, Bangalora-? aes RPPLICANTS
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ed about 62 yeers,
N?o late V. Fletcher,
Matl Driver, S.Railuay,
Bangalore City, No.8, -
‘Daukar Road, 9th ﬂein .
Mathikere, Bangelore-SGD 054,

131, ‘Smt, Lakshmamma,

ed about 42 yeers,
W?o late K, Siddeiah,
Driver Goods, S.Railuay,
Harihar, C/o S,Revanne,
~ Pointsman Subramarya Roud,
Reiluay Station, Nettena Pos»,
Puthur Tealuk, South Kanara, .

132, Smt.Shanthamna,
aged ebout 43 years,

‘ U ¢ late Thippesuwamy,
First Fireman ML %247,
SyReiluay, Chi"jaiur,_
-Jenatha Colony, Hoaanaqura,
Chicjajur-“?? 523,

133; Smt. S.R.5usila Bai,

B ed about 54 years,
H?o late S,Rama Rao,
Diesel Hrsietaﬁt m’ 723,
S,Reiluay, Yesuanthapur,
€/o S.Ravi, No.73/3,

Railuay Quarters, YeSUantnapur,

Bangelore-22,

1 340 sat«.Sharademme, . )
ed ‘about §3 yeers,
D; /}ate R.Remoo,
firer Goods MR 456
§,Railuay, Mysore,
N6.2085, hkbar Roed,
ﬂandi Nohalla, Nysore.-

135 Smt, Kanthamma :
ed about 51, yeags,
W?o late Rajemanickam,
"Driver Goods MR, S .Railuay,
Arsikere,. No 9012,
a Wik, Quarter,
AT AL }a, Arsikera.

Veir Passefger MR 107,
anx)QC“icgcgu
Singanahalij Fs

" Tumkur Distriut.

\‘

S T S ) o 19 ao‘zjuic
Viﬁsdo Smt Noreen Fletcher, : :

.. APPLICANTS
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138.

139,

140,

141.

142,

143,

-h.Shiveppe Rao,

S/o H.hnentha Reao,

aged ebout 63 years,

Driver Passenger MR 47§,

§,Reiluay, hrsikere.

No.496, Bunng Mantap,
h

'B' Layout,
Mysore,

Smt.Debble Rezoric,
sged aebout 44 vesers,
U?o late P.Rezorio,

iVarathri ESUoranagpr,

Driver Passenger " 461,
S.Railuay, Bangalore City,
No.932/3, Opp.Kiren Building,

2nd Mein, 5th Crossg,

K.N.Extensicn, Yesuanfhepur,

~Bangalore-22,

~“§mt.B.S.Susheelamne,
ed about 50 years,
'U?o late H.Shenkar,
Driver Goods MR 432,
$.Railluay, Ar81kere,

C/o V.S.Laxmi Remana, Ne J32 /5,
Railuay Quartcrs, Arsikere, -

SmteSJSF‘SSJchﬁmma,
aged ebout 58 years,
u/

/o late A.R.Srinivasa Rao,

Driver Goods MR 773,

S.Reilvay, Yesuanthapur,

Bangelore. No. 154/R,

Sth C :-uof,

KyNoExtension, Trivenl Road,
YSSU§nthapur, ‘Bangalore-22,

A ;Hansabai, ,
égeé about 5% years,

/0 late G.R. rlniVasamurthy,

Goods Driver MR 7480,

S,Railuay, Prsikexc, No..u/J

New Railway Quarters,

Yesuenthapur, Bangalore-22,

Smt,P.Savithri, ,
aqged about 52 years
u/ :

/o late P.M.Panduranga,

Driver Goods MR 712,

S.Railuay, YESUaPthaFJr,

Bangalore-22,

Smt.Masten Bi,
aged about 50 veers,
i/

/o late Mohamed Sherif?,
Driver Passenger MR 419,
S.,Reiluay, Shimoga Toun,

Near Anjaneya Temple,
. Rrsikere,

Hassan Road

<
LB
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‘ Sri Prasad Kiran, .
- pged  about 24 yeers
s? n

o late Govindasuany,.
Shunter MR 386, S.Railvay,
Arsikere, C/o Srinivesan,

. Ralluay Ticket Collector,HJ“

145,

145,

147, .

139;

149;

" Ne.220,. V

Neer Reilwey Under 8ridge, .~

Hessen Road, Arsiksre,

-Smt.Rachel D'Mon*e
- aged .about 58 ysars,
9,

o late H.R.D Mcnte,
Oriver Mail MR 25,
S.Railuay Bangslcre,
§T Road; :
Opp.Banasuadi Rai;Uay Atet Lio.1,
Bangalore~B84, :

Smt, Nishagen,

aged about 58 s,

U?o late Syed bﬂul hreuz,
kssistent Guerd, £,Railvay,
Bangelore City,

C/o Syed Chouse Fasha,

No,304/1, Reilvay Qusrterc,

M.G. Colcny Bragalcre-27,

Smt,Asiyaian,
ed sbout 60 years,
U? late Tajpee;an* _
Passerﬂet Dedver MROGTE,
S.Railwey, -Mysore. Ne,6,
RoV, LEYOJi espadripuran,
Bang«lope—ZG,«

'Smt.ﬁﬁnamary,

aged ebout 43 years,
u?o late kh,Chendran,
Shunter MR 359, S.Railuey,
Bangalore Cantonnent,

Muthamma Garden (Chinnappe Gerde:.},

Munireddypalya, Bengalore,

Smt.Jyothilaekshmi,
aged about 50 years,

70 late Chinnavenkata Remanepba,
Diesel Rssistant MR 567,

Hoe Ll
P

S, Railuay, Arsikere, Olo Jayappa,

mayd postmen, 1 Cross,

g‘.a ilu ay,
famane 4th Croes,

«+s APPLICANTS
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152,

,: K, Madurai -

5/0 Kalu Ndudaliyar,
aged ebout Y years,
Samds Briver, :MR 680,
,Rg%luay, Shimoge Town

olony, Near Railuey Statiun;

Shimooe Toun-577 201,

H.S.Sathye ”arayanaﬁﬁi:
S/o H,Srtinfvasalah,-

. aged abotit £3 yevrs,
-Shunter ;MR 797,

153,

154,

155,

156.

Banc alote Cit s R°11Udv
No.17, Ramakrishnaiah Sfrcet.
Sesheadriparam,

Bangalore-560 020,

Kousalya Bei,

ed 52 years,
M?o late K.Keroji Rag,
Driver ‘Goods MR 63,
S Rallway Mysors,
No o [oco Colnnv,
Railua Duart°r
YadaVagiri Post,
Nysorewzp

R. Pramile bai,

ed about 50 years,
N?o late J,Sathyanzrayara,
Shunter MR 748,
Bangelate City, S.Railuay,
No.3; Beeradevaru Gudi,
Ranaainghpet 4th Cross,
Bangaiore City.

KhamrunniSa, .

ed about 43 yeers,
U?o late Yusuff Sherlff,
Shunter MR .835, S,Railuay,
Bangelore Cantonment No.99,
C/o Sajjead Sheriff,
Jadidasnagar, 3rd Crdss,
D.J.Halll, Bangelore~45.

B.N, Nagaraja Rao,

S/o BuNeMoorthy Rao,

First Fireman ML 1525
S.Railusy,. Mysore, ﬁo.11z
Kanekagiri, Municipal Farm Read,

: Vidyaranyapuram,

157.

\/

Mysore-357C¢ 008,

Brokya Mary,

ed about 60 years,
M?o late M. Chinnasuamy,
Driver Passenger MR 82,
S,Reilvay, krsiker

ese FPPLICANTS
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159,
160,

f@ﬁﬁﬁ

162, -

:fResidlng at e T
~No.152/79, Pushpagiri,\f*”i"
 *Belvathagrama, .

-Nysore-570 015.

.U.ﬁ SelVarangam,

S/o V.B.Appeiah Mddeliar,;vﬂr
eged ekout 63 years, -

. Driver Passenger MR 483

S,Raeiluay, Bangelore City,
‘No.63, Pillenne Garden,
III Stege, Railway Laycur,
Bangalora-560 43y

F,Arokya Dase,

S/o M.Francis (;ace)

aged ebout 24 yeers, :
Driver Passanger MR od,'
S.Railway, Hariher, I Cross,
D1d Arlapur, Guthoor Post,‘
Hariher - 577 603.

M. Sundara,
ed about 55 ysars, p
W?o late G thilajuau Naiau,

‘Driver Passcrnger (IR 90
S,Railvey, Bangeicre City,

No.208, “RBH-Lolony, Whitefield Road,
Madhevepura Post

'Bangaiore-sso D4 19

;§at0ja, -’
_ ed about 54 years,
'u?

o late D Arumugen,
First Fireman, S.Reilvay,
Bangelors City, No,U/41,
Selvanagar,. Okalipuram,
Srirampuram P.0., Bangalore~21

Shanthamma,
: §Ed ebout 60 yesrs,

/0 1ete Sunder Cabjl, -

Priver oode MR 705,
S.Railuay, Hariher,
No.79, Cld Arlapur,
Harihar.

Ti'f’:"%antho niamma,

dged-about 45 years,

ot 1ate B.Sandisgo,

MR 805, S.f Taﬁany,
, Merian Villa,
.Merry's Chureh,

57 years,

£e/fC Anthony,

R 537, 3yRal LUEV&
Behlnd Stuterryts

irsikerc.

...

e
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1674

168,

169 .

170,

171,

O TR PR

: Sallath Nary,

aged ebout 58 years,

‘U o lete .Arokya Suamy,

Shunter MR 219,

S.Raeiluay, Hariher, - =
C/o Thomas, TXR's Office, .
S,Railuey, Biruxr. . '

P.Dhanalaxmi, -

ed sbout 49 years,
U?o late P,Muniswamy,
Driver Gonds MR 683,

8,0 ?glluayg Hariher,
u

B/o lsate nder Galiaii,
No.79, 01d hrlspur,
Harihar.

Kamakshiamma,

aged about 58 ysars,
U?o late ChokKalingan,
Shunter MR 227
Yeswanthepur, &0. A
Selveanagar, Behind ﬁp\i Talkics,
Srirampuran, Bangalur°-21,

Railuey,

C Fletcher,

S/o0 R.iletcher,

aged about 62 years.
Driver Passencan MR 391,
8,Railvay, Mysore,
No.S8/59, Kennedy Nest,
Pushpagibl, Mysore,

Razia Khanum,
ed about 28 years,
U?o late Abdul Hameed,
Shunter MR, S,Railuay,
Rrsikere, £/o md.Rbbas, y
Gopal Singh Quarters, .
B.;H,Road,_ anikere.. ’

Mazhool Jan,

aqed ‘about 49 years

N?o late Ahmed Balg, :
Shunter /R 521, S, Ralluay
Bangalore City, C/o Afroze Beig,
‘No.99, 3rd Cross Road,

Tadidas Nagar, D.J. Halli,
Bangalore-45,

K V.Surappa,

S/o Venkstanarayenzsppa,

aged about 72 years,

Passenger Guard EMB3 887,

S.Rafluey, Hassan, N3.81i%,

9th Msin, 4th Block,

-Jayanagar, Bangalore~1x. .o APPRfﬁENTS

v - ',...cOntd />

.

i
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.:ﬂR Srlnivasan,'v'ff
lfis/o Rameswamy, SRR
" aged about 64 ears,~-?”"“

Driver Goods M . 755,

- S,Railuay, Bangalore City,

No.62, -III Cross,

- K N.Extension Yasuanthapur, )

~ Bangalore = 2§
173, S, R Sarasuathi, -
‘aged sbout 50 years,
'U?o late S.Rajagrpala-t'e
'Briver Goods MR 737, -
Yeswanthapur, S,Rsilvay,
No,28, Rnajana Nilave,
II Main Road, H.K. Nagar,
Yeauanthapur, BangaToru-Z/

Farida Banu,

agad about 35 years, -

t/0 late Syed Nisser,

Diesel hAssistunt ML 1247,
S.Railuey, Arsikere, ¥o,22E7,
Hsoke Wast. Cross-?o

Mysore.

174. -

175, Co N.Sareeranga, :

S/o C.Narasimhechar,

' aged atout 53 yeers
Assistant Guarc EMT 726,
S,Railway, Rrsikesre.
No.46/2, alu RMS Road,
Rrsike‘c.

E.Chandra Bai,
ed about 54 years,

?o late Y.Ekambaram,
DOriver Goods MR 379,
S.Railuay, Yeswanthepur,
No.4371, 3rd Cross, :

- 13th Nein, Subramanyanager,
Bangalore-21. -

176.

177, Philomine,

ed about 58 years,
U?o late T.Rrokyasuany,
Briver Mail MR 18,

way, Bangalore City,

. ;mdﬁa, anumantheppe Roed,
’///‘ “ﬁ¥ﬁqb 11, Ramasuemy. FalVa,

;ﬁ%?lq.e 3.
KL Penked
68 abolig

e )
Hﬁ(?%y- hos;latg K Krishna Iyengsar,
' Paség%"ef“fuérd Emas 371,
S,RE{IQ
v of

” Bangalore C1+y,

APPLICANTS,
'Contd;/-&

[ X o 2



180,

181,

182,

184,

185.

B I T g o e e - e eamomeme ou
I L Sl B B (o e B . . rroc. Bl

ie 26 ee

8. 38)’8”!"\3,

aqged about 57 yeears.,
W?o late N.Basavarsl,
Driver Passenger MR 79,
S,Railuay, hrsikere,
C/o 8.Vasanthakumar,

"‘No.6/C, Reilway duarters,

Neer Children's Park,
Bangarpet.

Zailunnise,

aged ebout 63 vyeurs, .
Uao Gyed Yaseem (late),
Driver Goods MR 480,
S,Reilway, Mysore, No.2599,

‘5th Cross, Mousa Biven Khanz foan,

Mandi Mchalla, Mysozre.

A.Rahimem Knan,

/o Imen¥Khan,

aged akout 69 years,

Shunter MR 300,

S.Railway, Harihar,

No,452, T Cross, Gandhinsgar,
Harihar, )

Prapullakshi,

aged ahout 81 years,

M?o late Christopher andreus,
Driver CGoods, MR 570,

Aa.RailuayL Mysore (SKLA),
. _

No.94/8, Loeo Colony,
Reiluay Quarters, Yalatvagisi Fust,
Mysore~20.

Gayatri Shanmugem,

aged ebout 38 years,

U?o late S.Shanmugam, .
Driver Passenger Mt 205,
S,Railvay, Mysore,
No.91,'VR6‘Railuay Quarters,
Mysore~20, ‘

N.Narayanasuwamy,

S/o Narasappa, .-

aged about 62 years

Shunter MR 440, S,Railuay,
Yeswanthapur, No.5/6/47,.
Laxmipurem, Near Railuay Station,
Hindupur, :

N.Mohiyuddin Khan,

5/o0 M.Abdul Nabikhan,

aged sbout 63 years,

Guard Passenger EMT 461,
S,Reiluay, Mysore, No,2244,
Sawday Roed, Laskhkar Mohalla,

Meene Bazaar, Mysore, ....RPPLICENTSiiFf

..Contd.y-

.



R TN . e e L .- -

185, Vistor, . . il ieante in S1.Ne.120 b
Y A ] W S : g‘pplibants.inxsl.Nc.1ZD;tu  o
§/o Joseph, - <° .186 ere applicents in_ . . . -

O DNG3T77/92. SR

aged about 67 yesrs,
Shunter MR 315,. o
S.Railway, Bangalore:City, -
C/o F.C.Nathan, No.2, -
Mukthe Garden, - . °
Spur Tank Roaed, Chetpet,
Medras - 600 031, - ’

‘487, KeKeBajarathonem, .
S/oK.R. Raghavan, .
retired Briver '8! Grede,
Staff No,P,5521, o
“Rajencesh™m Shoranur.

188, K.Velu, S/o Unnerd,

.. 'Retired Guarc !'B' Grads,
-S,No,6314, Devekl Sacanam,
. Nedungathoor, Shoranus -~ 7.

. 1 a9 » 'K. KevSaVan, ‘ S/O K:thy, | ' o
", Retired Guerd -
- §1,No,6066

. Shenthi Shavan,
Veloor. .

190, P.Paramsswaran Neir,
S/o0 Krishnan Neir,
Rétired Guerd “H" Special Grade,
S.No,5077, Pedinchare Chonel Housz,
 Shoranur-1,

1941, VeCoeSankunni Neir,
' S/o Achuthan Nair,
Retired Guard "A"
Special Gaere, S,No.6172,
Ryikkara House, Kevaleppere,
SZoranur._ ‘

192, P,Sundaresan,
$/o0 Kunhikdran,
Retired Driver %8"%
S.No.P 6439,
hagoijas, 4/73,

Amy pilial, applicants in S1.Nu.
yhalam Pillai; 187 ‘to 193 ere
prd A% Grede, ‘ agplicants in 0.k.44/93,
13, Gift Hdouse,
kkﬁ‘ﬂ Sh.ranur. .o LPPLICANTS0

.ooCQDtdc/*



194,

195.

.196‘

197,

198.

199,

200,

201.

R.Remar Nelr, .
'5/0 K.Nerayanan Neir,

-Retired Gusrd’

'.4

Retired Oriver ‘B' Staff
Ne.P 2314,

Raviyenkandath House,
Chuduvalasthosr, Shcranur - 1.

E. K.Ramankutty Nair,

5/0 Kannan Nair,

Retired Guerd Specisal r*ake,
5.Nc,609€, fundenath ”luee,
Bheruthuruthy Fost, '
Trichur District.

R.Krishna Naidu,
S/o Ramekunhan Nsidu,
Retired Driver '?',

‘S, Ne.,F 6445,

Nallissergparambi] Hque,
Mudaliaer atreet,
Shorenur - 1.

L.Manikam Mudaly,

5/0 C.Laekshmanan Mucely,
Retired Driver 'T°

5.No.P 4026, Manickanivas,
M.G.Read, Shoranur-S;

TsVeSreeman Pillei,

S/e T.V.Ropan Pillai,

Retirea Oriver YA' Grads,
ONn" 1794,

Sunil Vihar, Ganesngl‘i,

Shoranur-1,

t.Parameswaran,

S/s P.N.Sghrasanams Iyer,
Retired 'R Specigl Grace Guard,
S,.Nv 1495, Devi Nivas,
Nedungetur, Shoranur-1,

T.Sankunny Nair, S/s M,Pchuthan Neir,
tht 'S, Neo.6459,
Padmalayam House, Paruthipra,

Sh-ranur.

c. Balakriahnan, hpplicants
S/o T.Sankaran Nalr, 194 to 201
Retired Oriver te!, applizants

Steff No, P 5702,
Krishna Vlha-, Uellathmcl Nager,
P.0.Cheruthuruthy,

‘4‘0 28 R ] SR e Ta e T Dy iadas

in $1l.Nao.

are

in 0.A.45/93,

Trichur District. ... APPLICANTS
Peee COntﬂ'c/"

Ry e A VLY
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203,

204.

206.

207.

208.

D S N N LR S

K.Gavirden Kutty Nair,
S/n C.K.Achuthan Neir, .

Retired Driver, Staft No.F.2833,

"at Special Grade, Vedaekkekonnaneth
House, Chuduvals*hur, Shorenur - 679 121.

P.Remankutty Nair,

S/c Z.K.Shenkeren Neir,
Retired Guard "“A"

Special Grade, Staff Nao,
E 14671, Pullconni Houso,
Chuduvaisthuy Shoradur-' .

P.Narayane Pillei,

S/o P.Krishnan, Retired _
Briver “C%, Staff Na,P 3504,
Poovathingal House,
Kizhekathil, Panntnipra,
Shoranur-1.

S.Raman Neir, S/m Krishnan heir,
Retired Criver “C%,

Staff Ne,P 7065:, Stamiical nsuze,
Chennthunerthi Past,

Trichur Districzt.

V,Nerayanan Ezhuthschan,

 8/6 Dglelu Exhuthachen;

Retired, Lete Shunter,
S.Ney P 8117, Devasamperambil Houee,
Mannanur Post, vie navelapaiae

K.Chellan, $/o0 T,Kartupan,
Retired Driver “C", S.NesV3,
Muthukurssi, Kunnath Houss,
Genashgiri Pevst, Shoranur.

K.P.Gopalan, S/e K.Nareyanan Nembisr,
Retired Guard "B"m S.No. 7525,

%l eela Sadan®,

Railwey Booking Cflice Rczd,
Shoranure. S

709 fawM.Kesavan,-S/naperugan,.

1.F.Man 'BY,
J 10026,

nkerenarayanarn,

gvymgden Nzair K.,

O ver “A* Speciel,
\, 'Rama Nivas',

\bnjakad,

st e e

APPLICANTS.

LN ] Contd./“



211,

212,

213,

214,

215,
216,

217.

218,

219,

220,

oo 30 4.

K.kchuthan Nair,

8/o Achuthan Neir,

Retired Loce Shunter,

S.No, B 6054, Kadambet Houss,
Mundamukem Amsom,

Post Ganashgiri,

Shoranur=3,

C.Manimuthu, $/0 Chambake
Mudelier, Retired Driver "e",

‘8, Nn,P 7492, Nambanthodi rcuse,

No,179, Mudaliar Street,
Shoranur=1.

K.P.Govindankutty,
Since deceassd by Legal Repiesentative;
Smt.Sulochane Amma, HeNn,5/%3%,

‘Namban Thodi, Mudaliar Street,

Shoranur=-1,

_E,Balasubramanis Menon,

$/o0 Madhava Reo, Retired,

Driver "BY Srade, S.hNo, V' 6,

"Geetha Nivas", Ponnezmengalam House,
Shoranur,

K,Sankaran, 3/0 Madhavan X,,

Retired, Oriver "A%, S,No,F,4305,
Kayanathuthedi House, Kallippadam P.0.
Shoranur - 2.

V.K.Velukutty, S/o0 Kelu Neir K.,
Retired Driver "&%, S,6No.9730,
Karthika, Kanalappara,

‘Shoranur.

M.Velu, $/o0 Velu,

Retired Driver “B" Grade,

Staff No, P 7936,
Naikankunnathu Veedu,
Kovalppara P.O.

P.P.Velukkutty, $/o Shanku,

Retired Driver "8",

%$,Nn, P 7192, Padincharvettil House,
Karakkad, P.0.Kavalappare,

P.T.Ouseph, $/o Thomen, Retired.,
Guard “B"™ Grade, S.No, 9431,

VYayyeppilly House, Vappalassery P.0.,

Angamali, Ernakulem,

P.Krishnan, $/o0 Imbichyadi,
Retired, Driver "% Grade;
$,Nc, P 5730, Krishneghar,
Nedungathur, Shoranur=672 127,

S1.Nos, 20% te
216 are applicants
in 0.M46/93.

. <+ APPLICANTS
X .‘_C.Oﬂtd./"

. &



222. '

223, .

224,

225,

- 226,

227,

\

A SINe9B26, 20/1€3,

/> PERT 4

> Pin- -680/,0

B A R I LD

B,

M.Chendukunhen, = °
S/0 M. Imbichikutty,
Retired-, Driver o -
Special Grade, S.Nn,F 2857,
Pilassery House, P.B8.Vengeri,
Via Calicut. ' ‘ :

.

M.P.Kesavan Nair,

S/o P.K.Chandu Nair, Retired.,
Fireman "“8%, S.No.3461, A
Chemmanassery Padinharu Heuss,
Kottool P.0O,, Calicut,

P.K.Ramapenicker,

S/o Chamy Panicker, :
Retired,, Eaesd “A™ Grede,
S.Ne.B8284, Navaratnas,
P.0.Kunniampuram,
Ottepalam-4,

K. Balakrishna Menon,

S/e P.Madhave Menon,

Retired Driver 'A!

Special Grade, Staff No,P 2437,
Kerandathil Hcuse,; Kerancathil
Trichur - 1.

Lane,

%.F.Chinnan Mennn,

S/e P.Sankunny VNeren,

Retired Guard !
Special Grede, S$.No.9333,

~ Rlongot lishas, ®.0.Pulaked,

Viz.Chelakara, Trichur,

M.P.Gopala Pishareti, A
S/e C.P:Raghava Pisharcti,
Retired Guard Speciel Greade,
Paernima Manjakkad,
Shearanur-679 121.

C.Chandrasekharan,

5/0 N.K;Menﬂn,

Retired, Special Grade Guerd,
S.Ne.7618, "“Gokul®,

Rshaek Nagar, Kamboni Roead,
fyyanthele, Trichur=3.

V.M.Abdul Kadir,

S/a V. MiMohemed Heji, o
Retired, Guard 'A! Special urace,
Thoypaini®,

5, \gichur.

e A« :
0.2 };haékéjén, S/o 0.5.Paran,

'%aﬁired Zolls Guard, S.vs,D 19830,
Ty §rayempurgth House, P.0.

*)di&apgh%é&,,Via; T:iqhur,:

R T T o -

e B e
Lol

$1.Nu.217 to 223 ere -
anplicants in 0.R.47/93,

$1,N0.224 to 229 are
applicants in 0.K.48/93,

... RPPLICANTS
0 C.ntdo -



X 32 ll

230, P,Narzyanan, ‘
$/o Sankaran, Retired,
Special CGrads Guerd,
s,Ne EE 86, “Ushas",
Rayaroth Pafamb, P.0.Paral,
Tellicherry-670 671,

231, V«.Sankaran Nair,
- 8/o T,Nareyenan Neir,
; Retired ., Guard 'A' Special,
3 $.N0.12746, Ashirvad, Perel,
P.0.Koothuparambe,
Pin-670 643.

232, C.H.Balan Nambiar,

S/o Kunhikrishnen Adicdi P.,
| Retired Guard, ‘®' “i..0 0
S,No0,997,; Usha Bhavan,-
P.0.Kottayampoil, Vie. Vellichsarry.

233, M,Padmansbhan Neir, _
~ S8/o R.V.Krishne Meron, Retired,,
Driver 'A' Special, S.he. P 5754,
Davi Nivae, Kottara*humpars,
‘P.0.Azhikode, Cepnancra,

234, - K.K.Susheels, W/a Late
U+C.Pnandan, Retired,, Driver 'ty
S Ne,2635, MAnand® VYiher, VYlavil,
Kanntir - 670 008,

235, M,Narayani, ¥/o Late K.P.Narayenan
Nair, Retired, Guarc 'C',
S.No4 1903, Madathil House,
P.0jthirekkel, Cannanore- 670 011.

236, K.Kuphambos, S/n Appu, Retired.,
Shunter 'B!, S.Ne.P.5331,
Packkadam House,

P.0.Trikkripur, Kazharged.

2317, K.N.UanajakShy‘ /o Late C.H.Gepalan,
Retired Luard 'A' &pecial,
S.Nn39498, Chettiyam Veetcil,
Near Railuay B Cabin, Badagaraa

238, A.K.John, S/e R.d.Kurian, | $1.Nu,230 te 238 are
‘ Retired,, Guard 'R', applicants in 0.k.49/93,
S.Ne.9¢83, Ariyathu Peranbil ' ) :
House, Pallam.P.0.,
Kottayem - 7.

239, R,Merappen, 5/e Rama Goundan,
Retired D#iver, 'C' °
Staff No.. P.2718, ED-118 O,
i Railuay Celeny P.0., ’ |
Erode - 638 002, ‘«ss RAPPLICANTS,

‘/< o _ ....Contd./-

.




241,

242,

243,

244,

245,

246,

247,

. 248,

K C. Nellappan,v

5/0‘».Chinnappe Gounder, ,
Retired Driver A Specisal,
S.Ne. F 2946, Door I7 o4,
Parvathi Krishnan Streét,
Kéllem® Palayam, ‘

Erade - 2.

P.Karuppannan, S$/o POﬁglg uuurngr.
Retired,, Driver 'A', '
S.,ho, P 3583,

Korakattu V318511 e

Door fo.5229/A 14 Paavnrl.?.5.,
Erode-7, '

N Kaniasany, 3/. Merapra LGUD“F:
Retired Driyer 'C', S.No.P 2039.
9$4Bbﬁ¢ BYN Roed, trede—ﬁ38 002,

o Muthusamy, S/0o Pa*ani Gounder,
Retlred Driver'C', S, ,P 37C¢,
Raghavandea: Vagar, trsoa-..

A, Ramasamyy’ 3/0 Byeaﬁduhuen&
Retired., Branter'®B', S.No, ZJOC
Pudhupalayam, Jocr 246,
Rlampalayam P.0., Erode-8,

S Kandasamy, §/o Sengadan,

Retired Driver 'C',

Staff No,P 4103, Ragavanawdar

Nagar, Door No. ' pAB 38 Fauevy R«S.,
Erode-?. :

AR - SN
':ov) 33 B '._‘ o

C. Kumarasamy, S/o Chellappa Gounderkff

Retired,, Fireman 'B', S,No.P 7885,
Deor No. "pp1 283, PudupalaYam,

Allampala'am Dost, Erode-€,

Teds Peerakhan, 5/o0 T.Js Jamalluthpen,
Retired,, Driver ‘&%,

S.No, Vi38, 0.No.94, Relluay Colony.

Post, Etode.

Velappa Gounder, Ky

$/0 Kolanda Gounderi
,Retired Shunter

-84 No ﬁﬁma 10, _
Puthgﬁﬁkﬁyﬁ) Kattoor, :

‘ L@ﬁgaLeya 4p t,

oe .
Pa]*é%l G%nd BNy
gtégéﬂ.a Shuntek 8",

No.P. 5@8& )Uoor No.19:,

udﬁ a;ayam-ﬁkxarkam, .
dgg%%!ém % 0., _roen—u.

. APPLICANTS.
. ...Cprltd./-
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250,

251,

252

253,

254,

255,

256,

257,

oo 34
A, Nallasamy,
S/o A2 Gounder,
Resizzcd., Driver '8,
S,.No, PT3 10237,
D.No.280, Puthupalayam,
ARlampalayam P.O.,
Erode-0,

‘N,Kaliannan,

5/0 Nellagouwnder

‘Retired, Diesel A°slstant

SQNOQ P 401 1 Sathl -\8931.
D.No.55, Near Werer Tani,
Erode 638 002.

K.Ramasamy,

S/o Kalianna Goundan,
Retirsd, Shunter ‘B!,
S.No.P 3958, D.No.BZ
Bdappalli R.u. Post,
Cavery, Erede-7.

P.Sengeda Gounder,
'S$7o Palani Bounder,

Retired,, Shunter B,

SyNg. P 4429, D.Ne,58,
@dapalli Vi;lage
Peppapaleyam, . Cavery R.S.,
Erade—?.»

P Nuthusamy,

579 Peisani Goupder,
Retired, Shunter 'B',
S¢Np,P 500 udhupe_gy;n,
D. No 263, Agraharam,
Alampalayam P.0., Erode-8.

V.Sengodan,

S/a Velappa Gounder,
Retired, Shunter!B!,
S.Na. 5133 D. Nc.Z/ﬁD

Uttapalli, Pillayer V@1l Street.

Cavery, Erade~7,

Ke Chinnappan,
S/0 Komsra Samy Geunder,
Retired,, Briver 'C?,

~S,.Na,P 3531, Avakathu,

Cavery r. D., Colony Roed,
Erpas-7,

P,Venkkatachlam,

S/8 Peruma Gounder

Retired,, Shunter ig
S.Ne, P 4097, = 1/11
Keruthuveli Tnottam,
Odappalli, Cavery RS,

rEfﬂdB"?.

... RPPLICANTS,
‘afsEODtdo/‘




.

© 7 '8/c Nalle Geunder,

259,

260.

261,

N.Velappan,
Retired,, Shunter '8,

S§,No. D 2647,

D,Ne,1/20 Ddapalli
Cavery R é., Erode-7.'

T.P. ch1ndan,

- S8/o. P,Kunhambu,

Retired Guard Special

Grads, Staff No,11159,

Prasanne Nives, P.O.,
Chirekksl,’
Cannanore - 670 011,

K Sreedharan,
S/O B AChUthanq
S,Nn, P,3180

‘Thenai Housa‘ 4
Opp., Railuway Station,
Chirskkal P.0.,
Cannanorr.v

N Bel kr*shnan,

s/o NemBikutty,
Retired., Guard 'A',
S.No. 15870,

© Manpkketh House
. Good Shed Roao,'

 Tellicherry,

262,

263.

264,

PLOy Eadamboor:p} Ay,
- vig)\Etg 670" 567,
v

P.K«Raman Na11 '
S8/a P, Kurhambu Nair
Retired,
Gredo, S Né. P 6446,
Kavinchalil, P.0.,

kzhlkode, C%nnanore-ﬁ?D 009.

V.M. Karthlyani Amma,

u/o Late K.P.Janardhenan Nair
. Retired:, Special Grade Gusrd,

S$,N0,9650, Ashok Bhavan,
Thamarakuzhi, Malappurem,
Pin-676 505,

K Govlndan,
S/o K.A

Retired.,,
M’NR‘I} he Bha\lan,
lavil,
s .

, Driver taf Special

31 Nu.239 to 258 are_77

appliuanto in D.H‘SU/QS

... APPLICANTS.

o.-c Contdo/"‘
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266,

267.

268,

269.

2790,

271,

272,

273,

. Retiredo‘

] 36 l._'

N,Vasu, S/o Ram0cthy‘ s
Retired,, Shunter

S.No. P 5024 _
Kottiyath House,
P.0.Muzheppilanged,

Pin- 670 663, Cennancre.

P.KaKannan Ngir

S/a Rppu:Nair éetlred.,
Shunter '6', §.Nc.D.7754,
Varkulathu Vayil

Near Akllyath Templa,
P.0.Azhikcde,
Cannanore-670 009.

P.P,Rohini, W/o Late. K.L.dwdt, .S1.No.259 to 268 are
Retired Shunter ngh,
S,Na, P 7173,
Chambakachalil House,

T.0.Muzhapilanged,

Cannanore District,

- "CKa Chandan,

S/o Ambadi, Retired Shunter'B',
S,No .. P 8223 Kanavi ”ﬂuse
Ekkchi P. 0 Pel iode

- Via,, Trikkarlpur, Kazhargcd.

l..Naerayeni, W/c Late k.Krishnen,
§hunter, S.No.P 7490,

Machirpurem House,

P.U.Chetuvathur, Kazargod,

C PJM. Hymavathy

U/le. Late .\, ’&aothsramrm AP

Retired %rj. - A Special, Guerd,

S .No.&A39 Wl’em

stf. Ebw,tarfﬁdnls.itm\, School, :
"

undsv~14_ Cannanore.

T.P.Leslavathy Amma,
u/o Late P.V.Kesavan Nambiar,

. Retired, Driver R Specieal,

S$.¥8.4654, Kesava Nivas,
Near Elayaqoor Temple,
P.0.Mundayed, Cannanore‘

VOO(O BalakriShnan’ ’
$/o V.Demodsran, Retized.,

DOriver 'A!' Specieil,
S.No.-® 4361, :

875, Reshmi, S.N.Nager,’ .
P.0. Thottada, Cannanore-7. ses APPLICANTS.

'Y .‘ .QOntd./-

applicants in 0.R,51/93,

b



{ - P.M.Sreenivasan,
94, S/o P.Govinden, Retired.,
' Guard Special Grade,; .
$.No.12054, 'Smrithi!', - -
Post Vengeri, Methoth Paramba,
Celicut. '

P.Krishnan,

. 275, $/o K.Perumal Naidu,
Retired., Driver Ty Snecizl,
5.No.P 4360, 3/275,
Opp. Spares tend,
Vadakkanchery,
Trichur-680 528,

y A.Bhaskaran, S/o0 &;
276, ~Retired,, Driver !
~° s.No. P 4301,
kyyanatu Parambu Housz,

Ayyeappankavu Road,
Kochi-18, =~ .

i K.Chryikutty Kannoli,
277, 5/0 Kandan, Rptlred.,. o l
.~ Driver tC' S.Ne, P 9475C,
Kannoli House, Kacheri Aneom,
Desom, P.O. Cal1cut-673 0114

. C.Madhavi, W/e Late

278, C.Ka Krlohnan, Retired.,
Driver !C', S.\Ne,P. 3737,
Krishna N1Vas, Poolayll raremba,
P.0. Kallayl, Calicut-673 UGG,

T.Kesavan Nair, ' §1,No.269 to 279 are

273, 3/9 N.Govindan Nair, . applicants in O.A .52/93
» Retired,, Guard '8', 4 |

'l o 5.Ne.4856, Santha Sadan, . ‘ ,

l Chuduvaléthur, :

Shlranur-GZ? j21.

.~ M.Elias Aron Raj,
280. S/s 5. Mariadess,
"Retired A Special Driver,
S.No. P 3702, ED 196 E,
Railuay Colony P. 0.,

vu. APPLICANTS.
...Contd./-




282,

283,

284,

. 2'85;

2;5,

287,

288,

289,

e s 38 LN

M.Kasimir Leuis,

$/0 K.Maria Louis,

Retired,, Guaerd A Epecial,
S.,N0.%2119, Annadurai Street,
Nadar:Heduy -, g

~ Erode-638° 002,

K.Muthusamy, .5/e Kelandai

Gounder, Retired,, Guard ‘B8',
S.No,12011, 17 Ramameortny

~ Street, Kollasmpalayen,

Erode-6%§ 002,

K.Sundaresan,

S$/o N.Kalyanssundara Mudalliar,
Driver A Grade, S.Ne, " 2G1¢,
N®.48, Lenin Street, |
tréde Railuway CelonyPost,

© Erode~2, .

K.R.Lakshmanan,

S/o M.Rengasamy Xerar,
Retired., Oriver 'A' Special,
Staf® No.P 4467,

Morth Eda Straet.

Bheema Nagsr,
Tirtchirappelly,

- Pin-620 001,

2

K.Subramaniam,
$/0 S.Xristknasamy, Retired..
Driver 'A' Special Grade,

S No., P 1788, 43, lenin Strect,

Railway Cnlony Post,
Erode-63a'002.

R.Gethuraman,

'S$/0 Rathinam, Retired.,
Driver 'A! Special,
S,No. P 2888,

Ilamathi Illam,

106, Bharathi Palayam,
Mowlappalayem P.0.,
Erede-2,

M.Chinnappan,

$/% C.Moekkan, Retired,,
Di¢sat Shunter, ‘
S.No, P 7785, 7/B
Railway Colcny

Erode-2, -

M.Marappan,

S/e M,Mathan, Retired,
Driver 'A!' Special,

S,Ny, P 3779, 107,
Kemalagam, Barathy Palayam -
S5treef, Mulepalayam PJO.
Erede-2, o

v.. . APPLICANTS
L) oC'OQti./-

-



+

@  son i BeSamusl, 'S/a Gnanemithy, T
: 1'~_ 290," ;Retiréd.;;orivér;;ﬁgg,1;?[‘?’,-'

A P . Special, S,No,P 3224,

403-C, Railway Celony, -

Ervde-2, - .- S

= MA.lingeppen; S/o S.Gyyavos,
201, -Retired,, i? Special c
" Driver, S.No,P. 1714, 19, - °
Kethukaran Street, .
. Kallampalayem, Erade~2,

-+ TeS8.8rinivasan,

242, -3/0 R,Sueminathan S
Retired, Driver 'A! Special
S.Ne.P 4339, 345,
Reilway Querters, Railway Coioay,
Erode-638 002. ' -

- . ‘P,Nemasivayam, S/e M.N.Balzrandem.
293, Retired,, Oriver 'A' Speciul,
- S.Na, P 5511, L =18, =
Housing Unit, Periar Mager,

Erode-633 00%., Temilnadu, F

KeMeMuniraj, S/e K.Munusuany,
:294, Retired., Diesel Assistant.
S.Ne.PTI 10212, . |
Manickkavssagar Sireet,

Sastri Nager, : .
Railidé}' CUJO”V pcno';

. L.Bnthoni Suamy,

295,  S/e lourdu Swamy Pillai,
S.Ne. B 1419, 41/A
Railway Coleny,

Erode-~-638 802,

. M.Buepethy, S§/e¢ M.P.Mooka
296, Gounder, Retired, Driver
© 'B! Grade, S.Ne. P.9378,
17/F Cld Railuay Colony,.
. Erede-2, ) -

. VU,Balaraman, S/ Venkkatasuamy
297, Naidu, Retired, Oriver !B!
Grade, S.lle. F 9420, ~ .

e 0 do-
SRR Cagonys Eredo-2.

™

£ < .
£ FP.Rangasuem\ 5/0 Perumal Naidu,
/L ®etifedy Ordvde 'B' Grade, ’

( = e .1 7/8 .

U.I(S'.N.' o
© " Nam j_aya@ Sireet, éroie-Z, _
A e )< S :

: \8,Pali S /e 25 am]. Nathan, S1,Nc.280 te 299 are
299,\ B&irefbjﬁgiﬁgr 'B! Greds, applicants in 0.k.53/93,
\\P?mwggﬁggizj Docr 41470, . o

iduey=LE1eny F.0.,

= S I ... "RPPLICANTS.
o : :"0 'c'ocoatda/-




301.

302,

303,

s0%;

3 35'.',.

306.

307,

308,

co 40 .,

P.Pangunni Menon,
S/o T.CeKeNsir -
Retired Guerd VA Snecial,
S.Ne. 15200, "Feurnami®
Nangapna Nagar, P.0,
Olavekkot, Pin-678 002,

M. Krlshnan Neir,

$/s Kunchu Nair, Retired..
Driler A 5p801a;,

S.Ne, p €444, Srishilem,
P.0. Dlavakket,

V.S5reedharan Naii,

S/o F.R.Krishna Pillel,
Retired, Guard A Sperla1,
5.NL.15202, Thuruthel,
Aymanam P.0., Kcttayap,

P.A.Rajan, S/o P.u.“ppu,

Retlred Guard A apocqu,
S,No.16144, Hous=z Nm,465/50E,

“Reshmi“ Neax P.A.Cnieny,

.Cochin-‘l

C.Kutty Nusrayenan,

S/n V.C.Nerayanan Nair,
Retired, Guard B Spscial,
s, No . 7625 5, Chembra Heuss,
Shoranur -~ 679 121.

TP oKy Knshy, S$/o P.K.Koshy,

Retired Guerd, o.Nr.1q?3q

Vazhakalayil’ Gngadikal F.0.
Chengannur, 5in-689 122,
Kel o Kuvian

8/o K.P, Lonappan
Retired Guard R §p801al
s, M3, 15216, "Chandiri",
HL “School Road,

Pt Perappur, ula. TrlChUL

ﬂin~€8§ 552,

N Ramakrishnan Nembidi,

s/. Chit-an Bhattathi‘apad
Retired. Guard B L

5.No, 14044, "Karthike®,
RamaVarmaeram, Trichur--680 631,

M. «darejeni,
W/o Late A Rengaﬁ, Ret¢red.
Driver R épncidl
S.ho.F 4367, Sree Rangam,
Pump - Engine Road,
rlavakiet-678 BU2,

e MAPPLICANTS E

‘ ...Contd /-

A
.



3111

$iz:

L

32,

315,

316.

‘?{,f M-Ramaohandren . o
5/s T.B. Nannadiar,gﬂetired.,

V.5¢ are]

:~R96§W40., Orifer 'A?

'§3agf3;, Sitoff P 3542, Telﬁohone Nagar,

WMocla ‘ﬁgyah .0, Erode. : :
A _

A

Guard &,, S.Ne, 15219,
‘Panikkath House,

_Kcllengade, Pelghat - 678 L'06.

.Nadhaven '
/e Veluchaml, Retired., |
Driver A Specisl, '
S,No, P 2193,

v Dallath Houqe,

Kuthupsramba, Edatﬁara 2.
palghat, p*n‘678 6‘1

KoM, Kunhimohammed

$/c K.Mojdeen “bya

.Retired, Guarad. fC',

S.Noi 6633, Cheredath HuUke,

'Kuttamassery, Rluaye--£23 103

R, Narayanan,“s/; B, R_psran,
Retir°u Driver G'ods

5. Ne  PTJ 10505 1°0,
Jeevananrtham Street, o
Poonthurai Réad, -La*e-/.

c. Kamarasamy, S/o Chinnappa
Gounder Retirad,, Driver
tgt, S, fa, P 4206, D,No,65,

Sholap Pruvae, Sutharrs Purem,

Er.de‘zm:

T, S.Remano-rthy

SF8 TiK. S-ndaragalu
Retired., Driver tat Sp901al
S.Ne.P 3540, 15, ~Sundaram

1Street, Erode-Z

A. Abdul Jaffar, '
5/0 Abdul Keder, Retiied,,
Driver, Geods, é No,V 44,

235 Kalyenasundaram Street

Erede- 638 002,

'S <kngemuthu,
S/6 V.Sitiie Naicker
R

ired, Drlver 'B‘
i

GaLgre

&J.Nos. 300 to 311 are
epplicents in O.k. 54/93

ore APPLICANTS
= s Cantd /=

. .



e ¢ ('2 e

napaiyen,

iman, Retired,,

N 'B‘,

7458, 76, L.G.G.S.
. U.O.C.”étreet,
salayam, Erede,

“nan, $/o Munusamy,
i., éhuntar,

3072, PTI, Su.N3. 4135 0
¢ Colony, Eradz,
zarsajan,

naswamy, Retired,,

(At §,Ne,14332,
>attalaikarsr cane,
irei Road,

naiyan, © £1.Ne.212 to 321 are

smugam, Retired.,
AT S.No, B TILE
A, Railuay Cclernv,

i Gusrd 'A',

Vc.7448, 112.

or Ksil Sireef,

Nagar, Erece-€38 002,

imuthu, .
oba Thevar, Retirad.
"K' S,.No.16065,
ammal Illam, 11/8
vanjappa Laynut,
‘Coimbatere-641 402,

ana Pillai,

ngaswamy Pillai,

3. Guard,

15271, 20 Whertn Chinne
san Koil Street,’
yalpalayam, Erode-3,

r District,

, S/8 Venkatesarn,

d Guard, 5.No.12563,
"Thera Illam®,

ranpealayam,

layam Pest,

2, Periyer Bistrict.

hmanan, 3/s S. Yaciveiu,
d Guard. S.Nw,13756.
hipalayam Street,

ran pelayam, '

layam Fost, Ekrode-2,

r District. e

ecplicants in C.k.No,55/93 .}

APPLICANTS.

o .COht.da"/‘ ‘



. 327,

328,
329,
330,
| 331:
332,

333,

v, K Shunmughasundaram,

§/0 k.S.Keruppanasamy,
Retlred., Special grede CGuard,
S.No.3/T 35, 194 E,

Railuay Colony, Near Railuay
Calony Past Office, Erode,

ViKe Unn1 Nalr,

. 8/v K.Raman Nair,
.Retired., Assiste)t Cyard.

’...

§,No,1902, Contchery Str
Er-ode.

R.Lakshmasnan, S/¢ famaszny,
Retired 'A! épecia¢ Guard,
S.Ne,.7210, D, No,1$3,

) Sestrl Nagar, baf‘ayamr clayen

Road, Erede., - Z,

V,Suamyeppah,
5/0 G. Uisuvasam, Re*xve
Guard, S.Ne, 1410

5 Karuppanasuamy Koil Il, Siveet,
Surampatti Road, trode-638 CUY,

Periyar Cistrict,

R.Veeraraghavan, ‘

§/o V.,Rema Iyer, Retiréd
GUard "S.Ne 1523 g .,.9,
Tayumanava* Street, ’
Pundurai Resd, Erode~538 102,

K.Ramalingam,
5/0 V.Kandasamy, Ketired,,
Driver 'A', S, Na. PT3J 10052

Door Nc.16, East Pettakarr,

Street Erode—638 002.

. G, R .Samuel Raj,
"S/u G.N.Anandham Pillai,

Retired, Driver 'RA! Spec1dl

~-SiNe. P 2836, 23 A,

Panchayat Union Street,
Manthepe, Podanur,
Coimbétore-ZS

”Jﬁxﬁ N, Batcha, Petired.,
ivenz\ Special,

24 .26, 168 Waxn Rear,

oA, Temilr°du.

u, S/o Naniagpe
etired,, Driver 'A?Y,
/15, 95/11 Arthi"Il: : am,
Yfre Road, Pndaﬁur-Qg,
Nadu., -

/

S1.Nu.3722 to 332 are
‘applicants in 0.A.56/93,

«es APPLICANTS,

KX} A,Ocontdo /"’
. .
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LT T . o ) , ‘ T o

o. 44 ..

8, Valusuamy Pillai,

31 S/ LR bankara‘in9am Pil*al,
0% Retired Driver 'BY 9,Nu,6437,
D,Ne, 360, Selvapuram, ,

'Nnrth Perur Mein Read,
Eoimbatore-641 926.

; - K, RangaSUamy,
337 S/o Kuppuswamy Naidu,
@fe  Retired,, Driver, 'A!

‘Specialy S.Ne.P 9464,
D.Ns,24, Meinh Road,
Podanur-23, Tamil Yedu,

_ K,RAhamed Sherl’f, , -
338, S/o A.Kader Batcha, Reiired.,
. D-iver 'A! Special,

"~ S.Ng.P 3341, Main RQPd
deanur-23 Tamil N_ﬂhg

L Nanaappa Naigu,- : _ | 51 m 333 bo 339 . .
5_Retired Drlver 181’ ' : rpllcan /
“5,Na., P 2498, Bajanai Kovil . | _

Street, P.danur-iﬁ,
'Thmil’Nadug ;

K, Pelaniappan,
. S/q Kuruppanna Goundsr,
* 340, Retired., Bhdwsr:'A!,
- S,N, % 4333, Na, 88,
Uilangaftur, thachanellur.
Erude - 10 )

RE | IS Palanlappan,
a1, 5/. Marapps Guundel, .
* - Retired,, I Flraman 1gt,
S, N.a p 43‘2 .
'Wellaikattur, ~
Kedachanallur P.0O(,
Thiruchengodu Taluk,

. M Chellappan, ‘
542 5/0 Marappe Gounder, |
*%* Retired,, Shunter,._ A - o

S, Nn.9454 ‘Alampalayan, - N
palllpalayam, Erede- 6. : ' N

A. Palenlappan, e ‘ L e
5/- ‘Athathappa Gounder o SR
_ Retired., Bhawter,’
S,Ne,,P:7465, N-.JGA A,
. Velankateor, ™ o o y
;‘/ﬁadachenalltl, Erode 10. .,..”APPLiEANTS.

-.'...Cont‘d. /-' l

343,

e



e e e

345,

346,

347,

348,

fP.Gurusémy, , .
-S/c Paléniappe Gounder, =,

B

Retired, Drivew %'y
S.No. M 7160, Nog108,
L.G.G.S.Coleny, -
Kellampalayam, £réde~2..

R.Kumarasamy, : .
S/o Raemasamy Gounder,
Retired,, Shunter Loco,
S.No.P 6315,
Govindancelayam,
Alampalayam P.0.
\lla.,-EI‘OdB. '

G.Semuel Durai Sanmy,
$/n Gnanadurai,
Retired., Driver 'A', .
Spl. S.No, P 3107, 32
Upstair 4th Crcse Roao,

Paramasivapuram, Laloudi-S%7 €1,

V.Seﬁgodan,
S/c Velappa Gounder, -
Retired., Shuntesr/loco,

'S,No, F 3510, Vilankattur,

DIN.'. 54 'y pUlapalayam VZ’COO ?
Kadachenur (Villagse).

C.Nechimuthu, :
$/o Chellztps Gounder,
Retired,, Shunter,

S.No.P 4384, Pnclapalavzm Fast,

Kadachanallur, Palipalayem, .
ErOde-G-

- T.S.Alimoideen,

S/o T.J.Shirfuddin
Retired., Driver 'A',
Spl. 5.No. P 3260,

47, T.J.Shirfuddin Street,

Sastri Nagar,
Near Railuay Celony,

,.,.. .

n, .
4rayana Iyer, =~ .
“Guard 'A% Spi.,

S.No, 10472, Ne.%/780,

Vidya, Single Streei,- .

Uld Kalpath\/ ponh,v

Kalpathy, Palghet -

v - 6785003

'S1.No.340 to 349.are

‘applicants in.0.A.58/83.

v 4 Contd./-




- 358,

. C Chathu, S/o ﬁppq:
- "Retir= d.,«Drlver tgt,
.vHNOQ P 5287' )
Kurungad House,
Maruthe Toed, Palghato

k. Krlshnan, :
S5/o A,Arumughan, Retired.,

" '4g3.  Driver 'B', S.Na, P 9449,

Chungath House, Kavilpad
P.0., Palghet-17.,

F.Sukumersh Neir,

- 354, nS/O P.Sankare ﬂeﬁo.,

Retired,, Fsst, Gesz?,
. 5,Ne.15394, Pslakkott Houss,
. Thenueria. Parli,
" Paflghat-678 616.

- ?.Govindan,

255, . S/o P. Serkara Mensn,
Retired., Guard B},
S.No 2024, Sr*va¢%am,
HoNe, M, 6/33 Indire’ Ncqar.
,Kallupully, Palohat-

o R, Narayandn,

356, $/e V .Raman, Retired,,
Driver 'A!, S,Ne. P 9B47,
Chendrika Nllayam,

_ Korathodi,
. Kaduk“ankunnan,
“Palghat-678 005,

.vaelUkUtty,
357 S/a Narayanasuamy‘

* Retired,, Briver 's’,
S;Ne,PT3 10113,
Rmbalaparambu,

Near Madrassa,
Kavilped, Palghst-17.

T.Velayudhan,
S/o Theethy, Retired.,

Guard!C', S.Nn. 16223,
Devi Sadan, Pottakulem,
Kav1lpad P.0., Palghat,
V Uisuanavhan,

359 5/0 Kubhna.a, Retired.,

- Loco ‘Shunter,
S.No, P 5784,
Vellankad, Kzvilpad,
Palghat—17.

- V.Vasu, $/0 Velayudhan,
160 Retlred., Driver 'A',
* S.Ne. P 3164, Chandrasoudhem,
\L/Tannissery. palghat

... PPPLICANTS.

e o C.ntdo/"



o0 47 .'.

V.Mddhavan,

361, 57. Velayudhan,
Retired,, Driver '8',
S.Ne. P 94EK8, Rahendra
Sadanam, Melepuram,
Plavekkct, Pin 679 002,
Palghat.

T.V.Veleayudhan,

362. S/o P.Veeren, Recired,,
Guerd 'B', S.No,6B85,
Thurakad House, P.O0.
,PerungottukurL581.
Palghat..

v V.Sivarazan Nair;

363, S/o K.Kesavan Nalr,
Retired,, Guard 'A",
S.No.5852, 72/#,
Instrumentatlﬂn Teoun shig
P.0. Kanjkode ueat
Palghat.

.. S,VUeererasghavan, :
364, - 5/- ?.Sincaram, Retired.,
Guerd 'R', & Ns.I&u‘Z
H Ne. H-2 Housing Uﬂit,
Karamadal Roed,
Mettupel ayen,
Pin—641 301, Tamil Macu,

. M.Narayanan Nair,
765 ‘S/e Thavitta lyer,
* Retlred Dieqel Rsst.,
" §,No,? 9444
Nu]lakkara Hnuse,
Fuduppaniyaram P.Jd.,
Palghet<678 733.

KeKeSypmamania Iyer,
'S/e K.S.Kuihna Iyer,
366. { ’
Retlred., Guerd
S,.Nn, 1849, N..3/125,
L+NJPuram Vlllage,
E“Palghat.

l"\\kkanda Warier,
\; Mail Guerd,
o167, Herivas,
angare, -
Rafi-67¢ 009,

AR JAnpukuttan
pi#red,, Driver 'ﬁ'
=S, Ne. P 9436, :
Thothuangal Horse, N°1epuram,
P.0. Clavakkoi,
“J,?alghathz.

... ARPLICANTS,
. opont" /-



R.Paramasiva: Me et
S/u M.N.Raman Menan -
Retired., .Drivar.: 'P{ Spl , -
S.Nu, F 4684, - -
Shivesilam Madathll Housb,
Vennakkara P.0.,

NeeTani, Palgha -4,

369,

» Thankaraj, :
2op )/c 3, Pannan, qeulred.,
* Driver'a! Sple, =
S.Ne. P 2760, 26 N,
Behincd Ram Theatre
?,0.Suramangalam, °
Salem « 636 005,

1A, Ramakrishnan,

S/o Appu, Retired.,-
371. Guardtn' SplA’
S.No, 6806, :
" Ramanchenath Houoe,
19/360, Vest Vakkp;d,
Palghat - 676 001,

: g/ﬁosa%agﬁ shnag NalY Lo 31;Nc;350 to 372 are-
372, ® Machavanr Id*- : ’ apii + in oh. 83,
7 Retired. Defuer TAT 5pl. 5 appiicants in Och.55/93
S; No. P 6443,

Cherukara Arlshra Nlhdo,
P.JeKannadi, relghat
Pin - €78 721, .

S.a-uriragen, o

373, S/0 T.K. Sundarara?alu
Reti-ed.,, Driver
Spe01al S,Ne. P 2327
233, Ulnayakark011=atreet,
Nedarmedu, Ernde-638 002

. KePFandurangan, . -

374, 5/0 Me¢Kasthuri Naidu, :
Retired,, Driver {A' Spl,
S,No.P 2302, 17/4,
Ammamandapam Roady
Srirangam~620 ODS.VH

, VeG Veerasamy, ﬁ~
375, S/- Govindasamy - Pfi-
Retired, Driver !A',
S.Ne. P 1841, 48/2,.
Subbaiah Street
Sangllandapuram,‘g:f
Tiruchi-620 001 o

V.Sithan, ' . :
376, S/o Va*adori R4~ Tea., .
Driver 'A!, .Nc.‘gl y ‘
D.Nc.24, JeedPnﬂa Street, :
. Poondurei. Reed, Ernde-2, vos APPLICANTS
“./ . . OJ-C@ntdo/_




- * p 49,. .‘

. % P Palanisamy, :
377, © S/o R.Angemuthu, =
Ret‘re<,, Oriver 'A!',
S,No, PTJ 10027,
Vallalar Streetv
Municipel Colony Read,
. Erode-4,

Y Prokiasamy, '
378, :S/o J.Arulanancam,
.- Retired., Guard *A%,
| S.No, 6253, 12,
; o Kamarajar étreet,
' Nadar Nedu,
fUinayakar Koil, Er.de-a.'

' M, Rengasamy,
379, S/o C.Muniea, Retfrad,,
® Driver 'A', Spl, :
- S.Ne, PTJ 13449, 21,
Golden Street,;
Thangavil alias Muni .3aiy voad
Dharmapuri-636 702, o

- . KsMunusamy Naadu,
380, S/a1 C. Krishnasamy Naidu,
'Retlred., Driver 'C' .
AFG, 'B', S.Ne, F 6102,
D5, Kaliyanna Gounder Tntttam,
“erundurei Raad, E“tdﬂ

. - P,Daniel Jnyara
361. S/a Paul Pillay, "Retired.
Driver !B', S.Nn.F 6441,
No,400 B Rallua/ Col-ny.
Ecode,

‘R.Manickam, '
382, 5/0 M.Argamuthu Nafcker,
‘Retired,, Driver 'A' Spl,
S.No. P 2901, 22/28,
Chinna Nariamman Koil Street
Karungal Fslayam, Ersde-2,

_ - R.Pongiannan, : €31.Nc.373 to 383 ars

; , 383, S/o Ramasamy Gsunder, " applicants in 0.R.60/93.
" o Retired., Shunter, .

. S.No. P 7454, B, N-.3/69;

5 . Rajadl Nagar, Cave y .8 .F.0.,

EI?@W@J 007, Py

R
. ADMy \
éfﬁii;;Kk A%g\éﬂ, , .
3848 (S ?;utha.u.y, Re:ised,,

" ) ‘ . {UfDer I.‘w Jj' N..p ulSI

4%m N*}@-f a/3c0,
QgSﬁh thl N gtf,

yem, Salem.. .ee APPLICANTS,
«v.Contd, /-

L




385,

3E6.

387.

388,

3ge,

390,

391,

392,

393,

Y%

oo 50 44

G.Kannizn,

S/a Cacindarejalu Naidu,
Retired,, Criver 'A!
Spl., S.Ne. F 3042,
NG.420 K, Reiluay Cul=ny,
Erode-2.

R.,Rengasamy,

'S/ Remasamy, Retired,

Criver ‘'Ct,

S.Ne., PT2 10238,
Kelingaruyanr P-layem,
Fudur Bhevani Post,
via Erode-638 301,

K.Gevindan,

$/o Kandha Gouncer, Recized.,
Driver '8', S.No. ¢ 94805,
Ne,102 C Type Reiluey Culury,
Erode-~L,

G.Narayanzasamy,

s/e Goindarajaly faldu,
Retired., Shuntimg Briver,
S.Nu,PTI 10502, 3A%,

Nader Medu, Prondural flezd,
Erade-2,

K, Varedharejan,

S/e Karuppan, Retirec.,
vuard 'A' F,.Ne,2122,
Thirumurugan Street,
Sgstri Neger, Srede.

V,Arjunen,

S/e Uenkatachalem, Retired.,

Guard 'E' S.Ne,12438,

38, Namesivayem Streel,
Kellempelayam, Erode-2.

F.Munisuvemy, S/o0 Muthu,
Retired,, Driver Speciel,
s.No, P 9389, M/52,
E.V.R.Periyar Nagar,
Ersde,

N,Muthusamy,

S/p Rellappe Gounder,
Re*ired, Driver 'B',
S,No,8085, 1/113
Cdappalli, Cauvery R.S.
Erode, '

P.Viswanathan,

S/e S.Palenivelu, Retirvad,, R b

Guard 'A', Spl, i L

S.No.7620, 324 tmt, IS

01d Reiluwey Celony,

Railuay Coleny Fost, o ey :

€rode-2, ' " ees ﬁPgLICANIﬁ.
o . e 6 Cont}‘; /."'

<



394,

395,

396,

397,

398.

399,

400,

401,

‘S,Ne. F 5509

o ‘. o'lll 51 o.o
R Uenkatasuamy
5/0 R.Remakrishna Naidu,

'Ret*red., Driver 'A:

Spl. S.No, P 28%2
126, D Reiluay Celony,
Erode-2

M.Chinnappan, ‘
S/n Muthusamy Goundev
Retlred., Shunter,
S.Ne', P 6965,
Odappolld, ’ Herd 31,
Cauvery R 5.y Exncn.7,

K Chennimalai,

S/c Kuppannan Ret;reﬂ .
Shunter !'B', §.Ne. P, 3494, .
Nethaji otxeet ’
Kéllemzalayam, Erod‘-/

KeS.Abdul Sathar,
S/n R, Khader Sharie’f,

. Retired., Driver 'Af,

S.No. » 2207, 74,
Ambedkar Streat,
Sastri Nager, Esode=2.

M Chinne Govindan,

§/w ‘Muthusamy, Retiired,

Guard 'A! Spl,,
S.No, 67%2, B 4o,
Heusing Un*t Sampath Naoa.‘

Erode-11,

H, Kannan, S/c R.A, Hammentha Gounder,
Retired., Driver 'A',

S.No, B 1318, 26 B,

Kheder Nahideen Sah;b Street,
Erode-2. )

N.Ramesamy, S/u Nelia Gounder,
Retired,, éhunter

S.No, ® 4230, No, 1/56

Puduppalayaw Kattur,
Rlampalayam 50 P

R.K.Subramsniam,

'S/o R ,Kannigh Naldu'

Retlred., Driver '3 Sl"‘J.
Ne . 3€9,
ayalkera gtreat,

»es APPLICANTS.
oocc.ptdo/"‘



403,

404,

405,

406,

407,

408,

408,

410,

411,

a0 52 (4

P.Palenisppan,

S/o Pongia Gounder,

Retired., Shunter,

S,No.4019, 85, Goulndampalayam,
Alampalayam P.O., Ercde,

K.Nellathambi,

S/e V.Kumeresamy, Retirsd,,
Guard, S.No.15721,

1/2 Egst Street, Alewna;a)aﬂ,
Ercde-P, ‘

P.S.Krishnan,

$/o Subrameanis IYer,
Retired., Guard

'S, No. 11723, 1/500,
Chethapuram P.C.,

Kalpathy, Palghat-678 GO,

R.Raghavan, S/e C.Appra,
Retired,, 6river ‘ct
S.No.4105, Alangode Housa
Olavakkct, Palghat-~673 DU

§5 dney '3! Mells,
PARIN Melle,
Retired,, Oriver '87,
$:Ne.- PIJ 10361,
-Carevin - Roblﬁsnn Raad,
Palghat-678 014,

V.Arumughan,

S/e Ryyapoaw, Retircd. ,
Driver 'B', S.Ne,2136,
Prasanthg, "sree Sathya Sai
Nagar, Kallekulanqara P.0.,
Palghat-678 GO9,

R.Palaniappan,
8/o0 Rangaswamy, Retired Guard
'CY S,.Ne,1791,

~ Shaini Nivas House No.36/664/1

klangode, Olavekkot,
Palghat-678 002,

-P.Krishnankutty,

s/o Cheriathu, Retired.,

Guard 'C', S,.Nc.6093,

Pacinjakkara House,

p.0. A“alur, vie.LdkL10~
- 679 3C2.

CKdV, Ramanathan,

S/s K.V Ulsuanatha Iyer,
Retired.,, Guard 'A'p
S.Ne,135C2, 2/137,

New Kalpathv P.0.,
Kalpathv, Palghat—ﬁ?e 0C3.

| S1.Nc,3B4 to 404 are

applicents in 0.A.61/93

... APPLICANT S

se .Contd./-
¢ .

PR TN L. P T

O

e e e e . et < -




[ ——

412,

413

414,

415.

416,

4117,

418,

Y 9,
¢ ~Retired,

» & .53 V_Q.‘)v

M.Krishnan, L

8/o NaYandg, Retired,,
Oriver'A! Spil.,, =
S,No, F 1871, " . e
'Sai Nivaes! Thekkeperembu .-
Puduppeniyanam P.0O., :
Palghat-678 733.

- T<P.Balakrishnan Neir,

S/e C,Sekharen Nair,
Retired,, Guard ‘A"

S,No,10525, Mouthet Hause,

Menkurissi P.0., Via..

~ Markerai, Palghat-678672,

KeMoKunchu,

S/e Manicken, Retired.,
Driver '8!, '

S.Ne. P 4461,

- Kallingsl House,

Paruthipulld P.O.,
Palghat-678 573,

P.Raghavarkutty,

$/0 VU.Pedmanabhen Ngir,
Retired,, Oriver &' Spl.
S.No, P 6977, o
Sarayi, "Pudussery P.0,,
Palghut-678 07,

VeK.Rumerrishrizn,
5/0 K.Sankaran Nair‘
Retired,, Briver 'AY,

. S.Ne.P 7791, Arupuzhs

Cheruvethur House, Perli 7.0,
Pelghat~678 612,

K«P.Krishnan, ‘

S/o Sankaran Neir, Retired.,
Guard 'B', -S,No.6766,
Venkateswara IlJam, ,
P.0.Pampadi, Via: Tiruvilemsala,
Trichur Bistrict-6%90 597, .

KeVasu, S/o Kunjunny,
Ratired,, Godes:dhunter '8,
S.Ne, P 5301, Venkalathodi,
Melepuram, Olavakkot P.0.,
Palghat-673 002,

j<§g,ﬂQK6b§Ehr‘3/o Raman,
YA
'/

to(
X

-

e iver 'RY,

So “;é«\ Sf‘ },
K%@k@raﬁym-ﬁath House,
KekKanni) 8J0., NIS.5.Engg.

)

%%ﬁ%%EQeg Edighat-678 008,

P

«s+ -APPLICANTS,
s .Contd. /"



-~ - K.Balakrishnan Nair,
420, S/v T.Govindan Nair, Driver
'B', S.No.P 7449,
- Thekkumcherod P,0.,
Vadakkum Mangalem,
vie. Nttappelam, Palghat Dist.

P..K.Ramechendran, $/o Kannar:,
Retired,, Guard 'A!

S.No. 7192, Alangod Housa,
Olavakkot, Palghat-678 007

421,

KeBalau, S/0 Kanner,
422 Retired,, Guard !A°
* 8.N»,.6121, Sri Naraysnji
Nileyem, Alangod, '
Olavakkot pooo’ palgh8+ -
| 678 002,

C.Krishnan, $/o Chupra,
423 Retired Asst., Guard,
*  8.No.6333, KalathilHouse
ARlangode, Olavakkot P.0.,
Palghat-678 002. o

R.Krishnan, 9.No,€757,
424, Esst, Cuard,, Ramelan,

Krishna Nivas, Alangod,

Olavakkot P.D,, Palghat,

C.J.Coelho, S/o F,Coelho,

425‘ Retirsd., GUard'!ﬁ’ Splo‘
S Ne.14493, Chinnammal Street,
Noorabad, Fodanur-641 023,
Coimbatore Dist.

K.Dhanashu,
- S/u KeM.K.Gangalya, Retired
426, Driver 'A' S.Ng,P 6804,
147/A Anthonipuram P.O,
Suramangalam-635 005

Salem,
. KeMayan, S/0 Kandu Sl.No:AUS to.427 are
427. Retiredi, Guard(B): . applicants in 0.k.62/93,

S(No,1218, Kozhangottil Holse,
Rtihirked, P.0,Gandhisova Saden,
Perur, Palghat,

R.Laxmanan, S/c E.C.Rengesainy
Naidu, Retired., Shunter
42B. piesel, S,.No.9514,
- No.S5, "Keeraikarg Street, - R
Erode—1. i;u AAPPLIC&NTS
V . vCOﬂ'tdo /"' :




0; 55 ..'
LT N, Senoodan
429, S/o Nangappa Gounder,
Retired. Shunter,
Loco, S.No, E 5250,
East Thotilpalayam,
Door: No,431, "Kadachanur Ulllagn
Palllpalayam—

oV, Perumal Iy
430" 570 Venkatasamy Naidu,

* . Retired, Goods Driver,
SiNve V-12, D.No,91 C,
Leighba7aer Suramangalan
Maein Road, éalem~:.

V., Kumarasamy, S/o Jelapca
431, Gounder; Retired, Shkuntazrt3!,
S,No, P 4433, No.-19 .

Alampalayam Post AFrodeuG.

S.Velappan, $/0 Senacda
432, Gounder, Retired, Shuntan/
~ Loce, SiNa. Pa?92 7/3-%1,
Pullamarathu House,, _
Gevirdanpalayem, .
Alampalayam P.C., Crode-3,

P.Kolandai Ggdunder,
433, S/o Paleni Goundsr, Retired.,
: Fireman 8, 5,No,P 5u62
BI;nindd ;n&gnﬁb&uﬁtteehw,
Nadaruedu, crode-2.,

4. Sengooa Gounder,
434, /0 Mar imuthu Sounder,
°  Retired., Firemen A,
- S,No.P 5041, Rlempa’ayam,
. Pudupalayam, Pariakadu,
- Pallipeslayam, Erode-6.

S.Veradharajs Mudaliar,
435, S/o Sundar Mudaliar,
"Retired,, RAssistant/Biesel,
s.No. PTJ 10158, 104/0
" Railway Colony, "Erode-2..

K.Sengoda Gounder, :
436, S/c Karuppanea Gounder,
Retlred., Drlver ‘C' '

, @,°?§§&mgg gColnny, Eloﬁe_z.
Lt

é

A’ Z, S/o0 Ramasamy Maidu,

% 2 sst. Guard

.+« APPLICANTS
: ....Cﬂntd /"

¢



436,
439,
440,
441,
44é;
443,

444,

445,

44s.

9 56 LN 8

P.N.Balakrishnan Nair,

S/o Ramen Pilla., Retired,,
Guerd, 9,No.6966,

Mangaleth rouse,
Nedungottor, Shoranur,
Pin-679 121, .

K.Narayanan,

'S/O}K.Unnaman; Retired,,

Briver'R', S,No, 4925,

Karamanna House,

Vadanemkurussi, P.0., )
Vadanam Rurussi, via.. . :
Shoranur-1,

M.Chinnan, S/o Ramar,
Retired., Asst, Guard,
S.No, 7040, Menichithodi Hocuse,

- Nedungotur, Sheranur-1,

T.Velukutty, S/0 T.Nerzysnan,
Retired,, Driver 1 B! ,

S.Ne.P 5778, Thuvvakkettil

Houss, Nédurgottnor, ‘ 1
Shoranur-1, Falghat Cistrvic, J
KeV.Gopinethen, S$/o Kumaran, 81.No,428 t0 442 are !
Retil‘ed., ’\SS*.. GUaI‘C‘, ’ applicénts in D.‘n.63/93‘

5.N0.15447, Kallozhi Vattathddi
House, Peruthipra, Shorarnr -
‘ 679 121,

R.Balaraman, ,

S/o K.Rajamannar Naidu,
Retired., Driver 'A' Special,
S.No.P 4660, Sastri Nagar,
Railway Colony P.O.,

Erode, - :

Ve hchuthan,

8/o0 Venketaraman, Retired,,
Oriver 'A', S,No,.8221,
Reiluay Crlony, Erode,

C.T.Hewett, $/o0 A.M,Heuett,

Retired,, Driver 'A' Speciel, ) o

S.No. P 2942, 278-H-Type, _ ;

Railwey Colony, Ernde- ‘
A 638 00Z,

MDChellappan,.

S/o Muthusamyv Gounder,

Retired, Driver!'s’'

S,No.P 5774, 31,

Thiruchengaodu Roed, Lo ,ad

Pellipalayam, Erode, oss APPLICANTS.
' «++Contd, /-

¢



3 o D/D.Rozarie
i o S/o. P.D,Rozaric, .
: o 4et. Retired., Drivar 'A!
Specisl, S.No.P 3029,
30 K, Sastri Nager,
Erode.

.,  K¢Merimuthu,
448, S/o Keruppanna Gounder,
*  Ratired, Driver '#',
S,No., P 5333, h3.36
Kasipalsyam,
4_Annadurai Streat, Erode,

K.Palaniappan,
448 s/o Keruppannen, .Retired.,
* Assistent Guerd, S.No,7£35;
9 Sadayan Palayan Road,
.8asthri Nagar, trode,

. V,Remasamy,
450 S/o Velapps Gourider,
° Retired., Loco Shunter,
S.No.4919, Palllpalayam,
Alampalayam P.0., Enode,

P.Kanuasamy,
454 S/o Paramasiva Gounder,
° Retireu., Shuntsr,
S,No.P 9405, Nc,.422,
‘klampalayam, PelllpeleVam,'
- . Erode,

.. C,.,Palaniappan, : '
452, S/o Chinnathembi, Retired.,
: - Shunter, $,No,4379,

East Thollipalayam,
$.P.B.Mil1l Colony,
Erode.,

A M.Dakshinamoorthy,
453, S/o0 Manickam, Retired,,

' Driver !'B!', S.Wo, P 9511,
Kumaramanqalam P.0.
Thuthiputtu Pln.—635 811
Ambur p.h.Dist). ~

_ N, Balakrlshnan,
454, s/o M.Narasimhan, Retirec.,
Guard 'A', S, M0.14519,
54/1 TNHB Flat,
Kaparaj Nagar, "South PVEPUL
T ITUv N Madras-600 (141,

o0 oﬁontd./.-




456,

457,

458,

459,

460,

4671,

463,

ee 5B o4

P.S.8anjeeva Rao, =

8/o P.N.,Sarvothme Ras,
Retiredy, Guard 'h' Speciel,
$.No,12522, B,30,

Housing Unit, Periyar Nagar,
Erode-638 001,

k.S.kbdul Jabbar,

Since deceased by Legal Repr2sentative,

Smt,Heerajan, 67,
Kovalam Street, Teachers Crliny.
ERODE - 11,

ReNarasimhar, :

S/o N.Rengasamy Neidu,
Retired.,, Driver ‘k' Spuciel,
$,No, P 6978, Shastri Negar,
Kamaraj Street, Erode,

R.Thangavelu, ,
8/o0 P,kengasamy, Retired,,
Guard 'A', S,No,109%&,

- 498, hgrahara Street.
Erode-638 GO1,

K, Palaniappan,

$/c Kandappa Gounder,
Retired,, Driver 'S',

8,No. PTJ 10070, Dr,No.10/MS,
KRPD Road, Kerunkaran Medu,

e

Pallipalayam, Erode-628 (UG,

k,James, $/o J.Arokiesuziy Pill:zi,
Retired., Driver '&' Spl,.

$,Nc, P 2819, B/13, Jeeve Nzcerw,
Rangam Palayam Post,

Erode-638 009,

R .Karuppannan,

S/o kppeji Gounder, Retired.,
Shunter, S.No, P 5121,
Odappslli, Pallipelayam,
Erode-6, o '

N.Sengodan, $/o0 Nalla Gounder,
Retired,, Shunter, S.No. P 5295,
East Tholliya Palayam;
Kadachanallur Post,

Erode-6.

v

$1.Nos.443 to 463 ere

" applicants in 0.h.64/93

v. APPLICANTS
 «..Contd./-




B

B K.K.Krishne Iyer, . -
464, S,/0 K.Krishna Iyer,.

- Retired,, Guard/A §p1,
$,.No.13745, Chembel Villege
P.D.,’Kttteyi,‘Palakkad,
Pin 678 572. -

o Mm.Veemban, _ A
465.,.>S/o M.Nekelan, Retired.,
Loco Shunter, S.MNs,F 5323,
. Mullathody House, - T
Karianuode,P.0. Kotteyd,
‘Palekkad Distrist.

*. C,Gangadharan Nair,

466, S/o K.Kunhen Nambiar,

, Retired., Assistaht CGuarid,
G,No,1864, Lakshmi Nivos,
P.0.Puthiperiyarenm,
Palghat, Pin-€78 733, -

G,Parasuraman; A
467, . 5/o P.Gopal Pillei,
Retired,, Driver 'B',

S,.No,P 3067, “SaresJathl Névas™, -

Reyappen Street, P.J.
Thabthemangslam, Felghat- ‘
678 102,

C.Narsysnan,
. 8/o A,Chendu, Retired.,
468, Driver ‘A', S.No,P 7479,
1L sela Nives®', P.0.
. Pyduppatiyaram,
Palghat-678 7334

K,Raghavan,
- §/o M,Krishnan,
469. Retired., Oriver 'A!
Spl. S.No. P 2400,
Mullerithodi House,
Karimgode, P.0. ' .
(Kottayi, Palghat-67% 572 ).

~ P.K.Sivasankaran, -~ :
476, §/o P.C.Krishnan, Retired.,
: Guard, S.No.14108, -
Puthukulangarsa,
=@M Narayana House, P0e,
frepntis- 676 642.

Abathy Pilled;

E Guerd S.No.14117,

¥ Road, Lalapet F.Cue,
~ofst., Temil Nedu,

... BPPLICANTS

\ ...Contd./-

¢



472,

473,

474,

475,

476,

477,

478,

479,

00"“ L]

T.ReUnnikrishnen Nambler,
S/o Raman Nembier, Retired.,
Guerd 'B'm S,.Ne,9791,
Abhilesh, Revipurem ,

~ Kochi-16.

K.V.Sarasuathi Amma,

W/o Late K.Balakrishrne fenon,
Retired,, Driver,

S.No,P 3512, Kallazhi Houee,
Pudussery, Cheruthuruthy.

A, Kunhikrishnan Neir,

S/o P.K.Sankaran Mair,
Retired,, 'A!' Grace cuerg,
S.Ne.9685, Krishna Vihar F.0.,
Paruthipulli, Pslghat.

A, Marimuthu,

S/e M.Prgsmuthu Naicker,
Retired, 'A! Spl.,

S.No. P 3574, 109,
Dhanalakshmi Illan,
Kumaran Street,

Kavungal Pelayam, Erede-J.

M,Natesean,

S/o Muthusamy Gounder _
Retired,, Driver 'Af §pl.,
S.Ne, P 4369, P.C. 1612,
I.C.Police Quarters,
Dhanoandhiri Nagsr,
Pondicherry,

G.Kehhdul Sathst,

S/o G.Khader Badsha Sahib,
Retired Guard 'A' Spl.
3.Ns, 11786, 17 Syed
Jalal Khan étreet, Fort,
Salem, Pin 636 001,

R.Ramasamy, _
S/eChinnakssavan, Retired,,
Driver W' S,No, J/M 1287,
176, Mendsps Veethi, ,
Erode-1.

M. Ibrahim Khan,

S/o E, Mohamed Khan‘

Retir=d,, Driver 'AT,

S.Ne. P 3028, L 245,

Shamshad Menzii, Perear Negar,
Erede-1.

s ,No,464 to 474 - ere
arplicants in 0.k.65/93,

... APPLICANTS
A Contd;/f




400,

- 481,

482,

483.

484,

485,

486.

‘Retlred., Briver o
51 North Strect,

L Narudappan
S/o L= Pshmanan Retired
Diesel Shunter SNo. V. 85,.
93, Thiru V.K. étreet
Kollampalayam, Erode-z.

G.David, $/o D. Gabriel
Retired,
S,No, P 2269 223,

Sasthri kagar, Sadayan
Palayam Road, Ercde-2,

C.Subramanian,

5/0 ) Cninneppen1

Retired,,- Guard 'h!,

Splo, S, NO' 12327, Plot 31

-16th Avepue, Banu Nager,
‘Ambathur, Madrae-€0C ﬂa?

C.Arokiasamy,
/o P.Chinnappan, Petirsd.,

. Drivar 'A' S,Nec. P 2715,
D.No.77, New Street,

Erode=1, .

K,Falaniappan,
S/a Kandeppa: Counder,
Retired., Oriver 'A!,
S,Nm. P 7882,

~Alava Gounder Kadu,

ManlanJr, 5alem-10

C.Rengasany,

S/o R.Chinnasemy Naii:,
Retlred Briver ‘A! Spl.
S.Na, P 2831 32,
Ghousethottam, Udumalpet,

Pin—642 12¢,

S, Abdul Kareem,

s/o Shaik Jemaludeen,
Retired,, Driver 'B' Spl.
S.,No, P 2825 '30 Burrah
Sahile’ Street Nount Road,

""Madras<2..

.R.N.GOV1ndaréjalu,'

S/o R. NarayanasamY Naidu,
R' Spl..

P 4661,
\| Kumbzkonam,

argnickam,
atef K.A.Anthonysamy,
f, Oriver 'BY,

S Ng' ~Hp3105, D,.Nc. 5

sgébh'f‘wagar Pillayar Koil

%, Erode.

Oriver ‘'A! grade, 

hl No.475 to 487 are

'Vappllcants in 0.k, 66/93.

" ve. APPLICANTS.
..wCQntdi/-



439.

490,

491,

492,

493,

494,

495,

496.

e 62 [

Kannemal,

W/ ' 9%e K,Singodan
Retired,, Driver ral Spl.
5.No, P 6826,

Meligai Natesan Stores,
Nadar Medu, Poonthurai Road,
Erode,

A.leyalakshmi,

W,/0 Late P.Angamuthu,
Retired., Driver 'R',
S.No.P 2304, Ne.27,.
Pilliyar Koil Street,
Sangliandapuram,
Tiruchireppalll,

G.hhilandam,

W/o Late T.Govindon, Retirec.,
Driver 'A! Spl,, S.Mo.FP 4EE5,
No,74, Vandikaranthotiam,

Koll ampalayam, Evcoe-2.

R.Jaya, W/o Late V.
Ramalin?am, Retired,,
Driver 'h' Spi.,

. S,Nw. P 3789, E0 284

tH! Type’ Railuay Colony,
Erodes

Dhanalakshmi,

W/o Lete S.K.Siyasprakesem,
Retired,, Driver 'R,

Spl. S.No,P 2895,

ED 352 B, Reilway Colony P.C.,
Erode,

Parvathi Sekthivel,

W/o Late M, Sakthivel, Retired.,
Diesel Assistant,

S.,No. J/M 648, 422 H

Railway Colony, Erode,

Nallemmal,

W/6 Late C.Tholasieppan,
Retired,, Driver 'C',
S.No. P 6579, 29,
Kumaran Street,
Kollampalayam, Erode,

K,Lakshmi, '

W/o Late K.Raja, Retired.,
Driver 'C', S.Mo. V 222,
212 F Railway Cclony, ..

W/ Erode, - " e

. .o

APPLICANTS.
.Contd./-




499, Pappa,

n497.' Sampoornam,

W/o Late P~ Arumugham,
Retired,, Driver 'A',
" 'Spl,,SsMe, J/M 818,
-EB 194 O, Ralluay Colon/,
Erode.,

498, 3, Geega Bai
3 U/o Late M, fanesan,
Driver 'RA' Spl,
. S.No, P 2894, D Na,16,
-Lenin Street Churcsh Me
'Reilway Colony P.;.,
Erode.

/e Late K.Kvishnan
Rekired., Drlver 'b§,
S,No, P 7945,
Mooppaner Street.,
01d Suramangalem,
5alem-636 005.

500, P.M.Arokiasemy, -
S/o R Muthu, Retircd.,
Driver 'Af é
S.No, P 1718 No 752,
5th Mein, Btw Fross,ﬁ 4
M.C.Layout, Vijayanegsr,
Bangelnreeaﬂ.

501, N.,Merappa Dasary,
' S/o Narayvene Dasary,
,,Petlred., Driver 'B‘
. SéNo,P 8083, V3/48,
Peria Vaﬁagampatti
Vie., Danishpet R.5.
Omaxur ToK., Salem Distrlct.

502, Pushpavsalli,

W/o Late V.R.Velusamy, Retired.

"Diesel ﬁssistant

" S.No, 3/M 1242, B.No, i 64,
Vavooce Street
Kollampalayem, Erode~2. _

'503.. M.Kannian,

: 5/0 K.Q.Medhalalmuxhu,

' <mad,, Driver '8', -

P85, 0.No,15 €73
-“ an Colony,

2410 f Retired,,
'.5., S.No. 15212,

L1.No,468 to 499 are
applicants in 0.A.67/93.

R

... PRPLICANTS
) .co"Confd../-



505,

506,

507,

.é, 64 20

R,Krishnaswamy Neidu,

S/e N,Arumanatha Nsidu,
Re+ired., apl. Grade Guard
$,No.14310, Kandampathy Puut,
Salem-636 UOS.

P Ke Sullchana,

U/l 1.Paramesusran,
Retired., Driver 'C',
S.No.P 4800 ED 397 B
Rallway Colony P.0.,
Erode-2,

P.k.Ramen, '

S/u A. Paththorana lysr,
Retired,, Gusrd '8!,

S.Ne.15243, DhanalaksnmL 1lem,
Upstalirs, Near Temple

~ Subramanis Nagar, Salem-35, -

508.

509.

K.5.George,

s/o X, Slmpson, Retired,;
Passenger Guard,
S.No.13413, P¢ot No.a2,
douse Ne,157 A,

T h'rUVakavardanur.

Sglem--636 OCS,

RsVenkatesuaram,

S/o N.Ramamirthem, Retired,

518,

511.

512.

513,

W

Guard 'A', S,No, 15853,
5/437, AmnDdhk"“ Naﬂ;-.
Jagir Rmmapalayam Pe D.,
Saglem-F,

C.Fongia Gownder,

5/0 Chinnappe Gownder,
Retired., lLecc Shunter,
S,Ne, P 4374 Perie Mottur,
Jagir’ Ammapalayam P.0.,
Salem=-2.

K«S .3omasundaram,

5/0 K.K«Subha Rathinam lyer,
Retired Cuard 'R' Spl,
S.Ne,6711, No,75,

Vinayakar Koil 3rd Street,
Moolapalayem, Erode-2.

Julis, W/o Late S.Baggyasamy,
Retired, Driver ‘A' Spl.s
S.Me.P 3261, 3/% South Ukkedem,
Coimbatore,

K.Kandasamx, S/o Karupparinar,
Retired,, Pssistant Guard,
S.No.161€3, Ocdsikinethuputhur,
Ramadevam P.0., Ramadevan hi;lage,
via,Kandanpalaysm, Nemakkal Taluk,
Saelem District.

“eeeeq PPPLICANTS
....Contd./—
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514, S.Koselal Chandra,
/o T.5.Suaminathen (lme,,
Retired,, Guard 'R' Spl.,
S, Na. '?619 ED 353 A,
Railusy Colony Pe 0.,
Erode-2,. :

515. 7. Plamlu, '
(& ’o Late M Falaniappan,
Retired. .y Drlver
Spl. S.No,P 2893, B 18,
Jeevs Hager, Renoamp?'a\ ar .
Erode-J,

516, C.Ve.Nasrayanan, _'
" '8/o CA4.Krishnan, Retired.,
Guard *fA' S,No.3283,
Mythri, South Bazar,
Payysmur,

41.No.500 to 517 are

5170 Smt. B.K. F’al‘\lathi, uC’)lJ."':P"’S in O. A, 68/93

W/o tete K.S.Rangasany
Retired., Guerd Tai ‘1{'\1
S.No, ER 1924, Elayo 3treat
Subramanla Nagar, aamm‘

518, V Reg&zpathy,

- s/c S.ejiravel, Re‘ru‘ed.,
Driver B. Spl., .14,
Kennes Nagsr, V.0.C.Nagar
Post, Thenjavur~—613 007,

519, R Nahaboobkhan.,
: S/o g,Rahimankhan, Reclre,.,
Driver '®' Spl.,
S.No,B 3053, No.82,
Rengafagar, Suramangalam,
Salew5,

520, M.Chianu, $/o M.Mechery,
Retired,, Driver 'A',
S.Na, P 2815, D.No.2¢,
6th Dharma Nagar,
_Suremngalam, Sslem-5,

521, A Rbil Weheb, | - ;
' S/ S.M.Abdul Azeez, -
Retired., Driver 'A' Spl.,
5.No® 3691, No.101,
Kennady Nagar,
Wﬁ ghaays Nagar Road,
+/1a!>‘v Sxﬁrwm%’galée, Selerr,

e ‘o AN Pin-636 0US.
H O \. \\\

IR 7% 522. {_\ Kj}i
(" 80 Mhager MOhlden, Retired.,
( DOriver JBYS S.No.P 2915,

%32 i garect, 01d ‘
Surmnoazlam, Selem~-675 J05 " oo« APPLICANTS
.. &£ontd, /-



523,

524,

525,

526,

527,

528,

529,

530.

531.

oo 65 4.

M.Ramasamy, o
§/0 Munusemy, Retired.,
Shunter(Loco), S<Ne.PTJ 104196,

D.No.122, Peryar Street. 0Old
Suramangalem, Salem-3,

K.Palani, S/0 Kolendai,
Retireds, Leco Shunter,

'5,No,P 5256, 5/89 :
Anna Nagar, Jagir Ammapaleyam;

P.0., Salem-636 302,

K.Govindasany,

S/o Kendasamy Nsicker,
Retired., lLoco 3hkurnter,
tgt, S,No.P 9477,
D.Ne.21, Dhermansgar
3rd Street, Salem-5.

K.Ramakrishnan, 5/c ?.Kuppan,
Retired., Driver 'A' Spi.,
S.No,P 2764, 4/85,

Lekshumi Illam, Jagir
kmmapalayem P.0., Salem-T,

M.Annemalai, $/o0 B Muthu,
Retired,, Driver ‘A%
S.No, P 5192, B,No A/4,
Pariyag Street, 01d’
Suramangelam, §atem-5.

Periannan S.,

S/o Srceranyan, Retirec.,
First Fireman, S.No.P 74%&%,
15, Marifemman Strset,
Solam Pallam, Salem-5.

P.Subremani, .
$/o Peleni Gouwnder, Retired.,

Lotp;Shunter 'B', -

- S;Ne', P 7455, Millar Street,

Solampsllam, Salem-5,

M.Arumugem, S/e Marappa Gounder,
Retired., Shunter 'gt,
S,No. P 8078, A/65 Keel Street,

Ariyagounder Patti,

Suremengalam P.0., Salen-5,

M.Chellakannu,

S$/o0 Munusamy, Retired.,
Loco Shunter '8!,

S.No.P 7946, B 39, back of
the Ram Theatre,
Suramangalam,

Salem-5,

vees APPLICANTS
R} ’Contfj‘- /"
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533,

534,

5385,

i 537,

538.

539,

|

\

O,

*’P Jeganathan,

536,

. L

‘$/o R.D. Ponniys, Retired
Driver 'A', S, Nav. 5551,
B.No.50, Muniappan Streut

'Kluhipaleyam Pul., -

Salem-5.

A.Perumal,

S/o B.,Hanumen, Retired,
Loco Shunter ‘B‘
S,Ne, P 8079, 131 R,
Railuay Colony, ulw=
Sglem-5, ,

R,Ammesi,

8/0 K. Raman, Retitzd.,

Driver 'R! Spl, ‘
S.No, PTJ 10057, O, No,BY,
A Mesque Street,

01d Suramangalam, Saler
Pin 636 COS, ‘

V.Kandasuwamy,

s/o Vellaiya Gounder,
Retived,, hsstt, huern
S,No.7246, Thirumagal Straet,
D.No,133, Bedinaickan PatiZ, .
SBIEm“'So

Yesoda,

W/a Lace T.S .Sririveser,
Retirec,, Oriver 'A! hpl.
S.No, P 1846, 10 Nehru Street.
cld 3uramanga1um; Saicm-3,

Janaki Thailammal,
W/o Late A Arjunan, Retlred.,

. Driver '8', S,No,P 3080,

4/248 A, Bharathi Nagar,
Jagir Pmmapalayam P.0.,
Salem-2,

P.V.Pachamuthu,

S/o P.Velusamy, Rectired.,
Guard 'A!' Spl., S.Ne,1223,
386, Sakthy Vinayagar Koil-
Streét, Peonthurai Road, -

Er.de-2,

WeHa Gllhnoly

5/0 S.Gilhosly, Retired,
Driver 'ﬂ' Spl., :

S No. P 2903, 36,
ivattam, ﬁlagapyram,

tesan, A :
?M;Rengasary Retired.,

' pl,, Mo, P 305%2,

IInd Cross Street,

31.Nm.518 to 537 are

applicants in O.%.
Neo,69/93,

v es GPPLICANTS
'S .'Contd. /"'
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541, .

542,

543,

545,

546, -

547,

548,

R.Thirumalel, :
Renresented by Lokanayaki
as Guardian,

S/o R.Rengasamy Naidu
Retired., Driver 'A! épl.
S.Ne; P 2864, 2 A North
Vellalai Street,
Pandamangalem, YWorivaer,
Tiruchy-620 003,

N.Rnthon_\’, )

§/s L.Mathaiaimuthu
Retired,, Driver ’A‘s
Spl. S.No.3030, Nu 510,
Netaji Road, Marapaiam,

Erode-2,
Saverinayagan &, $1.%0,538 to 543 are applicants
8/0 Arokiem, Recired., in 0.A.NG,70/93,

Rssistant Guard,
SoNQ. 71229 U.est
Marianathapuram,
Dindigal-~6,

V,Achuthan Nair,
5/0-P,Nareyenan Nair,
Retired Guerd 'A‘ Special,
8.No,7628, 5/1584 'Anugrah!,
Rsokepuram, Callmut-675 CC1,

T.Kunhirzman,

S/e Narayenan Nambiar,
Retired.., Guard '8!,

S,Ne; 6302, 'Kuttiyil House,
p.U.meladi—673 522.

M.Viswanathan,

S$/o K.Belakrishnan Nair,
Retired., Guard 'A! Spl,
S,No,15164, H.No.1/4599,
"Asuathi® East Nadakavu,
Calicut-6,

T.P.Padmanabhan Nair,
S/o T.V.Appu Nair, Retired.,

Guard JA', S,No,.1937,

Usha Mandir, P.0.Mankavu,
Calicut=673 007,

K.Krishpnankutty Nair,

$/o0 Unnichathan Nair,

Retired,, Guard 'B',

S,Ne,1502, Vadakkeyil Houzasz,

P.0. M. I,k Kunnamangalam, _

Calicut, «es APPLICANTS
L] lcontd./-




‘ }“ e }69 [ 2B ]

V.Reghevan Neir,

S,t Gzvinden Nair,
Retired,, Brekesman,
5,Nc,3024, Ragheve Nives,
Chiremangelam, P.0.Neduvs,
Perappenangadi, Malsktar.,

549,

U.K.Bheskaren,
$/o0 U.K.Yelu, Recired,,
557.  Guard 'A' Spl,, S.No,78l7,
Urpekendy House, F.C.Tarur
-676 302,

K.C.Gnyinden Nair,

551, 9/e.C.Raman Neir, Retirec,,
Driver 'B', S,Ns, 718¢,
Edevath House,
P.0.Thalekulathur,

Calicut - 677 317.

K.Chendukutty, _
562 S/o X.Chekku, Retired,,
* Asst, Guerd, é.N.,161ﬁ,
Koyimzkandy Heuse,
PuDElathur, Celicu’-
572 302,
. T«Subraemanian, o
553. §/o P.Mumden, Ketlred,,
* Guard 'AR' S ,Ne, GP ‘€88,
Menicwnam houce,
Nesr Water Tenk,
P.C.Puthiiyera, Talic:t-
673 C04.,

-

" KeKeParameswaran Nair,
554, $/o P. K. Esuaren Na’r,
Retirea,, Brakesmen,
S,Nn,1460, Kulengers,
p.O.Lakkidi,'pelghaﬁ.

R.Achuthen, S1,No,.544 to 555 are

' ~ S/c N.Koudan Neir, ‘ applicants in 0.h.71/93.
555, Retired,, Guerd '.', ‘ ‘ / :

S.Nc. V 144, Srezvelsan,
Menkara P.0., Pe_ghet -
’ €78 613.

. G.Jesemmsnl,

556. . W/a Late C,Solemcn, Recired.,
Firemen, S.No.P ¢B19.
D.N-.37, S.KoCbP\.ad’

) ,;fﬂ;-,:;g,«\tssunampathi Nell F\Ced"

. oo RPPLICANTS,
...Contd./-
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“ K.htheppen,
e S/o Kelleppas Gounder,
7« Retired, Shunter 'B!,"

S.No.P 9453, D,No,110
Rrypnu Meles neer,
pelpass Road,
Poondurei Road,
E.oode~2,

".M,Zulekhebi,. -
W/e Lete S.KiSycd Ananan,
Retired,, Driver 'B!,
S,No.PTJ 10125, L,288,
NMeriyer Nager, Hovaing Jrid,
Erode-636 001,

- 558,

- S,Rrunacnalen,
- 559, 5/o A Subie Pillei
Retired,, Guarcd ‘A‘,

'Spl. S,No,8995, D N, %7,

Neu Street Lane, ~
Trichirepally, ¥.{,-60 002,

N.P.Vedtvelu,
' S,/e Pannusery, Reticed,
50,, /8 YI A
€0s - priver tpt, S.Nc,v/%7 )
Nectchipeleyem, L.Puthur{(P.0;
Erede-638 002, -

C. asupethy,
- 5/o T,Chinnesamy Desiker,

561. . 1esamy De
Retired., Guard 'At,
S.No.12152, 73, Kosemeds Strezt,
Tiruvennemelei #.J.,
Tirtuvennamelei, N.A.District,
Pin-606 601.

M.H Abdulrahimen,
562. 9/r Mmhammed Husssin,
’ Retired., Driver ‘'A!',
S,No,P 2294, Mennerkulam,
Neer Indien Overseas Benk,
- Tiruchireppelly-620 020,

: KeNatchimuthu,

563,. S/o Keruppen, Retired.,
Fssistent Guard, :
S$.No,7118, Periassamy House,
Palemzpuram, Five Reod,
‘Karur, Tiruchy Dist.

M.V.Faulrej, ‘

S/o M.Vedheneyejem,

Guerd '8!, (Retired),

S5.No.13856, Arul Illam, C o

117, Cauvery Nager, , ST A

Kulitelei, Tiruchy-3535104. | .. APPLICAKTS
V '...Contda/v—

564,

(4
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KeM.Devanathar, ,
565 S/o P.,Meenakshisundarem,
. Retired,, Guard 'A! Spl,,
S.Ne,10438, No.222,

Lenin Street, Railuey Cclony
p.0¢, Erode‘zo

<.John,
5ce S/c A.Sueminaths Pillai,
¢ Fetired., Guard Spl.,
S.No,14326, No.25,
Sth Cross, Paramasivapiicin,
Laelgudi, Tricny District
pin-621 6330

- w V.Sl‘ini\lasen.

567 §/o R.Venkaterama Iyer.
e Retired Guarc 'A' Spl,
'8.,No.9456, No.18,

Dr.Ambedkar Road,
Bhuvaneswari Nager,
¢ Ceimbatore,

_ ViMarimuthu,
568.. S/o Venkattacnslam T.,
Retired., 2river '&!,
S.No,P 0465, Kailiikadu,
Omalur Pest, Salem District.

E.Periasamy, &/o0 Ellappan,
569, Retired.. Asst, Guard,

S,No, 7545, Avinashi,

Coimbatore District,

K.Ragothame Rad,

570, . *S/o0 K.Kuppu Rao, Retired.,
Guerd 'A', S.No,10694,
Plet No.8G, Flat Noc.83,
Kalyan Neger, Sanjive Reddy
‘Nagar P.0., Hyderebed-500 038,

KeVeMohan,
571. 9/o P.K;Uarathara?alu
. - Retired,, Driver 'A' §pl.
S,No.PTd 10372, 19/8,
"'7F‘§m§ankéil étreet,
{n-636 005,

, _
lkem, Retirad.,
fistant,

affmankoil 3Stiset,
B /PCS,

ppfial, :

Nli/sk@fe P.Murugasan, Retircd.,
Goarr 'C', S,No.16321, 46,

fnne Street, 0ld Suramangalam,

Salem—S"_ .

'S1.No,556 to 570 are
applicants in‘D.ﬁ.72/!3.

. ... RPPLICANTS,
'}C'Jntdn/_
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K.H.Rahima,

. W/w Late C.Nagasundaran,

574, Retived Diesel Assistent -
S.No.J/M 497, 30, Nehru Street,
01d Suramangalam, Salem-5.

: Krishnammael, -

'5750 U/ﬂ Laté Knnthan, .
Retiredy, kssistant Guard,
$.No.6058, O,No,5, fMejee’h
Street, 0ld Suramengaleb,
Salem-3. .

- Cateerene,

576, /o Late D.K.Pcter
Retired., Oriver ‘A',
Spetiel, S.No.P 1796,
130 5 &nthonispuram,
Suramangalam, Salecm,

N,Gepalasamy,
S/e HNereyanasemy Raju,
577« Retired., Guard,
S.No,1300e;, HIG 238 F
‘ _ Housing Unit, hknna. %Nager,
I Trichy-620 015, |

N, Kupp=n, :

5/c Nerayana Naiker,
Retired,, Firemen,
S.No,F 9429, -4/162Z,
Sivathpuram P.0., =
Selem, Fin.636 3C7,

| 578,
|

®5vindemmel

W/o Late K.hrumugam,
Retired.,, II Firemen,
S.No, PTJ 17449,
Rmmapelayam, Salem.

S1,.Ne.571 to 579 are
applicants in 0.k e73/93

579

Warayee kmmel,

W/o Late R.Thangamutiu,
Retired,, Driver 'B' Grade,
s.No, P 9437, 60 Z, 33h,
S.K.C.Read, Erode-638 CO9,

| 580.

Kousalya,
581 W/n Lete C,Ponnusemy,
* Retired,, CGuard 'A',
Spl. S.No,15313, 30,
EIC Nagar, Meslepelavam Fele,
d-o
v rode-?2

.. RPPLICANTS,
-oooCOthv/?
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> E,Remen, S/o E.Semi,.
- Retired,, Driver !'C!',
582, . 5,No. P 4242, Edethottethil
- House, P.0,Kadalandi Nagaram,
Malappurem District,
Pin-676 312, Kerala.

© K.Remen,: $/s Chandu,

583, Retired,, First Fircman,
S.No., P 7147, Vakeeri
eethel House, F.0-,
Palath, (via)Kakkodi,
Pin - 673 611,

Nrs.B;Sarojini,W/O'Latg Sn.K.Bhadlachalam,

; 23 Middle Street
564, 20 Nidamangaian:‘ © §1,No.580 to 584 are
' Nidemangslam P<0. applicants in 0.h.74/93,

S L.Vasudevan Nair,
585, -/ N,Gopelan Neair, Retited,
e . Gyard 'A', S,Nn,7519,
“Somkhalayam®, C/o Statien
-Master, Vaniyamkalam r.il.,
Malspurem District,
Pin - 679 335,

M,Kutty Malu,
S/n Lete M.R.Senkaran,
~Retired,, Driver,

. 9,Np,45707, Madathil House,
Eremilladam Veyal, P.U,
Rrekkinar, Kozhikode, |
Pin <583 028 (Steff M3, 17377R)

586,

e M.Schuthan Nair,
' 58% -S/s M,Krishpen Nair,

: Retired., Guard 'At,
Kariyatkuni House,’
Narakode, P.0.Keezhariyvor,
Kozhikode - 673 324,

LN KeNeSankunni Menon, S1.No.585 to 588 are
‘5f8.  §/6 V.Madhava Menon, applicants in 0.k.75/93,
Retired,, Oriver 'A!, . A _
+Ns, 6966, Rohini Vihar,
Mettipedi, Pin-676 313,
qnaadi, Malapurem
District,

H ’ L
), Retired,,
B, S.No.P 8177,

;+e. APPLICANTS,
" ew .Contd'./—



590,

597,

593,

5%, -

595,

598,

597,

5oq,

U/o Late R.N.Then‘an, )
Retired,, Loco Shunter,v

591,

- ) K '_ov_\74 oo:'”'” . ,
'ﬁ.M Sanu : Sl No.aag & 590 are epplicanta

in-O

8.Ne,P 8183, :
Fdhikarimanamal House

- P.D.kriyallur ~ 673 314,

‘C KeVeleyudhan,
Retired., Shunter/LHTS

_Vuzhithottu Parembi,

Eezst of Cemethari Road

Cochin - 13,

18/93.

P.M.Kumaran, - §1.N0.591 &
Retired.,, Driver, _ 1# Ooa;"glgssgz are Bpplicants‘

Southern Raeiluay,

Puzhsakksl House,
Mudeppalors, (Via)
ﬁlathure, Palghat District.

‘MMoses,

Retired !0 Grade/su: Ld/hld
Methal College,

Mammeth Vayel :
Pattathanem, Quilon,

V,Arjunan,

Rotired,, Driver '8'/QLN.
Karmaleyer,

Pattathenam, Quilon.

P. Mercita

' W/o Late Shri Dominic Sabastien;
Retired,, Driver 'A'/CLi.

Pathan Paramba, ~
Near Transpert Cffice,
Quiloneg , ,

N KeGanesen,

5/0 M.NeKrishnemoorthy,

29, Ramanujem Streét,
Kellxkuzhi Trichy-2C,
Retired Guard/Special Grafa,
Southern Reilvay. = -

M.M.SThangepragasen,
S/o Michel, 2 K/4-B,
First Street
Annai Nager Malligaipuram‘
Trichy-1., Retired Driyer 'R
Grede, -Southern Rslluay,

kiI.Vincent,

5/0 ked.kmbrase,

27, Poonthotthm,
Kemp s Toun, Trichy
Retired Guard/Speciel Kk 3rede,

V/Sauthern Railuay,

S1,No,593 to 595 are

applicants in DA 78/53

... ARPPLICANTS.
e .Cdntd,/'—



-+ . V\,Subramenian

@® =599, S/o E,Venkatraman,

21, Thondaman Colony,.
Metar Factory Road,
KeKsNagar Post,
Trichy-21, Retired

. Passenger Guard,
S.Railuay,

3,Antony,

600, 3/0 Sovrimuthu Pllla,,
41, Malliyapuram, :
Main Read, Trichy-1.
Retired,, Shunter '6' C:ace,
Southern Railuay.

R Gopalan,
601 S/o Ramachandrar
* 125, Mariemmar Koil Street,
Ponmalalpatty, Goldan Roowx,
Trichy-4, Retirecd,
Passenger Guarau, Scuthern
Ralluay.

< TeKe Srlnlvauar, :
602 a/o T.V.Krishnasamy, --

* 131, East Chittrs Street,
Srirangam P.8., Trichy,
Retireo Gusr dlarec1a¢
Greda, Southern RalJuay.-

S R ﬁlagarsamy,
€83 5/0 Rengasamy Naidu,

* 328/B, Railway Coloay,
Trlchy-ZD Retired Leco’
Shunter g Grade,
Southern Railuay
(Trichy Division).

- M. Issae Chelllah
604. S/o S.Manuel (late),
‘Retired 'A' Grede Cuard,
Southern Railway, 19,
Keela Kesa Street,’
Beemanagar, Trichy-1,

\Y 831m, :

Jhe ik Nasthan,

\7-£, Innamthar

) Tennur Poet, v
17, Retired Drlve ,

i Souphe;n Railway.,

Jﬂ'ﬁ daram, 5/0 Naga rl'l.La.l.,
BE// General . Bazaar Strect,
renhur Post, Trichy—17 '
Retired Driver/E G:ede, - :
Southern Reiluay. ‘ .~ e+ RPPLICANTS
PO ,3; . ...Contd./—



607,

608,

608,

610,

619,

612.

R/13,

614, -

E,Abdul Raezak,

$/o Mohamed Esuff,

55, Moolakollal Street,
Tennur Poet, Trichy-17,
Retired Shunter/B Grede,
Southern Railway,

: I.Innasimuthu;
S/o Inresimuthu,

Kalkothanur Villege, .
Purothavkudi Post-621 30%¢

Ilénga Kuchi, Trichy Qiectzizt
Retired Oriver/ B Girate,

Ssuthern Rail#ay.

S.Ruben Gregory,

S/o D.T.A.Sundaran Pille’,
S/A,-Convant Ryad,
Contonement, Trichv-1
Retired Guard/Special Grede,
Southern Railuay, '
M,Kareem Baig,

S/o V.Munveer Beig,

Np.13, Pensioner atisest,
Kujapet, Trichy-1,

Retired Guerd,/R Grade,
Qouthern Railuay.

Q.Antonisamy, -
$/o S,Doraisemi Pillet,

“7-B, 1ist Street,

Dersisemgp@itaa; -
Ttichy-1, Retired Oriver,
B Grade, Southern Railuay.

TcR .Ethirajan,

5/s Thiruvengadathan,

63, North Chithre ‘Street,
Srirangam, Trichy-3,
Retired Passenger Guerd,
Southern Railway,

K.A .Raghavasimhan,

§/0 C.Rnanthacharier,

1, South Devi Street,
Renganagar, Srirangam,
Trichy-6, Retired Guard/
R Grede, Southern Reiluay,

S.Murugesen,

S/o K.Subramanian,

Plot No,5, Thaimanaver Stresat,
Iyyappa Neger, Trichv-21,
Retired Pessenger Guerd,

_Ssuthern Railway,

. — ———— o g S AT, e S — b e

«+» APPLICANTS,
.Q.CUntd./"‘ »



E1F.

617: 

618,

6194

6200 - 5/24, Thirunagar,

. ;>2R Uisuanathan, -
“;,jS/e N.R.Radhekrishnen,.
5-C,. Saatha Street, o
Balaji “Nivas, Ayyeppe Nauar,
- Trichy-21., Retired Guard/
- Specias Grade, Southern
Railuay,

-Gersld Edwerd ROdTlQJeS,'
S/e Gereld tduerd,
2477 Ardhi Bhegugn Strec‘f
Tendrel Nager,

K.K.Nager Fost,

Trichy-21.

. R,Rengasamy,

-5/0 Ramasamy Kavander,
62, Railvay Celeny, .
_Bells Ground, '
Trichy-1., Ret*red
Shunter B Gracdé,
Southern Ralluay.

P,Raman, S/n Pitchsi,
118, P2ris Melouperai,
,Trlchy~1. Retired.,
Eireman/A Grade,
Southern Railuay.

- .6, Sethuraman

/o Gopalsamy Naidu,
Crauford Reilusgy r‘n]'*r'a‘,u
Trichy=20, Retired
Oriver/k Grads, 50U+h8”P
RaJluey.

S,Thangersj,
S/aM .Sebastian,

P-nmalai Trichy=-4,
‘Retired, "Shunter /s Graage,
Southern Railuvay.

D,Devadoss Alfred

- S/o k., P.Deva81rVatham Pillei, |

157, Muthuraja Street,
daliar Chatram, Trlchy—n.

Ret;ng Briver, 50u*hcrh
\,Badiwgff

... APPLICANTS
waeContd./= :




623,

(24,

625.

626,

627

630,

631,

63, Uest Uttra
" Srirangem, Trichy-6,
‘Retired-GUard/A grade,

Te 78 (Y

S.Krishnan,

S/o T.E.Sarangapani Neidu,

61 DNngrvethl Amman Koil Street,
Srirangam, Trichg-S;
Reti~ed Guerd/k Special Grade,
Southern Reilvay,

T.V.Naganathan,

136, North Chithirai -
Stzeet, Srivangam,
Tzichy-6, Retired.
Guard/R peciel Grade;
Scuthern Reiluay.

R.Narayanasamg, .
187, Chitrai Street,
Srirangam, Trichy-6
Retired Guard/8 Grade,
Southern Railuay.

KeNsSubramaniean, :
Nerth Chithiral Str-eetl,
Srirangam, Trichy-€
Retired Cuarmd/R Giade,
Scuthern Railuay.

L«M.Rangenathan,

S/o T.Lechumanarn;

71, Kandi Street,
Srirangam, Trichy-6 = -
Retired Guerd/B Grade,
SAutherp Reiluay.

S.R.Yamunachari,

S/e T.Rengasmamg Thethaciasles,
treet,

Southevn Railuay;

S,Veerappan,

S/o G.Sounderara Pillsi,
143, Main Road,
Sangiliendapuram,

Trichy-1. Retired Driver/

A Special, Southern Railuay.

&.M.Jeseph, S/o A.Aubrose,

. No,18, Pottakara Street,
'‘Palakkarai, Trichy-1.

Retired Guard/AR
Scuthern Railuay.

8.A.Adaikalasamy,

8/0 S,Brul Pillei,

26, Sekkadi ‘Street,
Palakksrai, Trichy-1,
Retired- Guard/B, '
Southern Railuey.

ey e A R R T RN e e SR A i T

o APPLICANTS.,
'Y lCOﬁtdg/‘

¢




632,

633,

634,

635,
636,

637,

'k}R.Se!yarengém;A

o~

No, 48, Paleyekavil75treet,
Palekkarai, Trichy

Retired Special Greds Gijaxd,
Southern Railuay, ‘ '

C.Antenyeemy,
S/s P.S.Chinnieh Udayer,
15, Sugadoss Mandy Street,
Baéu

Road, Trichy-2,

E;Syed Jaffer,

8/e Syed Ahemed,- ,
6, North Suankare dtreet,

Near Babu Road,

- Trichy-8, Retired Driver/
R, Southern Railuay, :

V,Periyasamy,

'S/o G.Veithialingam,

32, -Kazapettal Lirs,
Bazaar ‘Street, :
Trichy-1, Retired Guarc’
A, Southern Railuay,

V.ﬁlegiriSUamy,

,S/D-N.S.Veerasuamy'Naiduf

8, Dector Issac Lane,
Sangiliandepurem,
Trichy-1, Retirsc Gucds
Guard, Southern Railway,

S8.Abdul Subhan,

5/c Shaik Bakjza, .
38, Sathyamoorthy Street,

‘Senthafineerpuram,

Trichy-4, Retired Guard
R Grede, Southern Railuay,

H.Ammer Basha, o
S/c Md.Hassain, 23-A,
‘Varathamasemet Street,
Sangiliandapuram, ‘
Trichy-1, Retired Driver/
K., Southern Reiluay,

D.Dhanapal, A

§/0 R.Durairaju Chettiar, .

15, Kajapattai-Main‘Road ,
$ely~1. Retired Guard/i,
e Railuay,

% Colony,
&fse_Road,_

fGate,

fRetired Oriver/
#n Railuay,

TEX) Q“RQ’L,ICA NTS S
cee .Jﬂtd. /—

¢




641,

642,

643,

644,

645,

656,

647,

648,

e 8. .8
AoRamU, .

S/o Appavu Kerukechi,

69, Neu Street,

Blkakedei, Contonement,
Trichy-1, Retired Driver,/

B, Southern Railvay

R.Kaliamosrthy,

S/0 K.Remasamy, 1,
Kannagl Street,
Subramainienuram,
Trichy-20., Retired
Shunting Driver,
Southern Reiluay,

M,Deraisamy,
$/6 V.Maruthamuthu,

23-C, Arna Naogar,
- Subreméniapuram,

Trichy-20., Retzrad
Driver/®, Southern Reiluey.

R.Mazharul Hag,

§/o S.%hcul Razek, 24,

Syeda Mohamed Routher Strect,
Buemenagar, Trichy-1,,
Retired Guard-R, Southern
Railusy-

A .knthony Louls,

8/w C.Arckiesaml Pillal, :
91, Keele Pedayschi Street,
Near Eda Strest,
Palakkarai, Trichy-1
Retired Guard/A, Southern
Railua}’q

P.Venkatesan,

S/o C.Perumal Naidu,

65, Highuays Cclony, ’
Subramaniapuram, Trichy-20,
Retired Driver/A Spil,
Southern Railuay.

K.Meenakshisundaram,

8/o M.Kumsrasamy P:llai,

S5i, Annamalai Strest,
Erode, Retired Guard-A,
Southern Railuay,

P.Rrputham, S/ A,Peter,
47-8B, Annen Iilam,

Rzed Nagar,

Suramangalam Post
Selem-3, Retired Driver/
B, Southern Rgiluay

ose« RPPLICANTS
o .Contdc/"




K, Periasamy,

/e €., Kolandan, 23,
voC Street,
Kollampalayam, .
Eresde-638 002.
Periyar District,
Retired Guerd/k,
Southern Railuay.

649,

Vv, Palanisamy
S/o N.Velu Paknadl
650, 10/92-C, Nangundperan Rund,
' Podanu;, Coimtators Cistvic 't
Retired Guand/R &1,
Southern Railuay,

R.Venkatachalam,
651 S/n K.Ramasamy "idayar,
. 117—3:, 01d Pagnur,
Remjee Nagar Post,
Trichy-8, Retirec Shunter-.
Briver, Scutherc Raiiusy.

3 SOﬂsalmary,
652 570 G «Saverinuthu, :
~~"°  5/218, Muthukulem Villegs,
N.Ke ttupattl Post, :
Via, Ramies Nage;
 TflChy—,, Retired Urives/
&, Southern Relluay.

. A.G Ramanathan :

653, 3R, Pachalappa Mudal § Streat,
Kumbak-nam, Thanjavur District
Retired Guard/A, Southern
Ralluay: ’

Kfbdul uahh
- S/o Khader Shau Rouwther
654, 32, Periyar Street,
: Subramanlapuram >
Trichy-20, Retired ahuntpr/
B, Scuthern Railuay,

/,,Smﬁopalan,-
BETLENTS / Ry orinivaesan,
7 ,.rvwsa D\anlany Quarters,
| Kumba&pnam—612 001.,
! Retlﬁgd*@u“rd Southern -

\.
E~ v@%rathkaAi Post
“*mszméﬂ.Elanoa&U“lchi .
Trichy Dlstrlct Retlred

Fireman/B Sou+hern
Ralluay.
v |

... APPLICANTS.
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658,

659,

660,

661,

662,

663,

664.

. 8/o K.Somasundarain Fiilai.

SRR T T mR R St

‘o @ ‘2 e

&,Jacannathan,

s,/u A Rrakiyam, 11/R,
Savariarkoil Street,
Woraiyir Post,

‘ Trichy-3, Retired

Fireman/A, Seuthern Railuey.

S,Mpdul Kareem Sahib,

S7/w Sheik Ahmed, 73,
’Cent;"ai Bazai‘, Tennur pr_“"t"

Trichy-17, Retired.,
Special Detee /B
Soutnern Railuev.

R.Soundararajulu,

S/o G,Rajamanner MNaidu,

25, Generel 3azzar Strecy,
Tennur Pest, Tricny=i7 '
Retired Guarvd/A Specicl,
Sgputhern Railuev.

" R,Vairaperumnal,

S/o Ramasamy Pilliel,

28, Krjishnapuralr,

Mmiddle Street, Tharanei- 7,
Thanjavur Roed, Trichy-8,
Retires Drivei/C,

Scuthern Railuay.

M.&ivasubramanian,

- S/o S,Menickam Pilini,

House Ne.20/C-1,

knna Nagar,
Subramanispuram,

Trichy-20, Retired Shunter/
B, Scuthern Railuey.

‘B,Padmanathan,

S,/c K.Farthasarathi,

21/3, Poonnaiy= tclaeny,

Devaraya Nager,
Trichy-21, Retired Mail
Guard/B.Spl. Southern,

Railuay.

§,Md,Mahboob All Khan,
¢/o k Sher Ali Khan,
16/5, Fourth Street,
Renganagar, Trichy-21
Retired Passenger Luars

‘Southern Railvay.

S.Dekshinamocrthy,

17, E.B.Solany, Khajemelal,
Trichy-23 Retired Guard/A
Southern Railuay,

.. APPLICANTS



666,

667,

668,

669, -

670,

V Krishnamurthy,

S/n C.Venugopsl Raju,

14, Kumaran Street,
Nelakaikendarkottal,
Trichy-11, Retired :
Guard/A, éouthern Railuay.

R.ﬂmalanathan,

S/o0 Rayappa Bsariyar,

70, Krishnamoorthy Nager,
Meter Factory Road,
Trichy-21., Retired driver/
R, Southern Reiluav,

ToKe Rajagopalen,

S/o T.V.Krishnasamy Iycngax
2, First Street, KalIulu¢t;.
Illupur Road, Trlchy-20
Retired Passenger Guard,

Southern Railuay,

. K,Karumbairam, ‘ 81.N0,596 to 668 sre

S/B S Kumﬂallhgam ‘”1-c1, 'QP;J]iCanJLS on 0.&\.79/93.
46-8, Ramakrishne Nagar, '

g Kal1ukuzh1, Trichy=-2G,

Retired Driver, Scuthern
Rallma/. )

G, Kuppusemy -

/o Gevinda Rsary,:

6/R, Samynathan Streai;
Melakalkandhar<ottal Pust,

Trichy-11., Re<ired DrJVP“/

A Southern Ra luay.

T V Arunachalah,

‘S/o TP Venkatschalam Pillai,

56-h, Mudaliar Ztreet,
Uur1vur Fost, ;Llchy-S.,
Retired Guard/? .
,Southern Qallua/

R, Krishnasamy, '

S/o R,Ramassmy iyyangar,.

3, 5rin1VaSa Pillai Street,
rlsatyanarayaWa Temple,
tambalam, Msdras - 600 G33
Re.‘qlrg WLassenge: Guard,
soa%hggh.aallua\

» Neicrer,
alal'\aickew,
.-s+ St-eet,

fl Village,

»; r, Tricr uist*;oc.,
Fireman, sScythern

+esContds /-

[ ]
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673,

674,

675,

678,

677,

678,

679,

.. P4,

S/o KeThangemeera Mohiceen,
B.249, B.H.E,L, Tounship,

Ranipet-632 406, Nerth Azcot

Distri=t, Retired Shunter, .
Southern Reilvay, ‘

N, Krishnasamy, .
S/a Narayanasamy Pillai,

27/3; Sakthi Vinayaoar Streer,

Crauford, Trichy-12.

Retired Driver/A, Swythsre

Railuay.

G.Amirthalingam,

S o M.Ganapathy,
Periyar Street,
Kelakalkandarkcttai,

Trichy-11,, Retirasd Driver/A,;

Scuthern Reiluay,

S.Andrew, §/c 3.Ssmixeq,
Guru Illem, 3rd Streeﬁ,

.E.E.Colony;'Naherajapuram,.
Villupuran, Ssuth Aroot

DlStl‘iCt. ’ Retited’ 75833(),}5:?
Driver, Soutkern Railuay,

T.Rergasamy,

8/e 3, Thangavelu hsari,

25, Sundaram Pillai Thottam,
Edamaléipatti‘ﬂuthur,,
Trichs-12,, Retired Shuntes,
Southern_Railuay,

M.Gpvindaraju,

S/0 Mutrukrishng Naidu,
Nathersa:alliVasal; _
Samyaar “hoppu, House No, 37,
Trichy-8, Retired Shunter,
Southern Railuay, .

B.kbdul Raraman,

-8/0 G.hbdy: Kareem,

6/8, Jalla. Pakkiri Street,

- Madurai Roed, Trichy-8,

6¢0,;

Retired Dr:ver/Special Grada,
Southern Ralluay,

K.RaZagonal, |

S/0 E.Krishhasamy Naidu,

91, SINCO Zolony, '
Edaralaipat:l Puthur,
Sundarém-Pillai‘Thottem,
Trichy-12, Petired Shuster,
Southern Ra:luay, ' ‘

" weec. APPLICANTS.
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G Kuppusamy Nalcker,
s/o0 M, Gengathara Naicker,
69, Illengao Street,
Pinmalaipatty, Trichy-4
Retired Shunter/8
"Southern Réiluay.

681

.~ C.Andi, S/e Chinnaiyan,
682 N. Kuttappattu,
Ramjee Nagar Post,
Embedkar Nagar, ;rlohy-ﬂ,
Retired Shunter, ¥
Southern Railuay.,

. A.M.Skill, S/o E,3kill
683, 124, Crauford Colony,
Crauford, Trichy-12,,
Retired éhunier,
Southern Railusay,

S, Abdul Kareem, .

$/o Sheik Ibrahim,

50/P4 SLngarathropu,'
Trlchy—l Retirec. fhunter
Driver,/B, Southezn Ruiluay,

684,

SR
. W

. J Issac, S/e R, Jzeeph Piliey,
685, 36, Raghavechary Street,
. Semblam Post, Peratbur,
Madras-600 011 Fetiied
Driver/Spl. Seuthern Reiluay.

8 R, Gopalekrlshnan,.

8/0 S.Rathakrishuen, 273,

Sethurama Pillai qolony,

Trichy-20, Retire3s Shunter,
--Southern RaianY.

S N, Jayaraman, -
607,  5/¢ NeK.L.Naresa Ayyar,
9%-0, Narasimmea Ahﬁary Colony,
Nangikottai Road, Thanjavur --
.= 613 001,, Retired Fass., Cuerd,
m*&dﬁtﬁsrn Railuay,

'R, Jogé}p,gs/o D.A.Re0u
Chettrar, 8-A, Vecanayagum
CnetﬁyﬂStreet, Vth Line,
ﬂ \kNagapbhblna~611 0C1
& Retlgeﬁn briver/A Spa.

erh Rellua,.

51'370 K b.Sadaya Mudeliaz,
321, Vandiyar Colony,
Thilles Neyar, Velar Read,
Thanjevur, Retired Guard/A,

w//Southern’Railuay.

t.. APPLICANTS.
«sContd, /-



690,

”Z?Hégjo}“

.
Py
A $§4;
5.
§ss.i

697,

[.n VelaKutham,
nnamelei,

12/v1 2364, Pookkata
- Vastha Neuw Street,
Thanjarur - 613 001
Retired Driver/k -
A_Southern Ralluay.
R Nurugalyen, o
/o Reamasamy- Konar, ‘
Nenin Negar, .
‘_Udayamarthpndapu1am Pest, : o
- 614 706, h1ruc1uLsto-“n‘,
Taluk, Retired Suezrd/C, .
-Southern Railuay. = -
R Gopulekrishran,
5/l K.Ramanujam Naldn . . _ o s
Plot No,19, Abreham FuHGLuh(r, : : - o
Nagar, Ulan Siveji:Nsgar, - 7. - ' '
Thanjavur - 1, Pet:“eu . ‘
Drlver/A South81n PQi way
P Srlnldasan,
, S/o Pschaiyappa Muda]iyaL,
112, B/4, Mudaliyar Stre
: 'MudaLl)ar Chet h1ram :
- Trichy-1, Retired Guard/A
Southern RalanV ‘ :
G, Kalyanasundaram,;' : v
s/o M, Govindasard Pillal,
Mooppanar Street, :
Fmmangetei, Jedla puzam Dol - . .
Pin.- 613 205, Thanjavu; . : o . ;
District, Retired Guard/A, - L , o
Southern Ralluay. e
Ke Sanniyasi
$/o Kesave Padayachl,
18, Kamper Strest,
.Sentheneerpuram Tr1chy—
Retired Driver/C
Southern Railuay.
YK'Sankaranarayanan,
$/o V.Lngenethan, - .
- C 99/ﬂz North East Exten31on,
- 7th Cross, Thillezi :Nagar,
Trichy-18, Retired Guacd/Spl,
Scuthern Ra:luav.
s, Perlyabam), S/o Sangili,
Docr. No.59/9, Mudaliyar
- Chetram, MuneeSJaran ‘Koil , ,
Street, Tiichy-1., Retired : : R
'Drlvnr, Southern Ralluay. : ‘ 3 was APPLICANTS
V-/, - j . . . -....%ﬁontd./‘—
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GKuppusamy Nelcker, )
s/o0 M. Gengathara Naicker,
681, 69, Illangao Street; -
Pinmalalpatty, Trlchy-
Retired Shunter/B
Southern Réiluay.

.~ C.Andi, S/ Chirnaiyan,
682, N,Kutteppattu,
Ramjee Nagar Post,
Embedkar Nagar, Trichy-Y,
‘Retired Shunter, X
Southern Ratluay,

7. ALMGSKkill, 8/0 E,3pill
683, 124, Crauford Colony,
. Crauford Trichy=12,,
Retired ghunfer,'
Southern Railusay,

S, Hbdul Kareem, *

654 S/o Sh#ik Ibrshirm, | '  ~ : ‘ -
ot 50/94, Singarathfppu, : :
. Trlchy-l Retirec ﬂ*'ﬁler

Driver,B Sorrthenn RuiLm~y.

e 3. Issac, S/o R, I2eeph Piliey,
685. 36, RaghaVaohary Street,
_ Semblaﬁ Post, Perambur,
Madraes-600 311 Fetviied
Driver/Spl. Scuthern Reiluways

R, Gopalakrishnan,
S/O 3.Patncl\lldh her, ?: N

_ Sethurama Pillai aolony,

‘ Trichy—ZD Retires Shunter,
Southern Ralluay.-

686,

. N Jayaraman, =

607.  5/¢ N.K.L.Naresa Ayyar,
92-0, Narasimme Rehary Colony,
NanJikottai Road, Thanjavur --
613 001., Retired Fass., Cuard,

I-A Vecan=”agdm
Street Vth Line,

A2, Vendiyar Colony,
Thillai Nayar, Velar Reau,
Thanjavur, Retired Guard/A, ‘ c -
Southern Railuay. : . +es APPLICANTS,

v | . «Contd, /-



€90, .

6910 :

692,

653,

694,

655,

656,

697.

v

R X 86 L)

A.VelaKutham,’
S/c R,Rnnamelal,

12/V1 2364, Pookkara
- Vasthe Neu Street,

Thenjasur - 613 001,
Retired Driver/A
Southern Railuay,

R.Murugaiyan,

o Ramasamy Konar, - :
Nenin Nagsr, -
Udayamarthandapuram Pcst,

- 614 706, Thircthureipoonui,
Taluk, Retired Suzrd/C,
Southern Railuay.

Re.Gopulekrishnan,
S/a K.Remanujam Naidu, ‘
Plot No.,19, kbreham Pandither

‘Nagar, Via, Sivaji Nscar,

Thanjavur - 1,, Retired 4
Driver/A, Southern Pailuay.

P.Srinivasan, . -
S/o Pachaiyappa Mudaliyear,

112, B/4, Mudalivar Strect,

Mudaliyar Chethirenm, ,
Trichy-1, Retired Guerd/A,
Southern Railuay,

' G.Kalysnasundarem,

8/o M.Gcvindasani Pills:,
Mocppanar Street,
Bmmanpetel, Vedigpuzam Pcay,
Pin.- 613 205, Thanjavur
District, Retired Guard/A,
Southern Railuay, '

K.Sanniyasi, :
S/c Kesava Padeyachi,
18, Kamper Street,
Senthaneerpuram, Trichy-4,
Retired Driver/C,
Southern Railway.,

® . -
KeSankaranarayahan, °
$/o V.Lngsnathan,
C.99/R, North Esst Extension,
7th Cross, Thillzi Nagar,
Trichy-18, Retired Guerd/Spl,
Scuthern Railuay,

S,Periyasamy, S/o Sangiii,
Docr No,59/9, Mudaliyar -
Chetram, Muneessarsn Koil
Street, Tiichy-1., Retired
Driver, Southern Railuay,

Cwit

... APPLICANTS

Cetes ;‘Coptd./_
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KeNandagopal,

S/o L.Krishr.asamy,

43, Brindavan Street, . .
Indirs Nager, LIC Coleny,
Trichy-21,, Driver/®,Spi,
Retired, Scuthern Railuay,

638,

T.R.Balasubremanian,
S/o Rethinam, 168,
North Street,
Tiruvaiyaru 613 20z
Retired Dr.ver/&
Southern Railuay,

- 699,

S.Masthan,

5/0 R, Babu Sahib, |
Retired Passenger Oriver,
Southern Railuay,
Meenkara Street, Ternur,

700,

N P.Gourisundaram,
201 $/o S,Periasamy, 106-4,
“*  Manickapuram Naou "Street,
Melapuour, Trichy-1.,
: Retired'Guard/A,
Southern Raiiuay,
T¢{Ramacherdran, . .
702, $/8 M Thangavelu, 5,-
'.,Bhgrathy.Dasan'Strth;* 

Kilperumpakkem, - = *& . %
Viilupuram - 605 602, - .
Retired Driver/B, ‘

«  Southern Railuay;'“

e

F.Ganesan, .

703 S/0 Packri Theyar, -
2/257, Teluk Office Road,
Yhirgthuraipoondi 614 713,

) Retired Driver/A,

‘B _§quthern,"Rai;Uay, l

ViBrumugem, S/6 Veiyapuri,

~Rglaniyandavar Koil Street,
akolathur, Trichy District,

R{d Shunter, Southern

\ Rail\day.o

'_ Ahamed,w e
IB1 Gafor Sahib, -
tund Office, -
£, Trichy-17,
,'d'Drivar/Spl., , S
‘hern Railway, " eees RPPLICANTS
T i . “«+.Contd, /-
¢ .



- 706,

708, -

709,

71p;

711%:

712,

7134, .

714,

o8

~

V,Velu, ‘
s/o Vaiyapuri,
Tfrethiyur, Iniyanur Road,
House No,33, Trichy-9,
Retired Shunter,

" Southern Railuay,

7

" .. SeMarimuthu,
707,

' S/o M Singara Padayachl,
278/¢,Railuay Coldny,
kallukuzhi Trichy-20,
Retired ohunter,
Southern Railuay,

PyMamundy, ’

S/o Pelsniyandi, AZHA,
Mudukkupatti,
. Yudukottai Raad ,
Trichy-20 Retlred Shun.tL,

Scuthern éaliusy.

T. Innasimuthu,

5/c § .Thomas, 13,

West Marlyanathapuram,
Dindigul, Retired Ehwnber‘
‘SOUth°In Railuway. K

‘A, Sevsrimuthy,
lfS/o Aruleppan, 9/5,
NiM.Caliny 6th "ruqs,

TrlChV~?D,1“Et;Led Shurder, o

Southern Ralluay.

A Muthusamy,

-§/0 #,Thanarikavander, 31,
“A§B.S.Colany; Pudukottei
‘R8ad, Trichy-20, Retired
Shunter, Southern Railuay,

-5, Palanlyandi .
"3/0 Sataiyan, 31/3,
‘Palaniyandavar Koil Street,

+Itinamkelathur, Trichy District.

':Retlred Shunter, Southern
' ) ¢ . Ralany.

fKem;ﬁrumugham,

4793, Paleniyandever Koil
:Street,: Innamkolathur,
,Tricﬁy. Retired Shunter,
?Southern Pallway.~'*

S

5 Kandaeam‘

'3’0 Subbaraja Gevander,

“Kadechanallur Pocsg,

42 East Thottipelayam,

Erode-s ;:Retiréd Shunting
V/Drlver, Southern Railvay.

P
.2

S/o Kuthian elias Wa]ayendi,

¢
s

APPLICANTS

Contd./~
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699,
70p;
7n§l

702,

%
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K.Nandagopal,”'

S/o v.Krishr.asamy,

43, Brindaven Street,
Indira Nagar, LIC Colony,
Trichy-21,, Driver/&,Spl.
Retired, Southern Railuay,

T.R.Balesubramanian,
S/o Rathinam, 168,
North Street, _
Tiruvaiyeru 613 20¢
Retired Dr_.ver/k
Southern Reiluay,

S.Masthan,

5/0 R, Babu Sahib, ,
Retired Passenger Oriver,
Southern Railuay,
Meenkara Street, Tennur,
TriChy-.]’?a ’

P.Gourisundaram,

S/o S.Periasamy,»?US-A,
Manickapucem Nacu ‘Street,
Melapuour, Trichy-1,,
Retired Guerd/A,

Southern Raiiuay,

T¢{Ramacherdran, .
$/e M,Thangavelu, 5,

- Bhersthy Dasan Streei;
Kilperumpakkam, . - =% ©.
Viilupuram - 605 602, -
Retired Driver/B, ‘
Southern Railuay:

F.Ganesan, .

7030:} vS/Q»:PaCkI‘i The\kér,“ E

704,

v
to, <

{
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S
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2/257, Teluk Office Road,
Yhiruthursipoondi 614 713,
Retired Driver/h,
Southern Railuay,
ol T [ A

wWuPrymugen, S/0 Veiyapuri,

.- Palaniyandavar Koil Street,

- Inamkolathut, Trichy District,
' Retired Shunter, Southern
:TM:Naigfjﬁhéde,; S

~5/0Apdal Gafor Sahib, .

7054 1374k 5Edhd Dffice,

.’ Thehn

l;'v/:l

W

- ur; Trichy-17,
“Retired Driver/Spl.,,
Southern Railway,

eees APPLICANTS
.o.COntd./-.
L 3 ‘
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v, Uelu, '
/o Uaiyapuri,
Frathiyur, Iniyanur Road,
House No,33, Trichy-9,
Retired Shunter,
Southern Railuay.

" 706,

" .. SsMerimuthu, :
267, ’ 5/0 M.3ingara Paaayachl, _ ] o
07« %ma/c. ‘Railuay Coldny,
Kallukuzhi, Trichy-20,
Retired ohunter,
Southern Railuey,

P,Mamundy, :
708, 'S/o Palaniyandi, 47.-A,
' Mudukkupatti, ’
. Yudukottai Read, :
‘Trichy-20, Ra tlred ShUh,l;,

Scuthern éallusy.

T.Innasimuthu, |
- 5/0 S.Thomas, 13,
709, Uest Nariyanatha‘u‘am
/- Dindigul, Retired Shunt teT
ASbuthern Railuay. o

- :h,Sevarimuthy,
7104 fS/o Aruleppen, 9/5,
) NiMe Cniunv 6th © Cross,
“Trlchv—?o Retived Shurdcr,
s Soutnern Ralluay, -
. A Nuthusamy,
7118 - -§/0 R;Thensrikavander, 31,
- ‘A¥B.S.Colany, Pudukottal
Rdad, Trichy-20, Retired
Shunter, Southern Ralluay.

-S, Palanlyandi, ;L

712, ”5/0 Sataiyan, 31/3,

©" 7. Palahiyandavar K01l Street,
jInnamkolathur. ‘Trichy District.
Retlred Shunter, Southern
: L Ralluay.

o, Ke M Arumugham : '
713 4. S/o Kuthian alias Maleyendi,
. 4/93, Paleniyandsver Koil

-Street, Iphemkcdlathur,
"Trichy. Retired Shuntot,
fSouthern Ralluay.~

S Kandaaam‘

74% . . 'S’o Subbaraga Gevander
. ~Kedechanallur Post,
42, ‘East Thottipalayan, : ~ :
Erode—s ;Retiréd Shunting ¢
V/Drlver, ﬁouthern Railvay. ons APPLICANTS
, «ess Contd,/~
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+089, 4

Vs Thiagerejen

5/0 Venket2che lem,

136. R Ma SJCOlony
.Nangeekottai Rozd

Trichy - 6, Retired Dr1Vbr/

7150

k SpeCLal, Southern erluey.

716,
35, Kenadi Street,
Subremenlapurem.

Triehy - {0,Retired Shunter,
,Southern Re 1luay.

R Ve Ponneiyan,

5/0 R.Vadivelu, 14-F,

Seint kntony's Lhurch iton-,
Negepattinam = 510 COY
Retired Driver/h,

Southern Railuay,

M7,

N.RaJam?niLkam,

$/0 Nereyenesemy Pillai,
18, Nethajl Street,.
Kamezre japurem,
Rajakilpakkam PFost,
Madres - 600 073
Reotired Driver,
Sobtharin Reiluzy,

718,

- By kcdvecete Shrs

hGeRouse, 5/0 Sumuel Rouso,

KeSugha R 11y

51 ,No084 669 to 718 are
applicants in 0,F, 80/93

.4n 0.k Nose %95 ta 4D3/91} '

'5%/90,416/90, 320/92, 298/52 2nd 377/92

By huvdcete Shri FeShiven

By kdvocete Shri

-

1. Chairman,
Reilu®y Boerd,
Reil Bhaven,
NBU De_“'ﬁ. .

o f represented’ﬁy
2( Sgcterery,) “
o M&nlstry§o¥IR
\ hl Bhry ﬂl

| O\

Ak\Neu De}bicg

\\”J %>
vﬁ~ 7v\0“\

-~
i

Mitial in O.h.Nos,.

Vijeyen-veysnn

By kdvocete Shri R.Bheskeren ih D.k.Nos, 44/93 to 76/93,

77/93% & 78/93,.
it UskiNos, 79/93 & 80/93

Respondent = 1 in O.k.Nos,

395 to 403/9%, 79/93 80/93
Resnondent = 2 in DJboNos, 57/90,

'416/90,320/92,298/92,377/92 ehd

44 tb 76/93.

Reshondent - 1 in O.k.Nass 57/90,
415/90,320/92,298/92, 377/92 and -
46 1o 76/93

end.Respondent - 4 in O.k. Nog s
395 to 403/91.

" se..s Respondents,

-

Contd, /=
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090,

Respondent - 1 in O0.hARes .
77/9% end 78/93 . . -
Respondent - 2 in O.R,Nos, .
. 395 to 403/91,79/93 & 80/93.
Respondent = 3 in O.k.Nos.
57/90,416/90,320/92,298/92,

Union of India v
4through . the Gener@l
Manager,Southern Réilurys,
-Perk Town, Madres = 3 :

5.

6a

Te

- Park Ioun? Madres - 3

The Chief Personn91 0FFicer .
' 77/93 and 78/93 :

Southern Railuay,

Divisional Railuey

Maneger,Socthern Railueys,

Mysore.

Senior Divisicnel

8areRaRRla Off fcery

Palghat

‘The Divisional Personrel
- Officer,Southern Reiluay,

Madurai Division,
Madurai, ‘

The Divisicnal
Sunerintendent,

Southern Railuay,

Divisionz) Office,Palghet,

. The Division2l Reiluey

ianager,

- Scuthern Reilury-,

Bangeiure,

377/92 2nd 44/93 'to 76/93,

Respdndent -2 in 0.A.Nos,.

9

Resrnondent - 3 in O.k.Nos,
39% £ 403/%1.
Reoenacdent = 4 in OdkeNos,
£7/90,416/90,320/92,298/92
and 377/92 - .

Respandent - 3 in 0.F.No,77/93

neerondeznt - 3 in D,Q;NO,i78/93

dezpondent - 4 in

: 0.hAJNosS,.
44733 to 76/93 '

Resnondent - 5 in 0.F.Nos, -
320/92,298/92 and 377/92.

EEEXR] ReSpOndentS.

(By kdvocate Shri K.R.,D.Kerentt for Shri k,N.Venugopala
Goude, Reiluey Advocete for respondents .in all the

epplicetions ).

v

. aees Contdfe = .
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ORDER OF THE FULL BENCH

Shri Justice V.S. Malimath, Chairnan:

These cases have been placed before the Full Bench as per
thedirectimsmdebythechaimanbyhisorderdated 23.10.1992

“in exerc1se of the powers conferred by Section 5[4){d] of the

Admlmstratlve Tribunals Act, 1985, after transferrmg the cases'

of the Madras and Ernakulam Benches and -clubbing then with the

cases of the Bangalore Bench The reason for the reference is

the confllctmg v1ews taken by differen t benches one view havmg

v

been taken by the Ernakulam Bench in its arder ‘made in application

K-269/88 dated 20.4.1990 and a contrary view taken by the Prmc;—

pal Bench and the Ahmedabad Bench in O.A. No.1572/88 and O.A.
Nos.351 to 423/88 respectively. We shall now proceed to state

briefly the relevant facts as follows:

l

2. The appllcants in all these cases are employees: of the Indlan
Rallways serving in different D1v151ons as levers, Guards Shun-
ters, etc. who belong- to the category called the running staff.’
The applicants retired from ser\}ioe between 1976 and 4-.1_2..1988{.

They have in these cases prayed for directions to the respondents

"to grant them pension and other retirement benefits by taking -

into acc'ount running allowance not exoeedmg 75% of their pay.

The,«resptm\t:s oppose the applications contendlng that running ’
no

//GEN'HA N
<
.\

ng after 1.4.1979. To apprec1ate the r1va1 con-

1s necessary to advert to the relevant provisions

goverm.ng the applicants condltlonsof servme in regard to pension

and other retirement benefits. . &

exceedmg 45% of their pay can be taken into acc-
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3; In pursuance of the reooxrmendations. of the Third Pay ACommi-v-
ssion the pay scalesb‘of the employeeé of the Indian Railways
including those of the running staff were revised with effect
from 1.1.1973 by thé rules called 'Railway Servants Revision
of Pay Rules, 1973' [lierzeinafter referred to as ' the "Revision
of Pay Scale Rules']) made by the President in exercise of the
powers mnfe&ed by the proviso to Article 309 of the Constitution
of India. It is enough to state that there was . considerable
increase in phe substa-ntive pay of all the members of the running |
staff. So far as the zjrant and quantum of penéion is cqncerned
the same is regulated by statutory provisioné made under the
proviso to Article 309 of the Constitution. Pension and other
retirement benefits depehd_ upon the average emoluments that the
retiring employee was drawing before his retirement. StatutOfy
rules ‘govern xx determination of average emolument for grant
of pension and othér retirement benefits. The relevant statutory
ﬁles that were in force when the revisio_n' of pay scale rules
came into force on 1.1.1973 are extracted as follows:

"y544, [C.S.R. 486] - Emoluments and Average Eroluments: The
term "Bmoluments", used in. these Rules, means the emoluments

which the Officer was receiving immediately before his retirement
and includes:- '

-[a] Pay other. than t;hat drawn in tenure post;

[b] Personal allowance, which is granted [i] in lieu of
loss of substantive pay in respect of a permanent post other
than a tenure post, or [ii] with the specific sanction of the
Government of India, for any other personal considerations. - :

Note: Persomal pay granted in lieu of loss of substantive pay
in respect of a permanent post other than a tenure post shall
be treated as personal allowance for the purpose of this article.
Parsonal pay granted on any other personal considerations shall
not be treated as personal allowance unless otl'grwise -directed

by the President.
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[c] fees or commission if they are the authorized emoluments
of an appointment, and are in addition to pay. In this case
"Emouments" means the average earnings for the last six months
of service;

[d] acting allowance of an Officer without a substantive
appointment if the acting service counts under Rule 2409 [C.S.R.
371], and allowances drawn by an Officer appointed prov131onally
substantively or appointed substantively pro tempore or in an
officiating-capacity to an office which is substantively vacant
and on which no Officer has a lien or to an Office temporarily
vacant in consequence of the absence of the permanent- incumbent
on leave without allowances or on transfer to foreign service;

[e] deputation [duty] allowarnces;
[f] duty allowances [special pay];‘and
[g][i] For the purpose of calculation of average emoluments:

Actual amount of running allowances drawn by the Railway servant
during the month limited to a maximum of 75% of the other emolu--

- ments reckoned in terms of [a] to [f] above.

[ii] For the purpose of gratuity and/or death-cum-retirement
gratuity: The monthly average of running allowances drawn during
the three hundred and sixty five days of running duty immediately
preceding the date of quitting service limited to 75% of the
monthly average of the other emoluments reckoned in terms of

items [a] to [f] above drawn during the same period.

Note: In the case of an Offlcer with a substantlve appointment
who officiates in another appointment or holds a temporary .
appointment, "Emoluments' means:

[a] the emoluments which would be taken into account under
this Rule in respect of the appointment in which he officiates
or of the temporary appointments, as the case may be, or

[p] the emoluments which would have been taken into account
under this Rule had he remained in this substantive appointment
ichever are more favourable to him,

.R. 486-A]: Same as otherwise provided in Rule 2544-B.

In respect of Officers retiring from service
e lst November, 1959, the term "emoluments" means
which the officer was receiving immediately before
 and includes:-

tantive pay in respect of a permanent post, other
fn a tenure post, held in a substantive capacity;

personal allowance which is granted in lieu of loss
of substantive pay in respect of a perfranent post,
other than a tenure post;

[c] special pay attached to a post other than a tenure
post, when the special pay has been sanctioned:perma-
nently and the post is a held in a substanfive capacity;
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[daif} For‘the purpose of calculation of average emoluments:
With effect from 1st September, 1962, save as otherwise provided
in Rule 2544-B [C.S.R. 486-B] one-half of:

i. the difference between the total emoluments referred to
in items [a], [b] and [c] above and the pay actually drawn
in higher officiating or temporary appointments;

ii. Special pay other than that referred to in clause [c] above.
iii. pay drawn in temporary or officiating appointments;

iv. personal allowance other than that referred to. in clause
[b] above; :

v. the difference between the substantive pay and the pay actu-
ally drawn in higher tenure appointment(s], whether held
in substantive or officiating capacity, provided that ser-
vice in the tenure appointment[s], does not qualify for
the grant of a special additional pension.

[2] For the purpose of emoluments for [ordinary] gratuity and/or
death-cum-retirement gratuity. The difference between the average
emolunents in respect of items [a] to [d][1] above calculated
upon the last one year of service and the last substantive emolu-
-ments as per items [a] to [c] above.

[e][1] For the purpose of calculation of average emoluments::
The actual amount of the running allowance drawn during the month
limited to a maximum of 75% of other emoluments reckoned in terms
of [a] to [c] and [d][1] above. '

[2] For the purpose of emoluments of [ordinary] gratuity/death--
cum-retirement gratuity:- The monthly average of running allowance
drawn during the 365 days of rumning duty immediately preceding
the date of quitting service limited to 75% of the monthly average
of other emoluments reckoned in terms of [a] to [c] and [d}[2]
above drawn during the same period.

Note[1]: If immediately before his retirement or death, an officer
has been absent from duty on leave with allowance CE his emolu-
ments for the purpose of calculating ordinary gratuity and or
death-cun-retirement gratuity should be taken at what they would
have been had he not been absent from duty. :

Provided that the amount of gratuity is not increased on
accont of increase in pay not actually drawn and that benefit
of higher officiating or temporary pay is given only if it is
certified that he would have continued to hold the higher officia-
ting or temporary appointment but for his proceeding on leave.

Note [2]: In case where a temporary officer who quits service
after completing three years' service is appointed substantively
to a permanent post any time during the last three years of his
service the emoluments drawn by him after completion of three
years' service during the period he was not holding a permanent
post shall be treated as if drawn in a permanent epost held in
substantive capacity.
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2544-B [C.S.R. 486-Bl.[1]: If an officer holding a permanent
post in substantive capacity:-

fa] officiates in a higher permanent post [other than a tenure
post] or holds a higher temporary post [other than a tenure
post] borne on a cadre which includes permanent post on
the same time 'scale as the temporary post, continuously
for not less than three years, and retires or dies while
so officiating or holding the higher post; or

v [b] is confirmed in such higher permanent post at any time during

the last three years of his service after having officiated
in that post continuocusly for three years or more.

his emoluments for pension in respect of the higher post for
any period beyond three years continuous service in that post
shall be determined under Rule 2544-A [C.S.R. 486-A] as if he
held in substantive capacity a permanent post on a time scale
identical with that of the higher post.

[2] For computing the length of continous service in respect

of the higher post under clause [1], all kinds of leawve all

periods during which an Officer officiated in a permanent post
or held a temporary post on. identical or higher time scale and
the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that but for his proceeding
on leave or serving in other post or going on deputation or
- foreign service as the case may be, the Officer concerned would
have officiated in or held the higher post.

[This will take effect from 1st september 1962].

2544-C [C.S.R. 486-C] - In respect of Railway servants quitting
- service on or after the 15th June, 1968, "emoluments' shall mean
the "pay" as defined in Rule 2003[21], which the Railway servant
was receiving immediately before quitting service. Provided
that the benefit of higher officiating pay for [ordinary] gra-
tuity/Death-cum-retirement gratuity will be given only if such
pay was/would have been drawn continuocusly for a period of not
less than 22 days. '"Average emoluments" shall mean the average
of the emoluments as defined ahove calculated upon the last three
,;»»*“'wyears of service.
gNTML \

\the case of running staff emoluments for [ordinary)/Gra-
tulw\fDeath—cmn-retlrement gratuity will also include the monthly
B averaqe‘n e running allowance drawn during the 365 days of running
mmedlately preceding the date of quitting service limited
\wg’t 759‘ ’ofx the emoluments as defined above. For the purpose of

calcul@t].’bn of average emoluments the actual amount of the running

g; a];lo}s/@?:cg drawn during the month limited to a maximum of 75%
k\.‘»—O'fg\é‘ﬁ:he/r emoluments as defined above shall also be taken into
mwcceﬁt.

Note[1]: If a Railway servant, immediately before his retirement

or death, etc., has been absent from duty or on leave with allo-
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wances [including léave preparatory to retirement] or on fo;eign
service or having been suspended but reinstated without forfeiture

of qualifying service, his emoluments should be taken at what
they would have been had he not been on such leave or foreign
service or suspension.,

Provided that the emoluments shall not be increased on acc-
ount of increase in pay, not actually drawn and that benefit
of higher officiating or temporary pay is given only if it is
certified that he would have continued to hold the higher officia-
ting or temporary appointment but for his proceeding on leave.

(2] Pay drawn in tenure appointments will count for p‘ersohs
governed by the Railway Pension Rules, 1950.

IE is clear from Rule 2544[g) that ore of the oomponenfs that
constitutes average emoluments is the actual amount of running
allowance drawn by the Railways servant during the month, limited
to a maximum of 75% of the other emoluments reckoned in terms
sub-clauses ‘
of /[a) to [f] of the said rules. The expression ‘'emoluments'
used in the rules includes pay and some other allowances. When
the revision of pay scale rules were promulgated and brought

into force wif.h effect from 1.1.1973 in the light of the recommen-

dations of the Third Pay Commission ,no steps were simultaneously

taken to amend the statutory rules regulating grant of pension.

Persons retiring after 1.1.1973 who had received the benefit
of increase in pay lin accordance with the revision of pay scale
rules were entitled to claim computation of their pension taking
into account the revised pay and the actual amount of running
allowance drawn during the l/)irrtgr\;til?uiimit:ed to a maximm of 75%
of the emoluments which included the enhanced revised pay. ‘On
21.1.1974 the Railway Board by their letter No. PC III/73/RA

directed as follows:

"The question of revision of rules for the regulation of
various allowance consequent upon the introduction of Revised
Pay Scales under Railway Services [Revised Pay] Rules, 1973 is
under consideration of the Board. Pending final decision, there-
.on, the Board have decided as under:- - ,

ik ¢+ -
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[i] Treatment of Running Allowance for var10u5 purposes in case
of Running Staff:

The existing quantum of Running allowance based on the pre-
vailing percentages laid down for various purposes with
reference to the pay of the Rumning Staff in Authorised .
Scales of Pay may be allowed to continue.

’ [ii] Payment of Incentive Bonus:

The payment of Incentive Bonus -to various categories of
Railway employees at present eligible for the same, may
be allowed to be paid at the existing hourly rates laid
down for each category based on their Authorised Pay Scales.
2. The payments as above will be provisional subject to adjust-
ment: on the basis of final orders."
It is clear fram this order that pending decision to revise the
rules regulating grant of pension.the existing quantum of running
allowance based on the prevailing percentage laid down for various

purposes with reference to the pay of the running staff in various

scales of pay was allowed to continue. Thus the limit of 75%

‘prescribed by Rule 2544[g][i] was directed to be continued.

The expression 'authorised scales of pay' in the context of the
revised pay scale rules which came into force on 1.1 .19_73 has
to be understood as pay authorised by the statutory rules that
were in force on the date of the order, 21.1.1974. The ‘order

dated‘ 21 .1 .1974 did not, therefore, in any manner affet the statu-

- 0
n@lunents cor«italned in Rule 2544 for the purpose of grant of

ret%rement 1\: Any decision to modify the same would have
TN

‘ v(&@ffer:t only iy the relevant statutory rules are amended in

%\mtzb law. But what the Railway Board did was to
modlfy the statutory rules by an executive order made
on 22.3.1976 bearing No.PC II/75/RA/I paragraphsA 1 to,5 of which

read as follows:
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"The question of revision of rules regarding treatment of
Running Allowance as pay for certain purposes oconsequent upon
the introduction of revised pay scales under Railway Services
[Revised Pay] Rules, 1973 has been under consideration of this
Ministry. Tt has now been decided that the existing rules in
this respect may be modified as follows in the case of Running
staff drawing pay in revised pay scales:

i. Pay for the purposes of passes and PIOs shall be pay plus
40% of pay.

ii. Pay for the purpose of Ileave salary, Medical attendance
and treatment, Educational Assistance and retirement benefits
shall be pay plus actual amount of rumning allowance drawn
subject to a maximun of 45% of pay.

iii. Pay for the purpose of fixation of pay in statiomary posts,
Canpensatory ([City] Allowance, House Rent Allowance and
rent for Railway quarers shall be pay plus 30% of pay.

2. These orders take effect from 1.4.1976.

3. The payments already allowed on provisional basis in terms
of para 2 of Railway Ministry's letter No. PC III/73/RA dated
21.1.1974 for the period from 1.1.1973 to 31 3.1976 shall be
treated as final.

4, The a_boveb has the sanction of the President.

5. Hindi version of this letter will follows"

The limit of 75% of thé actual amount of running allowance drawn
in the preceding month for the purpose of computation of emolu-
ments for quantifying pension was reduced from 75% to 45%. The
statutory rules prescribing the maximum limit of 75% were, however

not amended.

4. But as the authorities threatened to give effect to the -
Railway Board's order dated 22.3.1976 in preference to 'thé‘fstatu-
'tory rules Shri Dev Dutt Sharma and other aggrieved persons chall-
enged the Railwaiy Board'sorder dated 22.3.1976 in the High Court
of Delhi in C.W.P. No‘.91 5/78. Consé.quent_ upon the establishlhent
of the Central Administrative Tribunal with effect from 1.11.1985

the said case stood transferred to the Principal Bench of the
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Tribunal vhere it was remmbered as T No.410/85. The said appli-
cation wvas. allowed by the Pfinc’ipal Bench by its order dated
6.8.1986 and the impugned orderof the Railway Board datéd 22.3.76
was quashed. The respondents were directed to continue -to make
payment beyond 31 .3.1976 all retirement_ benefits in accordance
with the Railway Board's letter dated 21.1.1974 till such time
as the relevant rules in this regard are amended in accordance
with law.  The Railway Board's ietter dated 21.1.1974, as already
stated, did not affect the statutory rights regulating peﬁsion.

On a proper consideration of the order we have noticed that it

in terms states that the limit prescribed by the rules shall

continue until modified in accordance with law.

5. We should advért, at this stége, to another order made by
the Rail;vay Board by which the statutory limit which was reduced
to 45% by >the Railway Board's ord_er dated 22.3.1976 was enhanced
to 55% with effect fram 1.4.1979. This order also suffered from
the same infirmity from which the earlier order dated 22.3.1976
suffered it being in conflict with the statutory rules. It could
not, therefore, have the legal éffect of reducihg the statutory
limit of 75% fixed with relation to the fuming allowance by

Rule 2544[qg].
hri,_ M.C. Srinivasan and ‘23 others filed an application

1:\ a direction to grant them pension by adding runn-

Pt a maximm of 75% of their pay for computation

[

the statutory rule 2544 was amended by the President in exercise

[



-100-

of the power conferred by Article 309 of the Oonsfitution. By
the said amendment said rule g[i] and g[ii] of Rule 2544 were
amended firstly with effect from 1.1.1973 reducing the limit
of ruming allowance for the purpose of calculating the average
emoluments from 75% to 45%. On the same day, a further amendment
was made with effect from 1.4.1979 increasing the maximum from
45% to 55%. Whereas the first amendment was given retrospective
effect from 1.1.1973 the second amendment was given retrospective
effect fram 1.4.1979. For the sake of convenience we shall
extract the amendments as follows:

"Subject: Amendment to Indian Railway Establishment Code-
Volume I & II.

In exercise of the powers conferred by proviso to Article
309 of the Constitution of India, the President is pleased to
direct that Rule 1302, 1309, 1502 and 2544 of Indian Railway
Establishment Code, Volum I & II [First reprint and Fifth reprint
respectively] be amended as in the Advance Correction Slips
No.428, 429 & 430 R.I. and 405 R.II enclosed as Annexures 'A’.
'B', 'C' and 'D’.

2. The amendment will be effective from 1.1,1973.

3. This issues with the concurrence of the Finance Directorate
of the Ministry of Railways.

4, Hindi version is attached.

R SA/~[K.Venkatesan]

Director, Establishment [P&A)

DA:As above ‘ Railway Board.
No.E[P&A]II-86/RS-15 New Delhi, dated 17.12.1987"
"ANNEXURE 'D'

ADVANCE OORRECTION SLIP NO.405 R.II

RULE 2544

Sub-rule g[i] and g[ii) may be substituted by the following:

&
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gli} "For the purpose of calculation of average emoluments:-
actual amount of running allowance drawn by the railway
servant during the month limited to a maximum of 45%
of pay, in the revised scales of pay".

gl[ii) "For the purpose of gratuity and/or death-cum-retirement
gratuity: the monthly average of running allowances
drawn during the 365 days of running duty immediately
preceding the date of quitting service limited to 459
of average pay drawn during the same period, in the
revised scales of pay."

[Authority: Ministry of Railway's letters No.PC III/75/RA/1
dated 22.3.1976 as amended by letter of even number dated
23.6.1976].

EXPLANATION: The Rule 2544 of Indian Railway Establishment Code,
Volume II [5th reprint] has been modified through administrative
instructions issued with the President's approval effective from
1.1.1973. These instructions were necessitated by the introduc-
tion of the revised scales of pay recommended by the Third Central
Pay Qomsission. The purpose of this amendment is to give statu-
tory force to the administrative instructions with effect from
the same date on which the instructions were issued. It is certi-
fied that retrospective effect given to these rules will not
adversely effect any employee to whom these rules apply.

5d/-[K.VENKATESAN ]
Director, Establishment [P&A]
Railway Board."

"Subject: Amendment to Indian Railway Establishment Code-Vol.I&II.

In exercise of the powers conferred by Proviso to Article
302 of the Constitution of India, the President is pleased to
direct that Rules 1302, 1309, 1502 and 2544 of Indian Railway
Establishment ‘Code, Volume I % II (First reprint and Fifth reprint
respactively] be amended as in the Advance Correction slip No.437,
433, 439 R.I ard 407 R.II, enclosed as Annexures 'A', 'B', 'C'
and 'D' respectively.

2. - The amendment will be effective from 1.4.1979.

This issues with the concurrence of the Finance Directorate

the Ministry of Railways.

Hindi version is attached.
Sd/-[X. VENKATESAN ]
Director, Establishment [P&R]
- Railway Roard.

New Delhi, dated 17.12.87"
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"ANNEXURE 'D'

ADVANCE OORRECTION SLIP NO.407 R.II

RULE 2544
Sub-Rule g[i] and g[ii] may be substituted by the following:
gli] "For the purpose of calculation of average emoluments:-

55¢ of basic average pay, in the revised scales of
pay, drawn during the period;"

glii) "For the purpose of gratuity and/or death-cum-retirement
gratuity: 55¢ of basic average pay, in the revised
scales of pay, drawn durinc the period.:

AUTHORITY: [}Ministry of Railway's letter No.E[P&A]TI-80/-
RS-10 dated 17.7.1921)

EPLANATION:

The Rule 2544 of Indian Railway Establishment Code, Volume
IT [5th reprint) has been modified through administrative instruc-
tions issued with President's approval effective from 1.4.1979.
These instructions were necessitated by the Government's decision
on the recomwendations of 'Running Allowance Committee [1980]"'.
The purpose of this amendment is to give statutory force to the
administrative instructions with effect from the same date on
which the instructions were issued. It is certified that retros-
pective effect given to these rules will not adversely affect

any employee, to whan these rules apply.
Sd/-[ K VENKATESAM )
Director, Establishment [PgA]
Railway Board."

The amendment to the statutory rules having been effected during
the pendency of the 0A the applicants amended. their application
on 20.9.1989 challenging the two amendments in so far as they
ware given retrospective effect from 1.1.1973 and 1.4.1979 respec-
tively. Their principal contention was that they, as pensioners,
have acquired vested rigits to receive pension in accordance
with the rules in force on the dates on which they retired ané
that those rights of theirs cannot be taken away by the subsequent
amendments made to rules on 5.12.1988 by gi®ing retrospective

effect to the same, This according to them is unjust, manifestly

unreasonable ancd arbitrary and thus violative of Article_ 14 of
¢
¥ the Constitution of India. The Ermakulam Bench consistingy of
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Vice Chairman S.P. Mukerji and Judicial Member A.V. Haridasan
by their order dated 20.4.1990 allowed the said application,
quashed the notification dated 15.12.1988 to the extent the amend-
ment to the rules were given retrospective effect and issued
a consequential direction to the respondents to grant or refix
pension and other retirement benefits to the applicants as if
the amendment to Rule 2544 had not 'been effected till 5.12.1988.
The clear effect of the decision is to declare?invl;ui:hat portion
of the amendment which gave retrospective effect, preserving
the prospective effect to the amendment with effect from 5.12.1988.
Therefore, those who retired befare 5.12.1988 were entitled to

count the running allowance subject to a maximun of 75% of their

pay and allowances for the purpose of computing their pension.

7. The aforesaid decision of the Ernakulam Bench in 0O.A. No.K-
269/88 was challenged by the Union of India and others in Review
Application No.72/90. That Review Applicatiori was rejected by

a speaking order made on 25.7.1990.

8. Shri C.L. Mallick and others in O.A. No.1572/88 and connected
applications challenged the Railway Board's order dated 22.3.1976_
and the amendments to Rule 2544 before the Principal Bench of
the CAT at New Delhi. They also pfayed for a direction to compute

retiral and other benefits in terms of the order of the Railway

e dated 21.1.1974. That application was opposed by the res-

Qtherein wviz., Union of India represented through the
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to Rule 2544 was challenged before the Ernakulam Bench and that
a decision has been rendered on 20.4.1990 striking down the amerd-
ment to the extent they gave retrospective effeét. On the date
on which the applicants presented their applications before the
Principal Bench, the Ernakulam Berk:h had not yet rendered its
decision. But the Ernakulam Bench had rendered 'its decision
long before the Principal Bench decided the - cases on 23.10.7991.
The applicants were obviously wunware of the decision. That may
be the reason for their not bringing the decision of the Ernakulan
Bench to the notice of the Principal Bench. But the conduct

of the respondents is inexcusable as the Union of India was a

‘party to the proceedings before the Ernakulam Bench. Thus the

Principal Bench did not have the benefit of the decision of the
Ernakulam Bench when the 0.A. No,1572/88 and other comnected
cases wer2 heard and disposed of on 23.10.1991., 2ll these appli-
cations were disnissed repelling the challenge to the amendment
to the rules. The Principal Rench took the view that the vested
rights of the pensioners were not aifected by the amendment of
the rules on the ground that the total amount of pension and
retirement benefits they would have received before the amendment
ware not reduced by the amended rules. Following this decision
of the Principal RBench applications No.251 to 423/88 filad by
similarly situated persons before the Ahmedabad Bench wére dis-
missed on 28.2.1922. It is surprising that the Union of I‘;;ndia
which was one of the respondents before the- 3ad Bench did
not bring to the notice of ths said Benchv the deci.sﬂion of the

Ernakulam Bench in O.A. K-269/88 to which it was a party.
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9. It is for the firsﬁ .time after all these cases were referred
to tha Full Bench, tfaﬁsferred and clubbed together that the
Union of India and other contesting respondents in these cases
brought to thei notice of this Full Bench the - fact that Union
of India has challenged the decision of the Ernakulam Bench in
SLP No.10373/90 filed on 24.7.1990. The counsel for the respon-
dents also informed us that the Special Leave Petition and the
applicat.ion for stay are pending and t’ﬁat thé Supreme Court has
not granted. any interim order staying. the operation of the order

of the Ernmakulam Bench.

10. It was contended by the learned counsel appearing‘ for the
Union of India and other contesting 'Vres-ponden‘ts in this batch
of cases that we should defer_'.consi.dera'tion of all these cases
and await the authoritative prdnouncement -of the Supreme Court
where they had challengsd the | decision of the Ernakﬁlam Bemn
In this connection reliah_ce was élAaced on the decision of the
Supreme Court reported in AIR 1986 SC 1323 D.K. TRIVEDI AND SONS
V. ANMBALAL, MANIRAI PATEL AND OTHERS. That was a - case in which
the Gujarath High Court had dismissed the writ petitions challen-
ging the validity of certain statutory provisions and directed
the petitioners to approach the Supreme Court as similar matters
Eapeinding there, It is inv these circumstances that the 'Sup;‘eme
d that f:he course ‘adopted by the High Court was
M and that if the High Court thought that the point
» appellants wa's/the ‘same és was pending in the Sup-
ought to have stayed the hearing of the writ peti-

#Atil the Supreme Court disposed of the Qt_her xrétters.
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These observations, it is obvious, were made having regard
to the cbntext and the circumstances of the case. What binds
the  Tribunal under Article 141 of the Constitution of India is
the principle of law laid down by the Supreme Court. It is not
possible to understand the decision of the Supreme Court as laying
down the principle that if an appeal is pending before the Sup-
reme Court in which the validity of a particular statutory provi-
sion is challenged, that the High Courts where the same provisions
a}:e challenged in other cases, shoulci defer consideration until
the Supreme Court tenders the decision. The question whether
the hearing of the case before the High Court should be stayed
awaiting the decision of the Supreme Court depends upon the facts
and circuistances of each case. In the present hatch of cases
we are ooncerned with the valuable rights of the applicants who
have retired between 1976 and 1988. These cases relate to re-
tirement benefits and any delay in disposal of these cases would
cause great hardship and prejudice to the old and retired pension-
ers. The SLP is pending before tkze Supreme Court from 24.7.1990
and ths operation of the order of the Ermakulam Bench has not
been stayad. Even then the applicants herein have not been given
the bencfit of the decision of the FErnakulam Bench in regard
to computation of their retirement benefits. Having regard to
all these circumstances we do not consider it just and proper
to stay the hearing of these cases and to akwé'i# the d‘ecision

e

of the Supreme Court.

11. On behalf of the applicants it is conte'ﬁed that we . should
dispose of these cases in the light of the def*la;dn oI/ t;?l‘l;na«:ulam
Bench whicn has struck down the amendment to Rule 2544 to the
extent retrospective effect has been given affecting the rights

of the applicants. On behalf of the respondentsg howeVer, it

 y, is maintained that the Principal Bench and the Ahmedabad Bench




_havmg taken a contrary view and upheld the va11d1ty of thef R

amendments we should dlsmlss these appllcatlons followlng the."’
‘said decisions. They further contend that on merits the dec181on ’
~of Ernakulam Bench is wrong and that the V-vi,ew taken by the

Principal Bench and the Ahmedabad Bench is sound..

12. At the outset we must observe that the respondents are
taking advantage of their own lapse in not placing the decision .
of the Ernakulam Bench when the Principal Bench and the Ahmedabad -
Bench decided the two sets of casels where ‘the same 'statutory
provisions were chalienged It is well settled that a D1v151on
Bench is bound by judicial d1sc1p11ne to follow the earller
decision of another Bench vide: AIR 1989 SC 1933 UNION OF INDIA
AND ANOTHER v. RAGHUBIR SINGH AND OTHERS wherein it .is observed:
"We are of the opinioufthat‘ a.pronoun'cement of law by a
Division Bench of this Court is binding on a Division Bench
of the same or a smaller number of Judges and in order
that such decision be binding, it is not necessary that
it should be a decision rendered by the Full Court or a
Constitution Bench of the Court." . :
If only the respondents-had fairly placed the decision of the
Ernakulam‘ Bench before the Principal Bench and ‘the Ahmedabad
Bench, those Benches would not have examined the validity of
the impugned statutory. provisions,l the same having already been

struck- down by the Ernakulam Bench which had the cornpetence

to do so. The respondents are now trying 'to take advantage

=fe 'shall now examine the contention of the respondents

that the orders of the Principal Bench and the Ahmedabad Bench
C - that, |

have the effect of declaring/the impugned amendment to the Rules

g to the extent that they give retrospective effect are valid.
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At the outset we would like to say that the épplications filed
by the aggrieved parties having been dismissed.by the Principal
Bench and the Ahmedabad Bench, . those orders cannot be under-
stood as declaring that the impugned provisions-of the rules
are valid. The decision of the Ernakulam Bench which étruck
down the amendment to tne rules in so far as they gave retrospec-
tive effect is not an order in personem. The Ernakulam Bench
has neld that under the proviso to Article 306 of the Constitu-
tion the President has power to promulgate rules with retrospec-
tive effect. It, however, struck down the amendment of the
rules to the extent they gave retrospective effect on the ground
that it is arbitrary and violative of Article 14 of the Constitu-
tion to deprive the pensioners of the'righps'which vested in
them as on the dates on which they retired,py aﬁending the rules
subsequently with retrospective effect. As the impugned provi-
sions were struck down as violative of Article 14 of the Consti-
tution the legal effect is that the impugned amendments Qere
void ab initio vide DEEP CHAND v. STATE OF UITAR PRADESH reported
in AIR 1959 SC 648. Once a competent court declares a étatutory
provision as void as offending the fundamental rights conferred
by article 14 of the Constitution that decision binds every
one and not mefely the parties to the proceedings. The effect
~of the decision of the Ernakulam Bench is that the amendments
giving retrospective effect Qas not in existence from its incep-
tion. In Black's law Dictionary, 5th Edition, it is stated

that Judgment in Rem is:-

"An adjudication pronounced upon the status of some parti—
- cular thing or subject matter, by a tribunal having compe-
tent authority."

In Halsbury's law of England, 4th Edition, Vol.l6 the‘meaning:
of "Judgment in Rem" is given at para 1522 as below:-

"1522. Meaning of "Judgment in rem". A judgment in rei
may be defined as the judgment of a Court of &ompetent

b
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jurisdiction determining the status of a person or thing,
or the disposition of a thing, as distinct from the parti-
cular interest in it of a party to the litigation. Apart
from the application of the term to persons, it must affect
the '"res" in the way of condemnation, forfeiture, declara-
tion of status or title, or order for sale or transfer'.
(Emphasise supplied) '

As the decision of the Ernakulam Bench declares the status of

the impugned statutory provision, it is a Judgment in rem.

14, As on the date on which the Principal Bench and the
Ahmedabad Bench disposed of the applications before them the
amendment giving retrospective effect to the rule having already
been declared void by the Ernakulam Bench, the tribunal
cannot be asked to stfike downthe statutory provision which has
already peen struck down or declared as void by a court of compe-
tent jurisdiction. The orders of the Principal Bench and.. the
Ahmedabad Bench dismissing the applications cannot in the circum-
stances have vthe Veffect of puttingilife into the rules which
have already been declared void by the Ernakulam Bench. When
a statutory provision is declared as void or struck down, the
saile can be revived by getting the said decision reversed
by way of review or on appeal tc the higher couft. The only
other way to resurrect sﬁcn a provision is by resorting to appro-
p.riate amendment of the Constitution or modifying the statutory
provision as to render it intra vires. The Supreme Court has

held in AIR 1989 SC 1933 UNION OF INDIA v. RAGHUBIR SINGH AND

a constitutional amendment or an appropriately
grsion of the statute is enacted which accords
#ftutional prescription". '

Tribunal was competent to declare the impugned statutory provi-

sion void as offending Article 14 of the Constitution. The

.\,L/statutory provisions declared void have not been shown to have
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been resurrected either by an appropriate amendment to the Cons-
titution or by suitable modification of the statutory provision
to bring it within the constitutional prescription. ‘The applica-
tion for review challenging the decision of the Ernakulam Bench
has been dismissed. Though an appeal has been filed against
the decision of the Ernakulam Bench to the Supreme Court no
decision has as yet been rendered by it reversing the decision
of the Ernakulam Bench. 1t is admitted that the Supreme Court
has not so far stayed the operation of the said decision. Hence,
we have no hesitation in holding that the order of the Principal
Bench and the Ahmedabad Bench do not have the legal effect of
resurrecting the impugned statutory provisions which have been

already declared void by the earlier decision of the Ernakulam

Bench. In the light of our above findings it follows that there

is only one decision which holds the field viz., that of Erna-
kulam Bench which has declared the impugned provisions as void.
As the decisions of the Principal Bench and Anmedabad Bench
do not have the effect of declaring the impughed provisions
as valid, it follows that thére are no conflicting decisions

requiring resolution of the conflict.

15. Assuming that there are two incqnsistent décisions,
we shall examine as to which decision can be regarded as a prece-
dent binding in subsequent cases. It is obvious that the Prin-
cipal Bench and the Ahmedabad Bench have rendered their decisions
without noticing the earlier decision of the Ernakulam Bench;
In such a situation it is well settled that the 1ate§ decision

rendered in ignorance of the earlier decision has to géafégérded
as per incuriam and not binding on the court in_a‘susbseéuent“
case. This principle has been succinctly stated in Salmonid
on Jurisprudence, 12tn Edition, page 151 at para (5) as

follows:- ¢

|
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"(5) Inconsistency between earlier decisions of the
same rank. A court is not bound by its own previous deci-
sions that are in conflict with one another. This rule
has been.laid down in the Court of Appeal [Young's case
(1944) K.B. at 726, 729], Court of Criminal Appeal- [R.
v. Power (1919) 1 K.B.572 (CCA)] and Divisional Court [R.
v. De Gray.(1900) 1 Q.B.521)], and it obviously applies
also to the House of Lords. There may at first sight seem
to be a difficulty -here;” how can a situation of conflict
occur, if the court is bound by its own  decisions? At
least two answers may be given. First, the conflicting

decisions may come from a time before the binding force-

of precedent was recognised. Secondly, and more commonly,
the conflict may have arisen through inadvertence, because
the earlier case was not cited in the later. Owing to
the vast number of precedents, and the heterogeneous ways
in which they are reported - or are not reported - it is

only too easy for counsel to miss a relevant authority.

Whenever a relevant prior decision is not cited before

the court, or mentioned in the judgments, it must be assumed

that the court acts in ignorance or forgetfulness of it.

If the new decision is in conflict .with the old, it is

given per incuriam and' is not blndlng on a later court."
(emphasise supplied)

In Raghubir Singh's case it has been laid down that a decision
of a Bench of two judges is binding on the Division bench consis-
ting of the same number of judges and that, therefore, the prin-
ciple laid down by a Bench of th judges doeé not get reversed
or superseded by -a subsequent decision of a Bench of the same
number of judges. Applylng this pr1nc1ple it has to be held

that what holds tne fleld as a binding precedent is the decision

_of the Ernakulam Bench and that the subsequent, decision of the

Principal Bench and the Ahmedabad Benchhave to be regarded as

per incuriam and not binding in subsequent cases. This being

the legal position the decisioﬁs of the Principal Bencih and

down the law correctly.’ The Ernakulam Bench has rightly procégd-
' ' ¢

y/?d on the basis that the President has under the proviso to

{
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Article 309 of the Constitution power to promulgate rules with
retrospective effect. This, however, is subject to the condition
that the rules do ﬁot offend any of the fundamental rights con-
ferred by Part III of the Constitution. Wnat the Ernakulam
Bench has done is to examine as to whether retrospective effect
given to the amendment violates Article 14 of the Constitution.
It has held that it does, on the ground that the vested rights
of the applicants in the matter of receiving pension and other
retiral benefits have been affected by the retrospective opera-
tion of the amended rule. It is well settled that pension is
a valuable right which a Governiment servant earns. It is neither
cnarity nor bounty. - Government servant acquires right to pension
and other retirement benefits on the date he retires from ser-
vice. Deprivation of such a valuable vested right after retire-
ment, in our opinion, is manifestly unreasonable, arbitrary
and therefore violative of Article 14 of the Constitution.
Tnat is precisely wnat the Ernakulam Bench nas said in its deci-
sion. The Principal Bench and Ahmedabad Bench have not taken
the view that such vested rights can be taken away by a subse-
quent amendment to the rules by giving retrospective effect
to the same. What they have said is that the vested rights
of the applicants before them have not in any manner been cur-
tailed by the impugned amendments to tne rules. By the revision
of Pay Scale Rules the pay scales of the members qf ;pe running
staff were enhanced with effect from 1-1-1973. Under‘ﬁﬁié;Qsaa

the members of the Running staff were entitled to computation

of their pay and retirement benefits taking intie¥account tne’
running allowances which they were receiving subject to a. maximum

of 75% of tneir pay and other allowances. Rule 2544 was amendéd

by notifications dated 5-12-1988 prescribing the méxiﬁum at

L
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454 from 1-1-1973 to 1-4-1979 and 55% from 1-4-1979 onwards.
Those who retired from 1-1-1973 to 4-12-1988 were, in accordance
with Rule 2544 as it then stood, entitled to take into account
running allowance in the matter of computation of penéion and
retirement benefits upto the maximmﬁ of 757 of their'pay and
other allowances. As their pay was revised with effect from
1-1-1973 thé limit of 75% had to be worked out with reference
to the enhanced pay and other allowances that they became
entitled to receive in accordance with revision of Pay Scales
Rules which cawe into effect from 1-1-1973. When the méximum
is reduced from 75% to 45% upto 1-4-197Y or at the rate of 557
from.l-4—1979‘it requires no argument to convince that the vested
rights of all those who retired between 1-1-1973 and 4—12—1988
in tne matter of receiving pension and retireuwent benefits'were
adversely affected. The Principal Bench wnhose decision has
been followed by the Anmedabad Bench has, however, held that
the amendment with retrospective effect has not adversely
affected the quantum of pension etc. ‘Wnap the Principal Bench
has done is to compare the pension one would get taking into
account the pre revised scale of pay immediately before 1.1.1973
and the running allowance limited to a maximum of 75% of pay
and allowances, with tne pension which he would get éfter

1-1-1973 taking into account tne higher revised scale of pay

in accordance with the statutory rules then

fthe time tney retired, revision of pay had come

subject to a maximum of 75% of the revised pay and allowances

that was required to be taken into account. This rfight which

Y
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accrued in their favouron their retirement between 1-1-1973
and 4-12-1988 was sought to be affected by amending the rules
on 5-12-1988 with retrospective effect reducing the maximum
limit of running allowance that qualifies for pension. Wnen
the maximum limit of running allowance is reduced from 75% to
45% or to 55% it automatically reduces the pension and retirément
penefits that stood vested on the date of rétirement. It 1is
impossible, therefore, to ayree with the view taken by the Prin-

cipal Bench followed by the Ahmedabad Bench that the vested

right of the pensioners who retired between 1-1-1973 and

4-12-1988 in regard to pension and other retirement benefits
have not been adversely affected by giving retrospective effect
to the amended rules. We have, therefore, no hesitation in
nolding that the decisions of the Principal Bench and the Ahmeda-
pad Bench witn great respect are wrong and that the decision
of the Ernakulam Bench is right. The Ernakulam Bench has, 1in
our opinion, rightly declared the amended provisions to the
extent they have been given retrospective effect as void as

offendinyg Article 14 of the Constitution.

17. As thé decision of the Ernakulam Bench is in appeal before
tne Supreme Court we would 1like, in the interest of justice
and to avoid multiplicity of proceedings, to direct that the
present applicants shall be bound by the directions of the
Supreme Court and that the payments made in pursuance of our
directions in all these cases shall be liable to be suitably

ad justed.

18. For the reasons stated above, all these applications
are allowed with the following directions:
1) Tne respondents shall recompute the pension and

other retiral benefits of the applicants or tneir

L.Rs in accordance with Rule 2544 as was in force

%\/ pefore it was amended by wotificationg dated

5-12-1988.

5
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Thevvarfears ‘due to the applicants/L.Rs on the
basis of the recomputation as ‘aforesaid shall

be calculated and paid.

These ‘directions shall be carried out within
a period of three months from the date of receipt

of the copy of this order.

If the amounts due to the applicants/L.Rs are

not paid within the prescribed time’the amounts

due shall be paid with interest at 127 per annum
from the date of this order till the date of

payment.

The applicants shall ‘be entitled to costs at

the rate of Rs.500/- in respect of each applica-

tion."

quusted in accordance with the orders
sfons as may be 1ssued by the Supreme Court
' ;ﬂ No.10373/90 against the decision of the
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NOT by name _ . COURT
| Telegraphic add.'e-ss :';UPREMECO" o . IN DIA
‘ ‘ Dated New Delhi, the 29thJune, ..... 1 994 19
FROM | - ' |

The ussigtant Registrar,
Supreme Coupt of India,

10 .
The Registrar,
Bpritral Administrative Tribunal
t Bangalore,

| 5631,
SPECI4L LEAVE PETITIONS(CIVIL)NOS/5631 A to 5631 H @F 1994
- ~N
Union of India & Ors. ‘ .sPetitioners.
=Versus-~ i _ . : ;
K.K.Rajarathanam & Ors. .« +Respondents, -

In continuation of this Registry's letter dated 2.5.199%;
I am directed to inform you that the number of S.L.P. in th? == 1o}
above-mentioned are 5631, 56314 to 5631 H of 1994 instead

'ofAS.L.P(Ciyil) No.5631 of 1994, Necessary corrections mey
b Jhi rwarkes

please be made 2t yonr end.

// ~ k
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- sr i SaehSSI STANT .REGE STRAR
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‘7
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Yours faithfully

Tyt oL 15T Lo /7 Sl S
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Al communications should be /
addressed to the Registrar, A3

e o ¥ et SUPREME COURT
Yomgraotts aidress - - INDIA
*SUPREMECO*

' 268
FROM The Assistant Regist:ar, QQ{,& G'%K? (\S 1

Sup rame

Th Registrar. @V’AMW /
ntral Administrgdive Tribungl, oy fﬂ/
angalorf Sench 99 R ”ﬁ'
at fdananloxp. i ‘B

- : o'h .MHBL,

PETITIONS FJR SPECIAL LEAVZ TL APPEAL(CIVIL) NDS.5631,56314
, - to S5631H OF 15994

NITH _ ebﬁd»#ﬂg&oﬁiégﬁﬁi

INTERLOCUTORY aPPLICATIONS NOS.{~9 - i,
(tpplicatione for Stay by Notice of motion )

addedoe
Union of India & QOrs. ' _ ....Petitionerng&
. : Versus K/‘W

&

K.KeRajarathnam & Urse eeseRaspondent=

e | m{;;/ig‘

In Continuatian of thise Registr,'s letter of esven numger

dated the 2nd May,1994 , I am to inform you that the sbove-

mentionad matters vy listed bef’qra the Court on tﬁe 25th July,

1937, when the Court was pleased to dismiss the same. A certified

copy of the Court's Grdgxlvacating Stay dated tha-ZSjth, July.1'997

is enclosed hergwith for you'r information and neceasary.a.ction.
Please acknowledge the receipt.

Yours fga fully,

- Encl: As aBoAve
ASSISTANT REGISTRAR.

- . - - -



‘k‘,:' | | CertiSed 16 /%1 true copy
.24 - IN THE SUPREME COURT OF INDIA

I/mmmcwn. APPELLATE JURISDICTION Assistant Reglum (Judl)

vrmensn d A2 19
22 450" Supremc Coun of Indis
M no m

PETITIONS FOR SPECIAL LEAVE TO JPPEAL(CIVIL) NDS.3631,56314

-{Undar Articls t the fnnoiztuticn of Indis from the
Ordex dated ths iﬁth December, 993 of the Central Administre~
tive Tribunal,Bangalore Bench.ﬁ.ng.l.oxn in nrigtn.). mpucatin;
Nos.44 ‘to 52 of 199)3) .

WITH

s Empgtc.uon. for Stu .by lloti.cn of Mo tion f

-

Union of Indig & Ors. _ ....Pouticmu
Vsrsus

‘.K“R“J arathnagm & Ors. ssecRespondants

{ FOR FULL AND DETAILED CAUSE
TITLE PLEASE SEE SCHEBULE 'I'
&TTACHKD HEREVITH )

mnma ' T a ML
. HON'BLE THE CHIE’ J"ST]C‘ -
~ HON*BLE MR.JUSTICE M .M .PUNCHNI R
HOM*BLE MR.JUSTICE S.C.ABRAWAL
"~ HON'BLE DR.JUSTICE A.3.ANAND
MON*BLE MR.JUSTICE S.P.BHARUCHA

For the Petitioners s Rz.K.N.Bhgt, Addi tiongl Solicitor
Gensrsel
Nr.N.N.Goswemi, Senicr Advocats
Me.C. Ve “bb. Ra0, AdvocCate with
them

Fozr ths Respondents
Nos.1 to ‘7.19 to 2?‘29.3‘ to 33.
34,36 %o 39,41 to 47,49 to 88,

60 to 63,69,73 to 79,81 to 83,
86 to 89,90,92,93 - st Nz.6G.Prakash, Advocate

THE PETITIONSFOR SPECIAL LElafo 1 | EM. SND THE
APPLICATIONSFOR STAY sbove-asntioned -L cuu peal
Nos.4174-4182 of 1995 and other -unn.c;.d ngttets bd-ng
Called en for heazing before this lourt on the 9th end 10th
deyrof April, 1997 UPOK hearing Counsel for the sppsaring

...ll-



-

S I
~a2pties hersin abovz~eentionsd thig Court took
t'me to donsider ite Judgeant and Speciel Lsave

_ Petitions baing callad on for Judgment on 25th July,

4997 THIS COURT DOTH DRDER THAT the Special Leave

P atitions sovo-nantioned he and M2 harshy dismisssd

and conasequantly oszxder daled iShapril, 1594 of this Couszt
in Interlocutory Applications Nos.1-9 staying the operation
of the ozdsr dated 168h December,1993 of Centrsl
Adminietrative Tribunal, Bangelors Bsnch at Rangalors

4n Origingl Applications Nos.4é h $2 of 1993 bs and

, GN hereby vacatsd)

. AND THIS COURT DOTH B FURTHER ORDER thet this
ORDER be punctually obsszved and cerried into exscution
by a1l concerned. | :

WITNESS ths Hon'ble Shei Jagdish Shazen Vermg, _
Chief Justice of India st the Swrems Court, New Delhi

thia the 28th day of July,1997.

S

( SIAR CHAND )
DEPUTY REGISTRAR, -
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